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भारतीय संविधान प्रत्येक राज्य में एक विधाययका का प्रािधान करता है। भारत के सभी 28 राज्यों और कें द्र शाससत प्रदेशों 
(यूटी) ददल्ली और पुद्दचूेरी में विधानसभाएं हैं। छह राज्यों (आंध्र प्रदेश, बिहार, कनााटक, महाराष्ट्र, तेलंगाना और उत्तर 
प्रदेश) में दो सदनों, विधानसभा और विधान पररषद के साथ विधाययकाएं हैं। अगस्त 2019 में जम्मू एिं कश्मीर राज्य को 
जम्मू और कश्मीर (विधाययका के साथ) और लद्दाख के कें द्र शाससत प्रदेशों में पुनगादित ककया गया था। यूटी में चुनाि 
होने के िाद नई विधाययका का गिन ककया जाएगा। 

विधानमंडलों की तीन प्राथसमक जजम्मेदाररयां होती हैं: बिल पर चचाा करना और उन्हें पाररत करना, सरकारी वित्त की जांच 
करना और उस ेमंजूरी देना, और सरकार को जिािदेह िहराना। इस ररपोटा में 2022 में 30 राज्य विधानमंडलों की कानून 
िनाने की भूसमका पर ध्यान कें दद्रत करते हुए उनके कामकाज का विश्लेषण ककया गया है। 

राज्य विधानमंडलों पर आकंड ेऔर जानकाररया ंआसानी से उपलब्ध नही ंहैं। यह विश्लेषण राज्य विधानसभाओं, राज्य के 
गैजेट्स से प्राप्त आंकडों और सूचना के अधधकार (आरटीआई) से सिंंधधत अनुरोधों के उत्तरों पर आधाररत है। सूत्रों और 
पद्धयतयों पर एक विस्ततृ दटप्पणी पेज 17 पर उपलब्ध है।  

संपूणा ररपोटा के रेखाधचत्रों में राज्य विधानसभाओ ंके सलए यनम्नसलखखत संक्षिप्त नामों का उपयोग ककया गया है। 

राज्य संक्षिप्त नाम राज्य संक्षिप्त नाम राज्य संक्षिप्त नाम 
आधं्र प्रदेश AP झारखंड JH पदुचेुरी PY 
अरुणाचल प्रदेश AR कनााटक KA पजंाि PB 
असम AS केरल KL राजस्थान  RJ 
बिहार BR मध्य प्रदेश MP ससजककम SK 
छत्तीसगढ़ CG महाराष्ट्र MH तसमलनाडु TN 
ददल्ली DL मखणपरु MN तेलंगाना TS 
गोिा GA मेघालय MG बत्रपरुा TR 
गुजरात GJ समजोरम MZ उत्तराखंड UK 
हररयाणा HR नगालैंड NL उत्तर प्रदेश UP 
दहमाचल प्रदेश HP ओडडशा OD पजश्चम िगंाल WB 
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अस्िीकरणः प्रस्तुत ररपोटा आपके समि सूचना प्रदान करने के सलए प्रस्तुत की गई है। पीआरएस लेजजसलेदटि ररसचा (“पीआरएस”) के नाम उल्लेख के साथ 
इस ररपोटा का पूणा रूपेण या आंसशक रूप से गैर व्यािसाययक उद्देश्य के सलए पुनःप्रयोग या पुनविातरण ककया जा सकता है। ररपोटा में प्रस्तुत विचार के सलए 
अंततः लेखक या लेखखका उत्तरदायी हैं। यद्यवप पीआरएस विश्िसनीय और व्यापक सूचना का प्रयोग करने का हर संभि प्रयास करता है ककंतु पीआरएस दािा 
नहीं करता कक प्रस्तुत ररपोटा की सामग्री सही या पूणा है। पीआरएस एक स्ितंत्र, अलाभकारी समूह है। ररपोटा को इसे प्राप्त करने िाले व्यजकतयों के उद्देश्यों 
अथिा विचारों से यनरपेि होकर तैयार ककया गया है। यह सारांश मूल रूप से अंगे्रजी में तैयार ककया गया था। दहंदी रूपांतरण में ककसी भी प्रकार की अस्पष्ट्टता 
की जस्थयत में अंगे्रजी के मूल सारांश से इसकी पुजष्ट्ट की जा सकती है। 
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राज्य विधाययका का कामकाज  

विधाययका की तीन प्राथसमक जजम्मेदाररयां होती हैं: बिल पर चचाा करना और उन्हें पाररत करना, सरकारी वित्त की 
समीिा करना और उसे मंजूरी देना, और सरकार को जिािदेह िहराना। ये काया विधानमंडलों की िैिकों (विधाययका 
की पूणा िैिक), और विधानमंडलों की ससमयतयों में ककए जाते हैं। वपछले कई िषों के दौरान विधानमंडलों की िैिकें  
कम ददनों के सलए होती हैं जजससे उनके काम पर असर पडता है। अधधकतर राज्यों में ऐसी ससमयतया ंनही ंहैं जो 
अच्छी तरह से काम करें। बिल के पाररत होने से पहले उनकी समीिा शायद ही कभी की जाती है, जिकक राज्यों के 
खचा हर साल िढ़ रहे हैं लेककन विधानमंडल द्िारा मंजूर होन ेसे पहले खचा पर विस्तार से चचाा नही ंकी जाती है। 
2022 में राज्य विधायमंडलों की िैिकें  औसतन 21 ददनों तक चलीं और प्रत्येक िैिक औसतन पांच घंटे चली। इस 
दौरान, विधानमंडलों ने 500 से अधधक बिल्स और संिंधधत राज्यों के िजट पाररत ककए। 

2021 में ससर्फ  सात राज्यों में 30 दिनों से अधधक बैठकें  हुईं  

2022 में 28 राज्यों के विधानमंडलों की िैिकें  औसतन 21 ददनों तक चलीं। कनााटक में सिसे अधधक ददन (45), 
उसके िाद पजश्चम िंगाल (42), और केरल (41) में िैिकें  हुईं। पजश्चम िंगाल और महाराष्ट्र में 2021 की तुलना में 
2022 में ज्यादा ददन िैिकें  हुईं। 2021 में िहां क्रमश: 19 और 15 ददन िैिक हुई थीं। 2021 की तुलना में 2022 
में जजन राज्यों में कम ददन िैिकें  हुईं, उनमें दहमाचल प्रदेश, केरल और तेलंगाना शासमल हैं। 17 राज्यों में 20 ददनों 
से कम िैिके हुईं, और इनमें से तीन में 10 ददनों से भी कम िैिक हुई (अरुणाचल प्रदेश, नगालैंड और बत्रपुरा)। 

रेखाधचत्र 1: 2022 में राज्य विधानमंडलों की बैठकों की संख्या  

  

नोट: मखणपुर और उत्तराखंड के आंकड ेउपलब्ध नहीं थे। स्रोत: विसभन्न राज्यों की विधानसभा िेिसाइट्स; आरटीआई; पीआरएस।  

छह राज्यों (आंध्र प्रदेश, बिहार, कनााटक, महाराष्ट्र, 
तलंेगाना और उत्तर प्रदेश) में दो सदन- विधानसभा 
और विधान पररषद िाली विधाययका हैं। विधान पररषद 
के सदस्यों को जनसंख्या के विसभन्न िगों (सशिक, 
गै्रजुएट्स, स्थानीय यनकाय और विधायक) द्िारा चुना 
जाता है और उसके पास बिल पर पुनविाचार की मांग 
करने और सिाल पूछने की शजकत है। 2022 में 
विधान पररषदों की िैिक संिंधधत विधानसभा के 
िरािर या कुछ कम ददनों के सलए हुई। औसतन उसकी 
िैिक 25 ददन हुई।  

रेखाधचत्र 2: 2022 में राज्य विधान पररषिों की बैठकों की 
संख्या

 
नोट: बिहार और उत्तर प्रदेश के आंकड ेउपलब्ध नहीं थे। स्रोत: विसभन्न राज्यों की 
विधानसभा िेिसाइट्स; पीआरएस।  
 

61% बैठकें  बजट सत्र के िौरान हुईं 

अधधकतर राज्यों में एक िषा में विधानमंडलों के दो या तीन सत्रों संचासलत ककए जात ेहैं- िजट सत्र सिसे लंिा होता 
है जोकक जनिरी और माचा के िीच संचासलत होता है। इसके िाद मानसून और शीतकालीन सत्र छोटे होते हैं। 12 
राज्यों में 2022 में केिल दो सत्र हुए, जजनमें से पूिोत्तर िेत्र के पांच राज्य शासमल हैं।   
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2022 में 61% िैिकें  िजट सत्र के दौरान हुईं। तसमलनाडु में 90% से अधधक िैिकें  िजट सत्र के दौरान की गईं। 
गुजरात और राजस्थान में 80% से अधधक िैिकें  िजट सत्र के दौरान हुईं।  

प्रत्येक बैठक औसत पांच घंटों तक चल ं 

2022 में िैिकों की औसत अिधध (20 राज्यों में) पांच घंटे थी। महाराष्ट्र में एक िैिक औसत आि घंटे तक चली, 
जिकक ससजककम में दो घंटे। हालांकक राज्य में िैिकों की अिधध में काफी सभन्नताएं हो सकती हैं। उदाहरण के सलए 
छत्तीसगढ़ में एक िैिक औसत सात घंटे तक चली, लेककन एक िैिक (जि अविश्िास प्रस्ताि पर चचाा हुई थी) 13 
घंटे से भी लंिे समय तक चली।  

रेखाधचत्र 3: 2022 में बैठकों की औसत अिधध (घंटों में)  

 
स्रोत: विसभन्न राज्यों की विधानसभा िेिसाइट्स; आरटीआई; पीआरएस।  

वपछले कुछ िषों में अधधकतर राज्यों में बैठक के दिनों की संख्या घट रह  है  

2016 से 2022 के िीच 24 राज्यों की विधानमंडलों की 
औसतन 25 ददन िैिकें  हुईं। केरल में एक िषा में िैिकों के 
औसत ददन सिसे अधधक हैं, जोकक 48 ददन हैं। इसके िाद 
ओडडशा (41) और कनााटक (35) का स्थान है।  

2016 से 2022 के िीच िैिकों के औसत ददनों में लगातार 
धगरािट आई है। 2020 में कोविड-19 महामारी के दौरान 
इसमें िडी धगरािट हुई थी। तेलंगाना, मध्य प्रदेश और 
गोिा में िैिकों के ददनों में सिसे ज्यादा धगरािट आई है। 
हररयाणा, पंजाि और बत्रपुरा में 2016 के िाद से ककसी भी 
िषा 20 से अधधक ददन िैिक नहीं हुईं। 
 

रेखाधचत्र 4: 24 राज्यों में बैठकों के औसत दिन 

 
नोट: ऊपर ददए गए चाटा में केिल 24 राज्य शासमल हैं जो 
रेखाधचत्र 5 में ददखाए गए हैं। 
स्रोत: विसभन्न राज्यों की विधानसभा िेिसाइट्स; आरटीआई; 
पीआरएस। 

रेखाधचत्र 5: राज्य विधानमंडलों में बैठकों की औसत सखं्या (2016-2022)  

 
नोट: ससजककम और पुद्दचूेरी के आंकड े2017-2022 के दौरान िैिक की औसत संख्या हैं; ऊपर ददए गए चाटा में अरुणाचल प्रदेश, मेघालय, मखणपुर, समजोरम, 
नगालैंड और उत्तराखंड शासमल नहीं हैं। 
स्रोत: विसभन्न राज्यों की विधानसभा िेिसाइट्स; आरटीआई; पीआरएस। 

संविधान के कामकाज की समीिा करने के सलए राष्ट्रीय आयोग (एनसीआरडब्ल्यूसी) ने सुझाि ददय़ा था कक 
विधानसभा में सदस्यों की संख्या के आधार पर राज्य विधानसभाओं के सलए िैिक के ददनों की न्यूनतम संख्या 
यनधााररत की जाए।1 कनााटक, राजस्थान और उत्तर प्रदेश जैसे राज्यों ने अपने विधानमंडलों के सलए िैिकों के न्यूनतम 
ददनों को अयनिाया कर ददया है। यह उनके विधानमंडलों की प्रकक्रया के यनयमों के माध्यम से, या कानून के माध्यम 
से ककया गया है।2 यह सीमा दहमाचल प्रदेश में 35 ददनों से लेकर उत्तर प्रदेश में 90 ददनों तक, अलग-अलग है।3,4 
इनमें से ककसी भी राज्य न े2016 के िाद से इस लक्ष्य पूरा नहीं ककया है (इन राज्यों के सलए इसी िषा से आंकड े
जमा ककए गए हैं)।  
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चार राज्यों में एक सत्र पूरे साल चलता रहा 

एक विधानसभा सत्र राज्यपाल द्िारा सम्मन (या आह्िान) के साथ शुरू होता है, और जि राज्यपाल सत्रािसान का 
नोदटस जारी करता है, तो उसके साथ सत्र का समापन होता है। सम्मन और सत्रािसान दोनों राज्य मंबत्रमंडल की 
सलाह पर जारी ककए जाते हैं। 2022 में कई राज्यों में पूरे िषा के सलए सत्रों का अिसान नही ंककया गया। ददल्ली, 
राजस्थान, तेलंगाना और पजश्चम िंगाल में िैिकों के िीच लंिे स्थगन के साथ, िही सत्र साल भर चलता रहा। इससे 
विधानसभाओं में राज्यपाल द्िारा जारी सम्मन के बिना िैिक होती रही। राजस्थान न े2021 में भी अपने सत्र का 
अिसान नही ंककया था। पे्रस ररपोट्ास से पता चलता है कक राजस्थान के राज्यपाल न े2020 में विधानसभा िुलाने की 
कैबिनेट की ससफाररश पर सिाल उिाया था।5,6 

राज्यों ने औसत आठ दिनों तक बजट पर चचाफ की 

संविधान के अनुच्छेद 202 के तहत राज्य सरकार को प्रत्येक िषा विधानसभा के समि अपना िजट पेश करना होता 
है। िजट पर चचाा, और उसे पाररत करके, विधाययका सरकार की वित्तीय समीिा करती है। िजट पर दो चरणों में 
चचाा होती है, आम चचाा जोकक िजट पेश करने के तुरंत िाद होती है, और कफर मंत्रालयों के व्यय पर चचाा की जाती 
है (देखें रेखाधचत्र 6)। 2022 में 20 राज्यों ने आि ददनों तक चचाा की। तसमलनाडु में पूरी िजट चचाा पर 26 ददन 
व्यतीत हुए। इसके िाद कनााटक (15), केरल (14) और ओडडशा (14) का स्थान आता है। ददल्ली, मध्य प्रदेश और 
पंजाि में से प्रत्येक ने दो ददनों तक िजट पर चचाा की। नगालैंड ने एक ही ददन में िजट पर चचाा की और उसे 
पाररत ककया।   

रेखाधचत्र 6: राज्य विधानमंडलों में बजट पाररत होन ेकी प्रक्रिया 

नोट: डॉट िाली रेखा, और अलग-अलग कलर कोडडगं िताती है कक ससमयत िाला चरण सभी राज्यों में मौजूद नहीं है।  

 

रेखाधचत्र 7: 2022 में बजट और मंत्रालयों के व्यय पर व्यतीत दिन 

 
नोट: आंध्र प्रदेश, अरुणाचल प्रदेश, असम, बिहार, मखणपुर, पुद्दचूेरी, ससजककम, तेलंगाना, बत्रपुरा और उत्तराखंड के आंकड ेउपलब्ध नहीं थे।  
स्रोत: विधानसभा की िेिसाइट्स; पीआरएस।   

संसद में संसदीय ससमयतयां पहले मंत्रालयों के व्यय की समीिा करती हैं, और कफर उन पर सदन में चचाा होती है। 
हालांकक अधधकतर राज्यों में इस काम के सलए ससमयतया ंनहीं हैं। आम चचाा के तुरंत िाद ही मंत्रालयों के व्यय पर 
चचाा शुरू हो जाती है। 2022 में 13 राज्यों में आम चचाा िाले ददन या उसके अगले ददन मंत्रालयों के व्यय पर चचाा 
शुरू हो गई। केरल, ओडडशा और तसमलनाडु में दोनों चचााओं के िीच पांच से अधधक ददनों का अंतराल था। मंत्रालयों 
के व्यय पर चचाा से पहले अंतराल होन ेसे विधायकों को प्रत्येक मंत्रालय के िजटीय व्यय की समीिा करन ेके सलए 
अधधक समय समलता है।  
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आम चचाा मंत्रालयी व्यय पर चचाा औसत

वित्त मंत्री द्िारा 
बजट पेश आम चचाफ ससमयतयों द्िारा 

मांग की समीिा

मंत्रालयों के
व्यय पर चचाफ

और िोदटगं

एप्रोवप्रएशन बबल 
को पाररत करना

र्ाइनांस बबल
पाररत करना
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रेखाधचत्र 8: राज्यों में मंत्रालय के व्यय पर सामान्य चचाफ 
और चचाफ के बीच के दिन  

 

नोट: एक ददन के भीतर का अथा यह है कक मंत्रालय के व्यय पर चचाा 
उस ददन शुरू हुई, जजस ददन आम चचाा खत्म हुई, या उसके अगले ही 
ददन।  
स्रोत: विधानसभा की िेिसाइट्स; पीआरएस। 

मंत्रालयों के व्यय की समीिा के सलए ससमयतया ं

फरिरी 2023 में हररयाणा न ेिषा 2023-24 में मंत्रालय के 
व्यय की समीिा के विसशष्ट्ट उद्देश्य के सलए आि स्थायी 
ससमयतयों का गिन ककया।7  प्रत्येक ससमयत को कुछ मंत्रालय 
आिंदटत ककए गए जजनके िजट की समीिा की जानी थी। 
मंत्रालय के खचा पर चचाा स ेपहले उनकी ररपोटा सदन में 
पेश होनी थी।   

अरुणाचल प्रदेश, गोिा और नगालैंड सदहत छह राज्यों न े
अपने काया प्रकक्रया के यनयमों में िजट ससमयतयों का 
प्रािधान ककया है। गोिा में यह ससमयत िजट उपरांत समीिा 
करती है।8 तीन उप-ससमयतया ंविसभन्न मंत्रालयों के िजट की 
समीिा करती हैं। उप-ससमयतयों की ररपोटा, अध्यि के समि 
प्रस्तुत करन ेके िाद संिंधधत मंत्रालयों को भजेी जाती हैं। 
मंत्रालयों को 60 ददनों के भीतर उप-ससमयत के सुझािों पर 
की गई कारािाई का जिाि दाखखल करना होता है।  

कें द्र की तरह राज्य सभी मंत्रालयों के व्यय की मांगों पर चचाा नहीं करते। राजस्थान और पजश्चम िंगाल जैसे कुछ 
राज्यों न ेसदन के पटल पर सरकारी मंत्रालयों के प्रस्तावित व्यय के 50% से कम पर चचाा की। मध्य प्रदेश, 
पंजाि और उत्तर प्रदेश सदहत पांच राज्यों न ेसभी मंत्रालयों की िजटीय मांगों को बिना चचाा के पाररत कर ददया। 
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विधध यनमाफण पर एक नजर 
2022 में राज्य विधानमंडलों न ेभूसम, श्रम और सामाजजक न्याय जैसे विसभन्न विषयों पर 500 से अधधक बिल 
पाररत ककए। इस खंड में राज्य विधानमंडलों के विधायी कायों पर चचाा की गई है। इस विश्लेषण में वियनयोग 
(एप्रोवप्रएशन) बिल को शासमल नहीं ककया गया है जोकक सरकारी व्यय को मंजूर करन ेके सलए पाररत ककया जाता है। 

रेखाधचत्र 9: राज्य विधानमंडल में बबल पाररत होने की प्रक्रिया 

        

नोट: पहला तीर डॉटेड है कयोंकक सभी बिल्स ससमयत को नहीं भेजे जाते। द्विसदनीय विधानमंडलों में यह प्रकक्रया दसूरे सदन, यानी विधान पररषद में भी 
दोहराई जाती है।  

2022 में राज्यों ने औसत 21 बबल पाररत क्रकए 

2022 में 28 राज्यों ने औसत 21 बिल पाररत ककए। सिसे अधधक असम (85), इसके िाद तसमलनाडु (51) और 
गोिा (38) ने बिल पाररत ककए। 2022 में असम न े85 बिल पाररत ककए जोकक 2021 में पाररत बिल (34) से 51 
अधधक है। 13 अन्य राज्यों ने 2021 के मुकािले 2022 में अधधक बिल पाररत ककए। 11 राज्यों, जजनमें पंजाि, उत्तर 
प्रदेश और ओडडशा शासमल हैं, ने 2021 के मुकािले 2022 में कम बिल पाररत ककए। नागालैंड ने सिसे कम बिल 
पाररत ककए (3) और इसके िाद पुद्दचूेरी का स्थान आता है (4)। राज्यों में पाररत बिल्स की सूची अनुलग्नक में दी 
गई है।  

रेखाधचत्र 10: 2022 में राज्यों द्िारा पाररत बबल की सखं्या 

 
नोट: ऊपर ददए गए चाटा में मखणपुर और उत्तराखंड शासमल नहीं हैं।  
स्रोत: राज्य गैजेट्स, विसभन्न राज्यों की विधानसभाओं की िेिसाइट्स; आरटीआई; पीआरएस।  

56% बबल उसी दिन पाररत हुए, जजस दिन उन्हें पेश क्रकया गया 

विधाययका में पाररत होने (और राज्यपाल/राष्ट्रपयत की सम्मयत) के िाद कोई बिल कानून िनता है। कानून यनमााताओं 
को बिल को पाररत करन ेसे पहले बिल पर विस्तार से चचाा और उसकी समीिा करनी चादहए। हालांकक राज्य 
विधाययका अकसर अधधकतर बिल्स पर िहस और विचार-विमशा के बिना ही उन्हें तुरत-फुरत पाररत कर देती है 
जजससे उन कानूनों की किासलटी पर सिाल खड ेहोत ेहैं। 2022 में 56% बिल, यानी 322 बिल को पेश होने िाले या 
उससे अगले ददन पाररत कर ददया गया। 2021 में यह अनुपात 44% था। 2022 में बिहार, गुजरात, पंजाि और 
पजश्चम िंगाल जैसे नौ राज्यों ने बिल पेश होने के एक ददन के भीतर उन्हें पाररत कर ददया। इन राज्यों ने 2021 में 
भी सभी बिल एक ददन के भीतर पाररत कर ददए थ।े  

बिल विधानसभा में
पेश ससमयत को रेफर बिल पर विचार और 

उसे पाररत करना

हर कलॉज़ पर चचाा
और संशोधनों पर

िोट

बिल पर िोटराज्यपाल/राष्ट्रपयत 
की सम्मयतगैजेट में अधधसूचनायनयम अधधसूधचत
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चार राज्यों को अपने अधधकतर बिल पाररत करने में पांच ददन से ज्यादा लगाए। ये हैं, कनााटक, केरल, मेघालय और 
राजस्थान। राजस्थान ने अपन े73% बिल विधानसभा में पेश करने के कम से कम पांच ददन िाद उन्हें पाररत 
ककया। केरल के सलए यह आंकडा 67% और कनााटक के सलए 59% है।  

रेखाधचत्र 11: 2022 में बबल पाररत करने में लगन ेिाला समय 

 

नोट: ऊपर ददए गए चाटा में मखणपुर और उत्तराखंड शासमल नहीं हैं। एक बिल को एक ददन के भीतर पाररत माना जाता है, अगर िह पेश होने के ददन या 
अगले ददन पाररत हो जाता है। द्विसदनीय विधाययका िाले राज्यों में, बिल को दोनों सदनों में पाररत ककया जाता है। चाटा में ऐसे चार राज्यों को शासमल ककया 
गया है, जहां दो सदन हैं, लेककन इसमें बिहार और उत्तर प्रदेश शासमल नहीं हैं (कयोंकक िहां विधान पररषद की जानकारी उपलब्ध नहीं है) और िहां इस िात 
को ध्यान में रखा गया है।  
स्रोत: विधानसभा की िेिसाइट्स, विसभन्न राज्यों के ई-गैजेट; आरटीआई; पीआरएस।    

राज्यों में विधायी कामकाज कुछ ही ददनों में कें दद्रत 
होता है। उदाहरण के सलए जुलाई 2022 में गोिा ने 
दस ददनों के अपने सत्र के आखखरी दो ददनों में 26 
बिल पेश और पाररत ककए। अन्य दोनों ददनों में 
िहुत कम विधायी कामकाज हुआ। हररयाणा में 15 
बिल ददसंिर 2022 में एक ही ददन पेश हुए और 
अगले दो ददनों के भीतर सभी को पाररत कर ददया 
गया। आंध्र प्रदेश विधाययका न ेससतंिर 2022 में 
एक ही ददन 13 बिल पाररत ककए। इनमें से छह को 
एक ही ददन दोनों सदनों में पेश और पाररत ककया 
गया। 

कई बिल के एक ही ददन पाररत होने का मतलि 
यह है कक विधाययका सदन के पटल पर बिल के 
विसभन्न प्रािधानों पर कम समय चचाा कर रही है। 
उदाहरण के सलए दहमाचल प्रदेश में एक बिल पर 
औसत 10 समनट के सलए चचाा हुई थी।   

लगभग 5% बबल्स को समीिा के सलए ससमयतयों के पास भेजा गया  
सदन में बिल को पेश ककए जाने के िाद इसे विस्ततृ समीिा के सलए विधानमंडल की एक ससमयत के पास भेजा जा 
सकता है। चाहे विधानमंडल सत्र में हो या न हो, ससमयतयां काम करती हैं और बिल के प्रत्येक खंड पर गहन चचाा 
करती हैं। िे ककसी बिल के यनदहताथा को समझने के सलए दहतधारकों, िेत्रीय विशेषज्ञों और सरकारी अधधकाररयों से 
भी जानकारी प्राप्त कर सकती हैं। इससे कानून िनान ेकी प्रकक्रया में भागीदारी िढ़ती है और विधायी प्रस्तािों पर 
विशेषज्ञ प्रयतकक्रया प्राप्त होती है। हालांकक राज्य विधानमंडल शायद ही कभी समीिा के सलए बिल ससमयतयों के पास 
भेजते हैं। 2022 में राज्यों में 30 से भी कम बिल विस्ततृ अध्ययन के सलए ससमयतयों के पास भेजे गए थ।े 

ककसी बिल की समीिा के विसशष्ट्ट उद्देश्य के सलए विधाययका तदथा (एडहॉक), प्रिर (ससलेकट) या संयुकत (ज्िाइंट) 
ससमयतयों (द्विसदनीय विधाययकाओं के मामले में) का भी गिन कर सकती हैं। हररयाणा पुसलस (संशोधन) बिल, 
2022 और राजस्थान स्िास््य अधधकार बिल, 2022 को 2022 में पेश ककया गया और प्रिर ससमयतयों को भेजा 
गया। राजस्थान स्िास््य अधधकार बिल, 2022 की समीिा करने िाली प्रिर ससमयत ने बिल को भेजे जान ेके छह 
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100%
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एक ददन के भीतर पाररत 2-5 ददन में पाररत 5 से अधधक ददन में पाररत

बबल्स पर चचाफ के सलए समय का आिंटन 

राज्य विधानमंडल प्रत्येक सत्र की शुरुआत में एक विधायी 
एजेंडा प्रकासशत करते हैं। इसमें उन बिल को सचूीिद्ध ककया 
जाता है जजन्हें आगामी सत्र में पशे ककया जाएगा, चचाा की 
जाएगी और पाररत ककया जाएगा, और प्रत्येक बिल पर 
ककतना समय व्यतीत ककया जाएगा। प्राय: अलग-अलग बिल 
पर चचाा के सलए िहुत कम समय आिंदटत ककया जाता है। 
उत्तराखंड में निंिर 2022 में एक ददन में 13 बिल को चचाा 
और पाररत करन ेके सलए सचूीिद्ध ककया गया था। इनमें स े
11 बिल पर पांच-पांच समनट चचाा होनी थी और कफर उन्हें 
पाररत ककया जाना था। अन्य दो बिल के सलए 20-20 समनट 
आिंदटत ककए गए थे। 

स्रोत: विधानसभा की िेिसाइट; पीआरएस।  
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महीने िाद 20 माचा, 2023 को अपनी ररपोटा पेश की। अगले ही ददन बिल पाररत हो गया। 2021 में प्रिर ससमयतयों 
को भेजे गए दो बिल 2022 में पाररत ककए गए- हररयाणा खेल विश्िविद्यालय बिल, 2021, और दहमाचल प्रदेश भू-
जोत अधधकतम सीमा (संशोधन) बिल, 2021। 

कुछ राज्य, जैसे केरल, विषय संिंधी स्थायी ससमयतयों के पास बिल भेजत ेहैं। 2022 में केरल में पाररत 80% बिल 
की ससमयतयों न ेसमीिा की। केरल सािाजयनक स्िास््य बिल, 2021 को 2021 में पेश ककया गया था और विषय 
संिंधी ससमयत को भेजा गया था। राज्य भर के शहरों में बिल पर सािाजयनक परामशा आयोजजत ककए गए, और 
यनष्ट्कषों को ससमयत की ररपोटा में शासमल ककया गया।9 बिल 2023 में पाररत ककया गया। हालाकंक केरल में विषय 
संिंधी ससमयतयों की अध्यिता उनके संिंधधत मंबत्रयों द्िारा की जाती है। संसद में मंत्री विषय संिंधी ससमयतयों का 
दहस्सा नहीं होत ेहैं। पजश्चम िंगाल और ओडडशा न ेभी विषय संिंधी ससमयतयों का गिन ककया है। इनमें से ककसी 
भी राज्य में मंत्री ससमयतयों का दहस्सा नही ंहोते हैं।10,11   

प्रिर ससमयत न ेराजस्थान स्िास््य अधधकार बबल, 2022 की समीिा की 

राजस्थान स्िास््य अधधकार बिल, 2022 को विधानसभा में 22 ससतंिर, 2022 को पेश ककया गया और अगले ही ददन 
उसे प्रिर ससमयत को भेज ददया गया।12  बिल राज्य के लोगों को स्िास््य अधधकार और स्िास््य सेिाओं तक पहंुच 
प्रदान करता है। इसमें राज्य के यनिाससयों को ककसी जकलयनकल इस्टैिसलशमेंट में मफु्त स्िास््य देखभाल सेिा प्रदान 
करना शासमल है। यह अधधकार सुयनजश्चत करने और सािाजयनक स्िास््य को िरकरार रखन ेके सलए राज्य सरकार पर 
दाययत्ि भी यनधााररत करता है। बिल को 21 माचा, 2023 को पाररत ककया गया और उसमें प्रिर ससमयतयों के कुछ 
सुझािों को शासमल ककया गया। इसमें यनम्नसलखखत शासमल हैं: 

 राज्य के यनिाससयों के सलए मुफ्त स्िास््य सेिा: मूल बिल में उन विसशष्ट्ट इस्टैिसलशमेंट्स का उल्लेख नहीं था 
जजनसे मुफ्त स्िास््य सेिाओं का लाभ उिाने के सलए संपका  ककया जा सकता है। ससमयत ने सुझाि ददया कक 
सािाजयनक स्िास््य संस्थानों, स्िास््य देखभाल इस्टैिसलशमेंट्स और यनददाष्ट्ट स्िास््य कें द्रों को बिल में सूचीिद्ध 
ककया जाए। पाररत बिल में उपरोकत इस्टैिसलशमेंट्स शासमल हैं। 

 िघुफटना स ेसंबंधधत आपात जस्थयत: मूल बिल में प्रािधान था कक कोई भी यनिासी ककसी भी आपातकालीन 
पररजस्थयत में मुफ्त आपातकालीन उपचार और देखभाल का हकदार है। हालांकक बिल में ऐसी आपातकालीन 
जस्थयतयों को पररभावषत नहीं ककया गया था। ससमयत न ेऐसी शतों को स्पष्ट्ट रूप से पररभावषत करने का सुझाि 
ददया था। पाररत बिल आपात जस्थयत को पररभावषत करता है जजसमें अप्रत्यासशत, या अनजान ेमें होने िाली 
दघुाटनाएं शासमल हैं, जजसके पररणामस्िरूप ककसी भी व्यजकत की मतृ्यु हो जाती है या उस ेचोट लगने का जोखखम 
होता है और इसमें सडक, रेल, जल या हिाई दघुाटनाए ंशासमल हैं। 

 सशकायत यनिारण तंत्र: मूल बिल में प्रािधान था कक जजला स्िास््य प्राधधकरण सशकायत प्राप्त होन ेके 30 ददनों के 
भीतर सशकायतों की कारािाई ररपोटा को एक िेि पोटाल पर अपलोड करेगा। ससमयत न ेसुझाि ददया कक इस प्रािधान 
को हटा ददया जाए। पाररत बिल में इस प्रािधान को हटा ददया गया। 

57% बबल्स को एक मह ने के भीतर राज्यपाल की सम्मयत समल गई  

कानून िनने के सलए एक बिल को राज्यपाल या राष्ट्रपयत की सम्मयत समलनी चादहए। संविधान का अनुच्छेद 200 
राज्यपाल को: (i) सम्मयत प्रदान करने, (ii) सम्मयत को रोकन,े (iii) बिल को पुनविाचार के सलए लौटाने, या (iv) बिल 
को राष्ट्रपयत की राय के सलए सुरक्षित रखने का अधधकार देता है।13  संविधान में प्रािधान है कक कक राज्यपाल जल्द 
से जल्द बिल पर सम्मयत दे।  

2022 में 57% बिल पर एक महीने के भीतर संिंधधत राज्यपाल की सम्मयत प्राप्त हुई। जजन राज्यों में बिल पर 
सम्मयत समलने में औसत सिसे कम समय लगा, उनमें ससजककम (दो ददन), गुजरात (छह ददन) और समजोरम (छह 
ददन) शासमल हैं। ददल्ली में ककसी बिल पर सम्मयत प्राप्त करने में औसत 188 ददन लगे जोकक सभी राज्यों और कें द्र 
शाससत प्रदेशों में सिसे लंिा समय है। सम्मयत के सलए तुलनात्मक रूप से अधधक समय िाले अन्य राज्य पजश्चम 
िंगाल (औसतन 97 ददन) और छत्तीसगढ़ (89 ददन) हैं।  
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रेखाधचत्र 12: 2022 में बबल पर सम्मयत में लगन ेिाला 
समय 

 
नोट: रेखाधचत्र 10 में प्रदसशात राज्यों में 2022 में पाररत और 4 मई, 2023 
तक सम्मयत प्राप्त बिल प्रस्तुत ककए गए हैं।  
स्रोत: विधानसभा िेिसाइट्स; विसभन्न राज्यों के ई-गैजेट, आरटीआई; 
पीआरएस। 
 

तसमलनाडु ऑनलाइन गैंबसलगं और गेसमगं बबल पर 
सम्मयत में िेर  

1 अकटूिर, 2022 को राज्यपाल द्िारा तसमलनाडु ऑनलाइन 
गैंिसलगं यनषेध और ऑनलाइन गेम रेगुलेशन अध्यादेश, 
2022 को जारी ककया गया। अध्यादेश ऑनलाइन गैंिसलगं 
और धन या अन्य दांि के सलए खेले जान ेिाले ऑनलाइन 
खेलों पर रोक लगाता है। अध्यादेश की जगह एक बिल पेश 
ककया गया और 19 अकटूिर, 2022 को विधानसभा में पाररत 
ककया गया। हालांकक इस ेराज्यपाल ने िापस लौटा गया। 
इसके िाद इसे कफर से पशे ककया गया और 23 माचा, 2023 
को विधानसभा में पाररत ककया गया। बिल को 7 अप्रैल, 
2023 को राज्यपाल की सम्मयत समली। 10 अप्रैल, 2023 को 
विधानसभा ने एक प्रस्ताि पाररत ककया जजसमें कहा गया कक 
विधानसभा में पाररत बिल को एक विसशष्ट्ट समय सीमा के 
भीतर राज्यपाल को सम्मयत देनी चादहए।  

स्रोत: विधानसभा िेिसाइट्स; समाचार ररपोटा; राज्य ई-गैजेट; 
पीआरएस। 

2022 में 12 राज्यों ने 79 अध्यािेश जार  क्रकए 

जिकक कानून िनान ेकी प्राथसमक शजकत विधाययका के पास है, संविधान कायापासलका को आपातकालीन जस्थयतयों में 
कानून िनान ेकी कुछ शजकतया ंभी देता है। अनुच्छेद 213 के तहत, ककसी राज्य का राज्यपाल असाधारण 
पररजस्थयतयों में अध्यादेश जारी कर सकता है, जजसका कानून जैसा प्रभाि होगा।14  ये अस्थायी कानून हैं जजन्हें 
सरकार ति िना सकती है जि विधानमंडल का सत्र न चल रहा हो। अगर उन्हें अगली िैिक के छह सप्ताह के 
भीतर विधानमंडल द्िारा मंजूर नहीं ककया जाता है, तो िे लैप्स हो जाते हैं। सिोच्च न्यायालय (1970) न ेमाना है 
कक कानून िनाने के सलए अध्यादेश का उपयोग केिल असाधारण पररजस्थयतयों में ककया जाना चादहए, और उन्हें 
विधाययका की कानून िनाने की शजकतयों की जगह इस्तेमाल नहीं ककया जाना चादहए।15   

राज्यों न े2022 में 79 अध्यादेश जारी ककए। यह वपछले दो िषों की तुलना में िहुत कम है। राज्यों न े2020 में 
लगभग 265 और 2021 में लगभग 255 अध्यादेशों को जारी ककया था। यह िडी संख्या आंसशक रूप से केरल द्िारा 
2020 में 81 अध्यादेश और 2021 में 144 अध्यादेश जारी करने के कारण है। 2022 में केरल न ेसिसे अधधक 
संख्या में अध्यादेश (15) जारी ककए, इसके िाद महाराष्ट्र का स्थान है (13)। मेघालय, जजसने 2020 में कोई 
अध्यादेश जारी नहीं ककया, 2021 में चार और 2022 में 10 अध्यादेश जारी ककए। 

रेखाधचत्र 13: 2020 में राज्यों द्िारा जार  अध्यािेशों की संख्या 

 
नोट: 2022 में ससजककम में कोई अध्यादेश जारी नहीं ककया गया था। अन्य राज्यों का डटेा उपलब्ध नहीं था या उसकी पुजष्ट्ट नहीं की जा सकती थी। 
स्रोत: राज्यों के गैजेट्स, विसभन्न राज्यों की विधानसभा िेिसाइट्स; पीआरएस। 
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विषय आधाररत कानून 

राज्यों की विधाययकाएं संविधान की सातिीं अनुसूची की राज्य सूची और समिती सूची के तहत आने िाले विषयों पर 
कानून िनाती हैं।16  राज्य सूची के तहत सािाजयनक व्यिस्था, स्थानीय सरकार, कृवष और स्िास््य जैसे विषय 
शासमल हैं। समिती सूची में आपराधधक और नागररक प्रकक्रया, सशिा, कॉन्रैकट और न्याय प्रशासन आदद शासमल हैं। 
इस खंड में 2022 में राज्यों द्िारा पाररत कानूनों और इन कानूनों में शासमल विषयों का अिलोकन ककया गया है। 
एप्रोवप्रएशन और फाइनांस बिल को इस विश्लेषण से िाहर रखा गया है। 

रेखाधचत्र 14: 2022 में राज्यों द्िारा पाररत विषय-िार काननू 

 

नोट: इस रेखाधचत्र में रेखाधचत्र 10 के सभी बिल शासमल हैं। अन्य में पयाािरण, िन, स्िास््य, न्याय, धमा, राजस्ि और व्यापार एि ंिाखणज्य संिंधी बिल्स 
शासमल हैं।  

सशिा 

विश्िविद्यालय के चांसलर: अधधकांश राज्यों में राज्यपाल राज्य के सािाजयनक विश्िविद्यालयों के पदेन चांसलर या 
प्रशासयनक प्रमुख के रूप में काया करते हैं। उनके पास विसभन्न शजकतया ंऔर जजम्मेदाररयां होती हैं, जजनमें िाइस 
चांसलर (िीसी) जैसे अन्य प्रशासयनक पदों पर यनयुजकतयां करने की शजकत भी शासमल है। 2022 में केरल, तसमलनाडु 
और पजश्चम िंगाल न ेविश्िविद्यालय प्रशासन में राज्यपाल की भूसमका में संशोधन करन ेिाले बिल पाररत ककए। 
केरल न ेदो बिल पाररत ककए जजनमें पदेन चासंलर के रूप में राज्यपाल की जगह पर राज्य सरकार द्िारा चासंलर 
यनयुकत करन ेसंिंधी प्रािधान हैं।17,18 तसमलनाडु ने दो बिल पाररत ककए जजनमें िीसी को यनयुकत करने की चांसलर 
की शजकत को राज्य सरकार को सौंपना शासमल है।19,20,21,22,23  पजश्चम िंगाल ने विश्िविद्यालयों में राज्यपाल की 
प्रशासयनक भूसमका को खत्म करने के सलए कानून पाररत ककए।24,25,26,27,28,29  इन कानूनों में राज्यपाल की जगह (i) 
सािाजयनक विश्िविद्यालयों में पदेन चांसलर के रूप में मुख्यमंत्री, और (ii) यनजी विश्िविद्यालयों में उच्च सशिा मंत्री 
को रखा गया है। विश्िविद्यालय के विजजटर के पास शजकतया ंऔर जजम्मेदाररया ंहोती हैं, जजनके तहत िे उन 
यनणायों को रद्द कर सकत ेहैं, जो विश्िविद्यालयों को स्थावपत करने िाले कानूनी प्रािधानों का उल्लंघन करत ेहैं, 
इसके अलािा विजजटर विश्िविद्यालय के मामलों, ररकॉर्डास और सुविधाओं का यनरीिण करते हैं। अरुणाचल प्रदेश ने 
राज्यपाल को आि विश्िविद्यालयों का विजजटर यनयुकत करत ेहुए कानून पाररत ककया। 

नए विश्िविद्यालयों की स्थापना: 2022 में नए विश्िविद्यालयों की स्थापना करने िाले कई बिल पाररत ककए गए। 
बत्रपुरा और मेघालय में राष्ट्रीय विधध विश्िविद्यालयों की स्थापना करन ेिाले दो बिल लाए गए।30,31  एक बिल के 
तहत तसमलनाडु में ससद्ध, यूनानी, आयुिेद, प्राकृयतक धचककत्सा और िैकजल्पक धचककत्सा के अन्य रूपों के सलए एक 
विश्िविद्यालय की स्थापना की गई है।32 महाराष्ट्र ने कौशल विकास से संिंधधत विश्िविद्यालय की स्थापना के सलए 
बिल पेश ककया।33 

विश्िविद्यालयों के सलए सामान्य भती यनकाय: तलंेगाना न ेतलंेगाना विश्िविद्यालय सामान्य भती िोडा बिल, 2022 
पाररत ककया।34  िोडा धचककत्सा विश्िविद्यालयों को छोडकर, तेलंगाना के विश्िविद्यालयों और कॉलेजों में सशिण और 
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गैर-सशिण पदों पर सीधी भती के सलए व्यजकतयों की ससफाररश करेगा। इन्हीं ससफाररशों के आधार पर यनयुजकतया ंकी 
जाएंगी। 

कानून और न्याय 

िंड प्रक्रिया संदहता, 1973: असम, गुजरात, हररयाणा, झारखंड, राजस्थान और उत्तर प्रदेश न ेदंड प्रकक्रया संदहता, 
1973 (सीआरपीसी) में संशोधन पेश ककए हैं।35,36,37,38,39,40  झारखंड संशोधन में उन असभयुकतों की अनुपजस्थयत में 
सुनिाई की अनुमयत दी गई है जो जमानत या मुचलके पर ररहा हो गए हैं, लेककन सम्मन की तामील के िाद 
उपजस्थत नहीं हुए हैं। हररयाणा का बिल सीआरपीसी की धारा 306 में संशोधन करता है। इस धारा के तहत ककसी 
अपराध में सहअपराधी होने िाले व्यजकत को िमा प्रदान करन ेकी अनुमयत है, लेककन इसकी शता यह है कक िह 
त्यों और अन्य शासमल लोगों का खुलासा करे। सीआरपीसी के तहत िमा की इस शता को मानने िाले 
सहअपराधधयों को मुकदमे की अिधध के सलए दहरासत में सलया जाना चादहए। हररयाणा का बिल उन्हें जमानत पर 
ररहाई की अनुमयत देने के सलए इस प्रािधान में संशोधन करता है। उत्तर प्रदेश संशोधन उन अपराधों की सूची का 
विस्तार करता है जजनके सलए अधग्रम जमानत नहीं मांगी जा सकती है। इनमें यौन अपराधों से िच्चों का संरिण 
एकट, 2012 के तहत ककए गए अपराध, ऐसे अपराध जजनके सलए मौत की सजा है, और भारतीय दंड संदहता, 1860 
के तहत िलात्कार और गैरकानूनी सेकसुअल इंटरकोसा के अपराध शासमल हैं। 

सािफजयनक सुरिा: गुजरात न ेगुजरात सािाजयनक सुरिा (उपाय) प्रितान बिल, 2022 पाररत ककया है।41  इस कानून 
के तहत, एक अधधसूधचत सीमा से अधधक फुटफॉल िाले इस्टैिसलशमेंट के ओनर या मैनजेर को इन इस्टैिसलशमेंट्स 
में आने िाले लोगों की सुरिा के सलए उपाय करन ेहोंगे (जैसे सीसीटीिी लगाना)। उन्हें 30 ददनों के सलए िीडडयो 
फुटेज को सेि करना होगा और यनददाष्ट्ट प्राधधकरण द्िारा आिश्यक होने पर उसे प्रदान करना होगा। बिल एक 
सािाजयनक सुरिा ससमयत का भी प्रािधान करता है जजसे पररसर का यनरीिण करने और सािाजयनक सुरिा उपायों 
को लागू न करने िाले मैनेजर या ओनर पर जुमााना लगाने का अधधकार होगा।  

कैदियों की अस्थायी ररहाई: हररयाणा सदाचारी कैदी (अस्थायी ररहाई) एकट, 2022 पैरोल या फलो पर कैददयों की 
अस्थायी ररहाई का प्रािधान करता है।42  पैरोल के मायन ेहैं कक आपात जस्थयत, विजजटेशन या ककसी अन्य उद्देश्य, 
जजसका मूल्यांकन यनददाष्ट्ट अधधकारी द्िारा ककया जाएगा, के सलए आिेदन करने पर जेल से अस्थायी ररहाई। फलो 
अच्छे व्यिहार पर एक अिधध के सलए अस्थायी ररहाई को कहा जाता है, जजसे सजा की सेिा के तौर धगना जा 
सकता है। एकट अस्थायी ररहाई के सलए प्रकक्रया और शतों को यनददाष्ट्ट करता है, जजसमें ऐसे अपराध और सजा 
शासमल हैं जो कैददयों को अस्थायी ररहाई के सलए अपात्र िनाती हैं। 

धमफ पररितफन: हररयाणा और कनााटक, दोनों न ेिलपूिाक, गलत ियानी, धोखाधडी, या जिरदस्ती के माध्यम से ककसी 
अन्य व्यजकत के ककसी भी धमा में पररितान पर रोक लगाने िाले कानून पाररत ककए।43,44 इन कानूनों के तहत, वििाह 
द्िारा धमाांतरण सदहत सभी स्िैजच्छक धमाांतरणों के सलए जजला मजजस्रेट को एक घोषणापत्र प्रस्तुत करना आिश्यक 
है। आपवत्त आमंबत्रत करने के सलए जजला मजजस्रेट को 30 ददनों के सलए ऐसी घोषणाओं को सािाजयनक रूप से 
प्रदसशात करना होगा। इन कानूनों का उल्लंघन करत ेहुए धमाांतरण करना अिैध माना जाएगा। उत्तर प्रदेश, मध्य 
प्रदेश और गुजरात न े2021 में इसी तरह के कानून पाररत ककए थे।45,46,47 

गैंबसलगं विरोधी कानून: छत्तीसगढ़ न ेछत्तीसगढ़ गैंिसलगं (यनषधे) बिल, 2022 पेश ककया।48  यह बिल सािाजयनक 
स्थानों पर गैंिसलगं करन,े गैिसलगं हाउस रखने या िहां पाए जाने, और ऑनलाइन गैिसलगं को प्रयतिंधधत और दंडडत 
करता है। तसमलनाडु न ेऑनलाइन गैिसलगं यनषधे और ऑनलाइन गेम रेगुलेशन, बिल 2022 को भी पाररत ककया।49  

यह बिल ऑनलाइन गैंिसलगं और धन या ककसी अन्य दांि के सलए खेले जान ेिाले ऑनलाइन खेलों पर प्रयतिंध 
लगाता है। यह तसमलनाडु ऑनलाइन गेसमगं प्राधधकरण की स्थापना भी करता है जोकक संयोग के खेलों पर प्रयतिंध 
लगाएगी और ऑनलाइन गेम प्रोिाइडसा को रेगुलेट करेगी। 

मीडडयाकसमफयों के साथ होने िाल  दहसंा पर प्रयतबंध: गोिा न ेगोिा मीडडयाकमी और मीडडया संस्थान (दहसंा और 
नुकसान या संपवत्त को ियत की रोकथाम) बिल, 2022 पाररत ककया।50 यह मीडडयाकसमायों के खखलाफ दहसंा को 
प्रयतिंधधत और दंडडत करता है, जजसमें पत्रकार, संपादक, काटूायनस्ट, फोटो जनासलस्ट और अन्य संिंधधत व्यिसायों में 
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संलग्न व्यजकत शासमल हैं। मीडडयाकसमायों के साथ दहसंा के कृत्य गैर-संजे्ञय, गैर-जमानती अपराध होंगे, जजसमें तीन 
साल तक की कैद और/या 50,000 रुपए तक का जुमााना हो सकता है। 

शहर  िेत्रों में बबजनेस का रेगुलेशन: हररयाणा में हररयाणा नगरपासलका (संशोधन) बिल, 2022 पाररत ककया गया, 
जो हररयाणा नगरपासलका एकट, 1973 और हररयाणा नगरपासलका पररषद एकट, 1994 के तहत विसभन्न 
व्यािसाययक गयतविधधयों के सलए लाइसेंससगं की शतों को हटाता है।51  बिल ग्लास कदटगं और कपड ेकी रंगाई जैसी 
व्यािसाययक गयतविधधयों को उन गयतविधधयों से हटाता है जजनके सलए लाइसेंस की आिश्यकता होती है। जहा ं1994 
के एकट न ेनगर यनगम के आयुकत को यह यनधााररत करन ेका अधधकार ददया है कक कौन सी गयतविधधयां खतरनाक 
हैं और इस प्रकार उसे लाइसेंस की आिश्यकता है, बिल राज्य सरकार को यह अधधकार देता है। इसके अलािा बिल 
के तहत लाइसेंस फीस तय करने की शजकत आयुकत को नहीं, राज्य सरकार को सौंपी गई है।  

स्िास््य 

2022 में सात राज्यों, छत्तीसगढ़, गोिा, हररयाणा, केरल, राजस्थान, तसमलनाडु और पजश्चम िंगाल में स्िास््य से 
संिंधधत बिल पेश ककए गए।52,53,54,55,56,12,57,58  इन सात बिल्स में से पांच पाररत हो गए। 

सािफजयनक स्िास््य: राजस्थान ने राजस्थान स्िास््य अधधकार बिल, 2022 को पेश ककया।12  बिल में प्रािधान है कक 
राज्य के प्रत्येक व्यजकत को मुफ्त स्िास््य सेिाओं सदहत स्िास््य और स्िास््य सेिा तक पहंुच का अधधकार है। 
राज्य सरकार के कुछ दाययत्ि होंगे जैसे िेत्र और जनसंख्या घनत्ि को ध्यान में रखत ेहुए स्िास््य सेिाएं उपलब्ध 
कराना और सुरक्षित पेयजल और पौजष्ट्टक भोजन उपलब्ध कराना। बिल स्िास््य देखभाल में सुधार के सलए योजना 
िनाने, उन्हें लागू करने और तंत्र की यनगरानी करने के सलए राज्य और जजला स्तर पर स्िास््य प्राधधकरणों के 
यनमााण का प्रािधान करता है। इस बिल की जांच राज्य के स्िास््य मंत्री की अध्यिता िाली एक प्रिर ससमयत न े
की थी। 

गोिा सािाजयनक स्िास््य (संशोधन) बिल, 2022 में गोिा सािाजयनक स्िास््य एकट, 1985 के तहत विसभन्न दंडों 
के रूप में कारािास को हटाया गया है।53इनमें उपद्रि को शांत करने के सलए स्िास््य अधधकारी के यनदेशों का पालन 
करने में असफलता और बिना परसमट के एम्िुलेंस का संचालन शासमल है। 

मेडडकल टेकनोलॉजी में सुधार के मद्देनजर 2011 में मानि अंग प्रत्यारोपण एकट, 1994 में संशोधन ककया गया 
जोकक एक कें द्रीय कानून है।59 हररयाणा न े2011 के संशोधनों के तहत राज्य द्िारा की गई कारािाइयों को मान्य 
करने के सलए मानि अंग प्रत्यारोपण (हररयाणा मान्यकरण) एकट, 2022 पाररत ककया, जोकक उकत संशोधनों के लागू 
होने की यतधथ से पूिाव्यापी होगा।54  

जललयनकल इस्टैबसलशमेंट्स: केरल और पजश्चम िंगाल न ेअपन-ेअपने जकलयनकल इस्टैिसलशमेंट एकट्स में संशोधन 
िाले बिल पेश ककए। एकट्स जकलयनकल इस्टैिसलशमेंट्स के पंजीकरण और अनुपालन ककए जाने िाले मानकों का 
प्रािधान करते हैं। केरल न ेअपने एकट में दो िार संशोधन ककया, ताकक अनंयतम पंजीकरण की अिधध िढ़ाई जा सके 
और एकट के कायाान्ियन की कदिनाइयों को दरू करन ेके सलए राज्य सरकार अधधसूचना जारी कर सके।55,56  पजश्चम 
िंगाल न ेपजश्चम िंगाल जकलयनकल इस्टैिसलशमेंट्स (पंजीकरण, रेगुलेशन और पारदसशाता) (संशोधन) बिल, 2022 
पाररत ककया ताकक इसमें स्िास््य जजले के मुख्य धचककत्सा अधधकारी को पंजीकरण और लाइसेंससगं प्राधधकरण के 
रूप में जोडा जा सके।58  

वित्त 

राजकोषीय उत्तरिाययत्ि और बजट प्रबंधन (एर्आरबीएम): सभी राज्यों में एफआरिीएम कानून हैं जो राजकोषीय घाटे, 
राजस्ि घाटे और राज्य की िकाया देनदाररयों की सीमा यनधााररत करते हैं, यह सुयनजश्चत करते हुए कक उनकी उधारी 
यनयंत्रण में है। 2020-21 से पहले राज्यों को अपन ेसकल राज्य घरेलू उत्पाद (जीएसडीपी) का 3% तक उधार लेने 
की अनुमयत थी। 2020-21 में सरकारी वित्त पर कोविड-19 महामारी के प्रभाि के कारण, कें द्र सरकार न ेकुछ शतों 
के तहत राज्यों को अपनी जीएसडीपी का 5% तक उधार लेन ेकी अनुमयत दी।60  2021-22 में इस सीमा को घटाकर 
4% कर ददया गया था। वित्तीय िषा 2022-23 के सलए कें द्र सरकार न ेराज्यों को अपने जीएसडीपी के 3.5% तक 
उधार लेने की अनुमयत दी।61  राज्यों को बिजली िेत्र में कुछ सुधारों के सलए अपने जीएसडीपी के अयतररकत 0.5% 
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उधार लेने की अनुमयत दी गई थी। सुधार राजस्ि अंतर को समाप्त करन ेऔर राज्य के स्िासमत्ि िाली डडस्कॉम के 
तकनीकी और िाखणजज्यक घाटे को कम करने से संिंधधत थे। 2022 में असम, बिहार, केरल और पजश्चम िंगाल 
सदहत कई राज्यों न ेअपने संिंधधत एफआरिीएम एकट्स में संशोधन ककए ताकक इस अयतररकत उधारी की गंुजाइश 
िन सके।62,63,64,65,66 

असम न े2022-23 से शुरू होन ेिाले अगले पांच िषों के सलए अपने िकाया ऋण लक्ष्य को जीएसडीपी के 28.5% से 
िढ़ाकर 32% कर ददया। कनााटक ने 2022-23 के सलए अपने राजकोषीय घाटे के सलए 3.5% की सीमा यनधााररत 
की। केरल ने िषा 2026 तक अपने राजकोषीय घाटे को 3% तक कम करन ेका लक्ष्य रखा है। 2022-23 के सलए 
पजश्चम िंगाल न ेजीएसडीपी के 4% पर अधधकतम राजकोषीय घाटे का लक्ष्य यनधााररत ककया है। 

असम, झारखंड, मेघालय और पजश्चम िंगाल न ेअपनी आकजस्मकता यनधध के कुल कोष को िढ़ाने के सलए अपने-
अपने कानूनों में संशोधन ककया।67,68,69,70  संविधान का अनुच्छेद 267(2) राज्य विधानसभाओं को ककसी भी 
अप्रत्यासशत व्यय को पूरा करन ेके सलए एक आकजस्मक यनधध स्थावपत करन ेकी अनुमयत देता है।71    

कराधान: असम, कनााटक और तेलंगाना न ेमोटर िाहनों पर कराधान से संिंधधत कानून पाररत ककए।72,73,74 असम न े
10 साल से पुराने सभी पररिहन िाहनों और 15 साल से पुराने सभी गैर-पररिहन िाहनों द्िारा भुगतान ककए जान े
िाले हररत कर को लागू करन ेके सलए कानून में संशोधन ककया। यह टैकस कफटनेस सदटाकफकेट के निीनीकरण के 
िकत देना होगा, जो गैर-पररिहन िाहनों के मामले में हर पांच साल में जरूरी होता है। इसके अलािा मोटर िाहन कर 
का 75% िाहन पंजीकरण के समय और शेष पाचं साल के भीतर भुगतान करना होगा। कनााटक संशोधन यतमाही, 
अधािावषाक या िावषाक आधार पर देय यतधथ से एक महीन ेके भीतर मोटर िाहनों पर अधग्रम कर के भुगतान का 
प्रािधान करता है। एकट में यह भुगतान 15 ददनों के भीतर ककए जाने का प्रािधान है।75  तेलंगाना का बिल भारत में 
यनसमात मोटर िाहन की मूल यनमााण लागत और उस पर उत्पाद शुल्क, बिक्री कर या जीएसटी को शासमल करन ेके 
सलए िाहन की लागत को पररभावषत करता है।   

गोिा ने इंफ्रास्रकचर पर गोिा कर एकट, 2009 में संशोधन ककया।76  एकट आिासीय, िाखणजज्यक और औद्योधगक 
भिनों में इंफ्रास्रकचर के यनमााण पर कर लगाने का प्रािधान करता है। यह एकट के प्रािधानों के उल्लंघन के सलए 
एक िषा तक के कारािास और/या देय कर की रासश का दोगुना जुमााना लगाता है। संशोधन में कारािास के प्रािधान 
को हटाया गया है और जुमााना देयता िरकरार रखी गई है।77 

स्थानीय गिनेस 

नगर प्रशासन: तसमलनाडु न ेशहरों में नए नगर यनगमों की स्थापना के सलए कई बिल पाररत ककए।78,79,80,81,82,83  

राज्य न ेतसमलनाडु टाउन और कंरी प्लायनगं (दसूरा संशोधन) बिल, 2022 भी पाररत ककया, जजसने शहरी यनयोजन 
िेत्रों और शहरी विकास एजेंससयों (यूडीए) की स्थापना की।84  इन िेत्रों को राज्य द्िारा अधधसूधचत ककया जाएगा, और 
यूडीए ऐसे िेत्रों के सिेिण के सलए जजम्मेदार होंगे। उनकी जजम्मेदाररयों में एक मास्टर प्लान विकससत करना भी 
शासमल है जो अधधसूधचत िेत्रों में भूसम उपयोग को यनयंबत्रत करता है और इस योजना को लागू करता है। यूडीए में 
एक अध्यि, एक उपाध्यि, राज्य सरकार के तीन अधधकारी, एक राज्य विधायक, यूडीए के मुख्य योजनाकार और 
स्थानीय प्राधधकारी प्रयतयनधधयों सदहत सदस्य शासमल होंगे। 

राज्य ने तसमलनाडु शहरी स्थानीय यनकाय (संशोधन) बिल, 2022 भी पाररत ककया।85 यह बिल शहरी स्थानीय 
यनकायों के चुनािों के सलए िाडों के पररसीमन की आिवृत्त को पांच साल से िढ़ाकर दस साल करता है ताकक यह 
वपछली जनगणना के साथ मेल खाए। बिल के तहत, नगर पररषदों के अध्यिों का चुनाि पररषद सदस्यों द्िारा 
अपने िीच से ककया जाता है, जिकक पहले िे मतदाता सूची में मतदाताओं द्िारा सीधे चुने जाते थे। बिल मदहलाओं 
के सलए आरक्षित पररषद सीटों और महापौरों और अध्यिों के कायाालयों के अनुपात को एक यतहाई से िढ़ाकर आधा 
करता है। यह राज्य सरकार को पाषादों और अध्यिों को कायाालय से हटाने की शजकत भी देता है। ितामान में पररषद 
स्ियं मतदान या प्रस्ताि द्िारा सदस्यों को हटाती है। 

असम न ेअसम नगर यनगम बिल, 2022 को पाररत ककया।86  इस बिल के तहत, राज्यपाल ककसी िेत्र को उसके 
जनसंख्या घनत्ि, स्थानीय प्रशासन के सलए उत्पन्न राजस्ि, आधथाक महत्ि और कृवष में यनयोजजत जनसंख्या के 
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प्रयतशत तथा अन्य कारकों के आधार पर नगर यनगम घोवषत कर सकते हैं। यह बिल एक यनगम के गिन, उसके 
कायों और रेगुलेरटी अधधकार िेत्र, यनगम के चुनाि और कराधान की शजकतयों का भी प्रािधान करता है। 

पररिहन यनयोजन प्राधधकरण: कनााटक और असम न ेशहरी पररिहन की योजना और प्रिंधन के सलए प्राधधकरण 
िनाने िाले कानून पाररत ककए।87,88  यह उद्देश्य राष्ट्रीय शहरी पररिहन नीयत, 2006 द्िारा यनधााररत ककया गया 
था।89  असम एकीकृत महानगर पररिहन प्राधधकरण बिल, 2022, असम के शहरों में शहरी पररिहन की योजना िनाने 
के सलए एकल एकीकृत महानगर पररिहन प्राधधकरण (यूएमटीए) की स्थापना करता है। यूएमटीए अपने अधधकार िेत्र 
के सलए एक व्यापक गयतशीलता योजना तैयार करेगा और पररिहन पररयोजनाओं को मंजूरी देने के सलए जजम्मेदार 
होगा। इसी तरह, कनााटक न ेिेंगलुरू महानगर भू पररिहन प्राधधकरण बिल, 2022 पाररत ककया। यह िेंगलुरू 
महानगर भू पररिहन प्राधधकरण की स्थापना करता है जो िेंगलुरू महानगर िेत्र में उसी तरह का काम करेगा।  

श्रम और रोजगार 

श्रम रेगुलेशन: असम न ेभिन और यनमााण श्रसमकों, िीडी और ससगार श्रसमकों और प्रिासी श्रसमकों को रेगुलेट करने 
िाले अपने कानूनों में संशोधन ककया।90,91,92  भिन और अन्य यनमााण श्रसमक (रोजगार और सेिा की शतों का 
रेगुलेशन) एकट, 1996 में संशोधन के जररए कानून का उल्लंघन करने पर कारािास के प्रािधानों को हटाया गया है। 
िीडी और ससगार श्रसमक (रोजगार की शतें) एकट, 1966 में जुमााने और कारािास की अिधध को िढ़ाने के सलए 
संशोधन ककया गया था। 

िागान श्रम एकट, 1951 (कें द्रीय कानून), जो िागान श्रसमकों को रेगुलेट करता है और उनके कल्याण के सलए 
प्रािधान करता है, एक यनरीिक के काम में िाधा डालने पर 10,000 रुपए तक का जुमााना और/या छह महीने तक 
की कैद की सजा देता है।93  असम न ेजुमाान ेमें संशोधन कर 50,000 रुपए से एक लाख रुपए के िीच जुमााना 
लगाया है। लगातार उल्लंघन करने पर तीन महीन ेतक की कैद और जुमााने में और िदृ्धध या दोनों हो सकते हैं।94   

श्रम कल्याण कोष: आंध्र प्रदेश, गोिा और केरल न ेश्रम कल्याण कोष से संिंधधत अपने कानूनों में संशोधन 
ककया।95,96,97,98,99,100 गोिा का संशोधन बिल यनयोकता के अपराध की कंपाउंडडगं का प्रािधान करता है जजसके सलए उसे 
ककसी अपराध के अधधकतम जुमााने का 75% चुकाना होगा। कंपाउंडडगं उन मामलों में लागू नहीं होती है जहां दंड के 
सलए कारािास की सजा है, उसके साथ दसूरे अपराध शासमल हैं, या अगर पांच साल से पहले अपराध ककया गया था। 

केरल मोटर पररिहन श्रसमक कल्याण कोष एकट, 1985 में केरल के संशोधन न ेकमाचारी की पररभाषा को व्यापक 
िनाया है ताकक ऑटोररकशा चालक, इलेकरीसशयन, मैकेयनक, कारपेंटर और ऑटोमोिाइल िका शॉप में मोटर िाहन 
मेनटेनेंस श्रसमकों जैसे श्रसमकों को उसमें शासमल ककया जा सके।101  राज्य न ेकेरल डॉकयूमेंट राइटसा स्क्राइब्स और 
स्टाम्प विके्रता कल्याण कोष एकट, 2012 में भी संशोधन ककया जजससे फंड के भुगतान में चूक करने िाले सदस्यों 
की सदस्यता को पुनजीवित करने के सलए एकमुश्त यनपटान प्रदान ककया जा सके।102 

सामाजजक न्याय 

अनुसूधचत जायत और अनुसूधचत जनजायत का कल्याण: राजस्थान न ेराजस्थान राज्य अनुसूधचत जायत और 
अनुसूधचत जनजायत विकास यनधध (वित्तीय संसाधनों की योजना, आिंटन और उपयोग) बिल, 2022 को अधधयनयसमत 
ककया है।103  यह प्रािधान करता है कक राज्य को अनुसूधचत जायत (एससी) विकास यनधध और अनुसूधचत जनजायत 
(एसटी) विकास यनधध के सलए िावषाक िजट में एक यनजश्चत रासश यनधााररत करनी चादहए।  

कनााटक न ेकनााटक अनुसूधचत जायत और अनुसूधचत जनजायत (शैिखणक संस्थानों में सीटों का आरिण और राज्य 
के तहत सेिाओं में यनयुजकतयों या पदों का आरिण) बिल, 2022 पाररत ककया।104  यह शैिखणक संस्थानों में सीटों 
और सेिाओं में यनयुजकतयों या पदों पर अनुसूधचत जायतयों के सलए 17% और अनुसूधचत जनजायतयों के सलए 7% 
आरिण का प्रािधान करता है। सेिाओं में सरकार, राज्य विधाययका, स्थानीय प्राधधकरण और राज्य सरकार के 
स्िासमत्ि िाले यनगम या कंपयनयां शासमल हैं। 

राज्य के यनिाससयों के सलए लाभ: झारखंड न ेराज्य के यनिाससयों के सलए विशेष प्रािधान प्रदान करने िाले स्थानीय 
जन और पररणामी सामाजजक, सांस्कृयतक और अन्य लाभ बिल, 2022 को पाररत ककया।105  राज्य के यनिासी 
सामाजजक सुरिा, िीमा और रोजगार पर राज्य की नीयतयों के लाभाथी होंगे। िे भूसम, रोजगार और ऋण पर विशेष 
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अधधकार और सुरिा के भी हकदार होंगे। व्यापार और िाखणज्य के सलए, विशेष रूप से पारंपररक और सांस्कृयतक 
उद्यमों के सलए उन्हें तरजीह दी जाएगी। 

सािफजयनक रोजगार में आरिण: झारखंड न ेपदों और सेिाओं की ररजकतयों में झारखंड आरिण (संशोधन) बिल, 
2022 पाररत ककया, जजसके तहत राज्य में सािाजयनक रोजगार और सशिा में संचयी आरिण को 60% से िढ़ाकर 
77% कर ददया गया।106  बिल न ेओिीसी के सलए आरिण का प्रयतशत 14% से िढ़ाकर 27%, अनुसूधचत जायत के 
सलए 10 से 12% और अनुसूधचत जनजायत के सलए 26% से 28% तक िढ़ा ददया।107 बिल ने आधथाक रूप से 
कमजोर िगों (ईडब्ल्यूएस) के सलए 10% आरिण भी पेश ककया। यह बिल राज्यपाल की सम्मयत के सलए लंबित है। 

झारखंड ने राज्य सरकार के पदों पर आरिण के आधार पर प्रोन्नत सरकारी सेिकों की पररणामी िरीयता का विस्तार 
बिल, 2022 को भी पाररत ककया।108  बिल में प्रािधान है कक अनुसूधचत जायत/अनुसूधचत जनजायत के अधधकाररयों को 
ररजकत होने पर और योग्यता मानदंड, जजसे यनददाष्ट्ट ककया जाएगा, के आधार पर गैर-आरक्षित सीटों पर भी पदोन्नत 
ककया जा सकता है।   

भूसम  

भू स्िासमत्ि: आंध्र प्रदेश न ेभू स्िासमत्ि की स्थापना, प्रशासन और प्रिंधन के सलए एक कानून पाररत ककया।109  बिल 
आंध्र प्रदेश भूसम प्राधधकरण की स्थापना का प्रािधान करता है जो अधधसूधचत िेत्र में सभी अचल संपवत्तयों का ररकॉडा 
तैयार करेगा। इनमें से प्रत्येक ररकॉडा में संिंधधत संपवत्त और संपवत्त की सीमाओं पर टाइदटल (या स्िासमत्ि) का 
ररकॉडा होगा। ये ररकॉर्डास टाइदटल रजजस्रेशन ऑकफसर द्िारा प्रकासशत ककए जाएंगे। बिल ककसी भी वििाद की जस्थयत 
में टाइटल यनधााररत करने के तंत्र का भी प्रािधान करता है। 

असम न ेअसम भूसम और राजस्ि रेगुलेशन एकट, 1886 में संशोधन ककया ताकक दो अन्य कानूनों के प्रािधानों को 
उसमें शासमल ककया जा सके, और दो कानूनों को यनरस्त ककया।110 ये कानून हैं, असम ग्रामदान एकट, 1961 और 
असम भूदान एकट, 1965, जो भूस्िासमयों द्िारा भूसम के दान का प्रािधान करते हैं। बिल में कहा गया है कक दोनों 
एकट्स के तहत अनुदान प्राप्त करने िालों के अधधकार और देनदाररयां प्रभावित नही ंहोंगी और उन्हें भूसम धारक या 
िंदोिस्त धारक माना जाएगा। 

भूसम का रेगुलेशन: पंजाि न ेपंजाि ग्राम सामान्य भूसम (रेगुलेशन) एकट, 1961 में संशोधन ककया, जो शामलात देह 
िेत्रों में अधधकारों को रेगुलेट करने का प्रािधान करता है। इसमें ग्राम पंचायत के स्िासमत्ि और ग्राम समुदाय के 
उद्देश्यों के सलए उपयोग की जाने िाली िाली भूसम शासमल है।111  बिल में कहा गया है कक इनमें िे जमीन भी 
शासमल होंगी जो पूिी पंजाि होजल्डगं्स (चकिंदी और विखंडन की रोकथाम) एकट, 1948 के तहत सामान्य उद्देश्यों 
के सलए आरक्षित थीं और 1961 के एकट के तहत ग्राम पंचायत के प्रिंधन और यनयंत्रण के अधीन थीं। 

भू-जोत पर सीसलगं का असम यनधाारण (संशोधन) बिल, 2022 कुल चाय िागान के 5% दहस्से को पयाािरण-पयाटन, 
पशुपालन, हररत ऊजाा और सामाजजक अिसंरचना के सलए उपयोग करने का प्रािधान करता है।112  यह एकट के उन 
प्रािधानों से अलग है जजनके तहत विसभन्न प्रयोजनों के सलए 50 िीघा से अधधक भूसम के उपयोग की अनुमयत दी 
गई है।113 

अनाधधकृत विकास का यनयसमतीकरण: गुजरात न ेगुजरात अनाधधकृत विकास का यनयसमतीकरण बिल, 2022 को 
पाररत ककया।114  यह कानून उन मासलकों या कब्जाधाररयों को शुल्क का भुगतान करके संपवत्त के यनयसमतीकरण का 
आिेदन करने की अनुमयत देता है जजन्हें अनाधधकृत विकास को हटाने या िदलने का आदेश ददया गया है। इस तरह 
के आिेदनों को अस्िीकार ककया जा सकता है, अगर कयतपय प्रकार की भूसम पर अनधधकृत विकास हुआ है, जैसे कक 
सरकार के स्िासमत्ि िाली भूसम, या यदद िह अजग्न सुरिा कानून जैसे अन्य यनयमों का उल्लंघन करता है। दहमाचल 
प्रदेश स्लम यनिासी (मासलकाना अधधकार) बिल, 2022 भी 2022 में पाररत ककया गया था।115  यह स्लम यनिाससयों 
के रूप में पररभावषत लोगों को मासलकाना अधधकार प्रदान करता है, जो खराि यनसमात या अस्थायी िजस्तयों, कम से 
कम 15 घर िाली, में रहने िाले भूसमहीन लोग हैं। इन अधधकारों की पात्रता के सलए आिश्यक है कक स्लम यनिासी 
के जीवित माता-वपता को िैसे ही अधधकार नही ंसमले हों और िे स्लम एररया में ही रहत ेहों। यह बिल कहता है कक 
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प्रत्येक स्लम यनिासी को 75 िगा मीटर तक की भूसम पर मासलकाना हक देने पर विचार ककया जाए। अगर ये 
अधधकार विरासत में समले हैं, तो उन्हें पट्टे, बिक्री, या अन्य माध्यमों से हस्तांतररत नही ंककया जा सकता।  

जन सुविधाओं की सुरिा: हररयाणा न ेएक बिल पाररत ककया जो सािाजयनक दहत या सािाजयनक उपयोग के सलए 
ककसी भी भूसम पर जन सुविधाओं के साथ छेडछाड या उसे तोडने पर रोक लगाता है।116  जन सुविधाओं में सडकें , 
रास्ते, सािाजयनक स्िास््य यनमााण, नासलया,ं सािाजयनक संस्थान और कोई भी कें द्र जो जनता द्िारा या सािाजयनक 
लाभ के सलए उपयोग की जाती है या उपयोग की जा रही है। यदद कोई व्यजकत इन प्रािधानों का उल्लंघन करता है, 
तो उसे छह महीने तक की कैद या 2,000 रुपए से 10,000 रुपए के िीच जुमााना या दोनों से दंडडत ककया जा 
सकता है। जन सुविधाओं की िहाली के सलए खचा की गई लागत उल्लंघनकताा से िसूल की जा सकती है। 

भूराजस्ि: छत्तीसगढ़, दहमाचल प्रदेश, कनााटक, मध्य प्रदेश, समजोरम, राजस्थान और बत्रपुरा न ेअपने भूराजस्ि कानूनों 
में संशोधन ककया।117,118,119,120,121,122,123  दहमाचल प्रदेश संशोधन वित्तीय आयुकत को उनके समि लंबित या स्थावपत 
ककसी भी भूसम ररकॉडा मामले के ररकॉडा की जाचं करन ेका अधधकार देता है। दहमाचल प्रदेश भूसम राजस्ि एकट, 
1954 में वित्तीय आयुकत के साथ-साथ कलेकटरों और आयुकतों को ऐसे भूसम ररकॉडा मामलों पर विचार करन ेका 
अधधकार ददया गया था।124 

छत्तीसगढ़ भू-राजस्ि संदहता (संशोधन) बिल 2022 में जजला सिेिण अधधकारी एिं उप सिेिण अधधकारी के नए पदों 
का सजृन ककया गया है। यह राजस्ि सिेिणों से समट्टी के िगीकरण को िाहर करन ेका प्रािधान करता है और 
इसके िजाय सभी को फील्ड िुक तैयार करनी होगी। बिल में तहसीलदार को ई-नामातंरण पोटाल पर भूसम ररकॉडा के 
संिंध में वििरण प्रदान करने और इच्छुक पादटायों को इसके िारे में सूधचत करने की भी आिश्यकता है। वििाद की 
जस्थयत में वििरण ई-राजस्ि न्यायालय के अंतगात ई-नामांतरण पोटाल से पंजीकृत कराना होगा। 

कनााटक न ेसरकारी भूसम के अनाधधकृत कब्जे के यनयसमतीकरण के सलए आिेदन करने की समय सीमा िढ़ान ेहेतु 
कनााटक भूसम राजस्ि एकट, 1964 में संशोधन ककया।125  एकट सरकार को इन भूसम अनुदान मामलों से यनपटने के 
सलए तालुक ससमयतयों के गिन का अधधकार देता है।  

भूसम हड़पने पर रोक: गुजरात और कनााटक न ेभूसम हडपने पर रोक लगाने के सलए अपने कानूनों में संशोधन 
ककया।126,127  गुजरात एकट भूसम हडपने के मामलों की सुनिाई के सलए विशेष अदालतों के गिन का प्रािधान करता 
है। संशोधन में प्रािधान है कक विशेष अदालत के आदेशों के खखलाफ उच्च न्यायालय में अपील की जा सकेगी। यह 
यह भी प्रािधान करता है कक अनुसूधचत जनजायत और अन्य पारंपररक िन यनिासी (िन अधधकारों की मान्यता) 
एकट, 2006 में दी गई भूसम के प्रकारों को भूसम कब्जा एकट, 2020 के दायरे से िाहर रखा जाएगा। 

कनााटक का बिल कनााटक भूसम कब्जा यनषधे एकट, 2011 में संशोधन करता है, जो भूसम हडपने पर रोक लगाता है 
और इसके प्रािधानों का उल्लंघन करने पर सजा का प्रािधान करता है।127,128  2011 का एकट यनम्नसलखखत को 
शासमल करने के सलए भूसम को पररभावषत करता है (i) राज्य सरकार और उसके द्िारा प्रिंधधत संस्थाओं, स्थानीय 
प्राधधकरण, धासमाक प्राधधकरण और धमााथा संगिन से संिंधधत भूसम, और (ii) भूसम पर अधधकार, इससे जुडी संपवत्त 
और इससे होने िाले लाभ। बिल उपररसलखखत पररभाषा के पहले भाग में संशोधन करता है जजससे िहृद िेंगलुरू 
महानगर पासलके सदहत कनााटक में नगर यनगमों की सीमाओं के भीतर आने िाली भूसम के दायरे में उसे शासमल 
ककया जा सके।  

प्रशासन और कासमफक  
यनयुजलतयों के सलए आयोग: केरल न ेकेरल लोक उद्यम (चयन और भती) िोडा बिल, 2022 पाररत ककया जो केरल 
लोक सेिा आयोग के माध्यम से की गई यनयुजकत के अलािा विसभन्न पदों पर उम्मीदिारों की यनयुजकत के सलए एक 
चयन सूची तैयार करेगा।129  िोडा उद्योग और िाखणज्य विभाग के तहत प्रिंध यनदेशक या पीएसयू के प्रमुख के पद 
के सलए भी उम्मीदिारों की ससफाररश करेगा। 

सेिायनिवृत्त की आयु बढाना: आंध्र प्रदेश, केरल और तेलंगाना न ेविसभन्न पदों के सलए सेिायनिवृत्त की आयु िढ़ाने 
िाले कानून पाररत ककए। उदाहरण के सलए आंध्र प्रदेश लोक रोजगार (सेिायनिवृत्त का रेगुलेशन) (संशोधन) बिल, 
2022 न ेआंध्र प्रदेश में सरकारी कमाचाररयों के सलए सेिायनिवृत्त की आयु 60 से िढ़ाकर 62 कर दी।130 
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सरकार  भाषा: आंध्र प्रदेश राजभाषा (संशोधन) बिल, 2022 उदूा को पूरे आंध्र प्रदेश में दसूरी आधधकाररक भाषा के रूप 
में शासमल करता है।131  तसमलनाडु सरकारी कमाचारी (सेिा की शतें) संशोधन एकट, 2020, तसमलनाडु लोक सेिा 
आयोग द्िारा आयोजजत प्रिेश परीिाओं की अन्य विशेषताओं को संशोधधत करन ेके अलािा, तसमल को इन परीिाओं 
के सलए एक भाषा के रूप में जोडता है।132  यह अंग्रेजी के अयतररकत है। 

कृवष 

कृवष उत्पाि और माकेदटगं: आंध्र प्रदेश, गोिा, झारखंड और तलंेगाना न ेकृवष उपज और मिेसशयों की माकेदटगं पर 
अपने कानूनों में संशोधन ककया।133,134,135,136  आंध्र प्रदेश के कानून के जररए कें द्रीय िाजार कोष में अयतररकत योगदान 
को सिम ककया गया है ताकक कृवष एिं कृवष माकेदटगं गयतविधधयों के सलए िेहतर इंफ्रास्रकचर का यनमााण ककया जा 
सके। पंजाि, राजस्थान, तसमलनाडु और बत्रपुरा न ेकृवष िाजारों को रेगुलेट करन ेिाले अपन ेकानूनों में संशोधन 
ककए।137,138,139,140  ये राज्य कृवष उपज माकेदटगं ससमयतयों (एपीएमसी) के माध्यम से अपने कृवष िाजारों को रेगुलेट 
करते हैं। एपीएमसीज़ का उपयोग राज्यों में कृवष उपज को रेगुलेट करने के सलए ककया जाता है। पंजाि संशोधन ने 
प्रािधान ककया कक सभी पूिा नासमत ससमयतयों का अजस्तत्ि समाप्त हो जाएगा और एक िषा के भीतर उनका 
पुनगािन ककया जाएगा। राजस्थान के संशोधन न ेिाजार ससमयतयों को गैर-अधधसूधचत कृवष उपज और खाद्य उत्पादों 
को खरीदने/िेचन ेके सलए उपयोगकताा शुल्क एकत्र करन ेका अधधकार ददया। 

समजोरम ने अपने कृवष उत्पाद िाजारों को रेगुलेट करने के सलए एक नया कानून िनाया है।141 यह सरकार को िाजारों 
को स्थावपत/िंद करने, स्टालों के सलए ककराया एकत्र करने और मांस, सजब्जयों और फलों की कीमत को रेगुलेट करने 
का अधधकार देता है। यह दंड का भी प्रािधान करता है, अगर व्यजकत िाजार रेगुलेशंस से संिंधधत प्रािधानों का 
उल्लंघन करता है। अधधकतम खुदरा दर से ऊपर कृवष उपज िेचने िाले व्यजकत को 1,000 रुपए तक का जुमााना या 
तीन महीने तक का कारािास, या दोनों से दंडडत ककया जाएगा। 

ससचंाई: असम और गोिा न ेअपने ससचंाई कानूनों के तहत अपराधों की सजा कम करने के सलए इन कानूनों में 
संशोधन ककए लेककन मौदद्रक जुमााना िढ़ा ददया।142,143,144,145  अपराधों में ससचंाई काया की ियत या उसमें ककसी प्रकार 
की िाधा शासमल है। 

विधानमंडल 

िेतन और अन्य लाभों में पररितफन: छत्तीसगढ़, ददल्ली, कनााटक, महाराष्ट्र, तसमलनाडु, बत्रपुरा और उत्तर प्रदेश न े
विधायकों और सरकारी अधधकाररयों के सलए िेतन, पेंशन और अन्य लाभों से संिंधधत कानून पाररत ककए। उदाहरण 
के सलए महाराष्ट्र न ेएक बिल पाररत ककया जो राज्य सरकार को विधायकों और मंबत्रयों के यनजी सहायकों के िेतन 
को यनददाष्ट्ट करने की शजकत देता है। संशोधन में प्रािधान है कक ये िेतन कानून के िजाय राज्य सरकार के एक 
आदेश द्िारा यनधााररत ककए जाएंगे।146 
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स्रोत और कायफ पद्धयत 

स्रोत 

यह ररपोटा 28 राज्यों और दो कें द्र शाससत प्रदेशों के विधानमंडलों के आंकडों पर आधाररत है। इसमें छह प्रकार के 
स्रोतों से डटेा जमा ककया गया है: (i) विधानसभा सत्रों के रेस्यूम्स या ससनॉजप्सस, जो आम तौर पर एक सत्र की 
समाजप्त के कुछ सप्ताह िाद प्रकासशत ककए जाते हैं, और सत्र की सभी गयतविधधयों का वििरण प्रदान करते हैं; (ii) 
िैिक-िार काया-सूची (िैिक का एजेंडा), िुलेदटन (काया-सूची का सारांश), और प्रकक्रया; (iii) राज्य विधानमंडल की 
िेिसाइट्स पर उपलब्ध सारांश दस्तािेज; (iv) सूचना के अधधकार संिंधी अनुरोधों पर प्रयतकक्रया; (v) राज्य के गैजेट्स 
के पजब्लकेशंस; और (vi) राज्य विधानमंडल के अनुसंधान अधधकाररयों या सधचिालय के साथ सीधे संिाद के माध्यम 
से प्राप्त दस्तािेज। प्रत्येक डटेा को विसभन्न स्रोतों से सत्यावपत ककया गया है।  

कायफ पद्धयत  

‘िैिक के ददन’ को उन कैलेंडर ददनों की संख्या के रूप में पररभावषत ककया गया है जि ककसी सदन का सत्र होता है। 
अगर ककसी सदन में एक ददन दो िैिकें  होती हैं तो उसे एक िैिक के ददन के रूप में धगना गया है। रेखाधचत्र 5 में 
जजन राज्यों/कें द्र शाससत प्रदेशों को शासमल नहीं ककया गया है, िहां पहले के िषों के िैिकों के आंकड ेउपलब्ध नहीं थे 
या उनकी पुजष्ट्ट नहीं की जा सकती थी। 

िजट सत्रों को ऐसे सत्रों के रूप में धचजन्हत ककया जाता है, जि िावषाक िजट पेश ककया जाता है। आमतौर पर राज्यों 
में एक िषा में एक िजट सत्र होता है। हालांकक कुछ राज्यों न ेएक सत्र में लेखानुदान (वित्तीय िषा के एक भाग के 
सलए व्यय की स्िीकृयत) और अगले सत्र में पूणा िजट पाररत ककया। इन राज्यों के सलए जजस सत्र में पूणा िजट 
पाररत ककया गया, उसे िजट सत्र माना गया है। 

िैिक के ददनों के आंकडों से ससफा  यह पता चलता है कक विधानसभाओं की िैिकों की फ्रीकिेंसी ककतनी है लेककन 
इससे यह जानकारी नहीं समलती कक हर ददन उन्होंने ककतने घंटों तक काम ककया। विधानमंडलों की िैिक की औसत 
अिधध या तो साजंख्यकीय वििरणों से संकसलत की गई है, या उनकी गणना दैयनक िुलेदटनों या पूरी कायािाही से की 
गई है। रेखाधचत्र 3 में जजन राज्यों का उल्लेख नहीं ककया गया है, उनके सलए िैिकों में लगने िाले समय की गणना 
नहीं की जा सकती है। 

पाररत होन ेिाले बिल की कुल संख्या सत्र के रेज्यूमेज़ और िुलेदटन्स के जररए यनधााररत की गई है। प्रत्येक बिल 
और एकट को यतधथ अनुसार क्रमिद्ध ककया जाता है। इस क्रम को कसमयों, अगर कोई है, की पहचान करन ेके सलए 
इस्तेमाल ककया गया है। हालाकंक सभी राज्य अपने-अपने बिल और एकट की नंिररगं अलग-अलग तरह से करते हैं 
और कुछ राज्यों के बिल और एकट की प्रयतयां नहीं समल पाई हैं। उदाहरण के सलए, केरल के क्रम में, कई तरह के 
बिल शासमल हैं। इनमें ऐसे बिल शासमल हैं जो गैजेट में प्रकासशत हुए हैं, लेककन उन्हें सदन में पेश भी नहीं ककया 
गया। असम के बिल में नंिर उपलब्ध नहीं हैं। इस विश्लेषण में एप्रोवप्रएशन बिल्स और फाइनांस बिल्स पर विचार 
नहीं ककया गया है और इसमें ससफा  ऐसे बिल शासमल हैं जो 2022 में विधानमंडल द्िारा पाररत ककए गए। 

बिल को पेश करने, उसे पाररत करने और सम्मयत समलने की तारीखों के आधार पर इस िात का विश्लेषण ककया 
गया है कक ककसी बिल को पाररत करने में ककतना समय लगा (रेखाधचत्र 11) और राज्यपाल की सम्मयत समलने में 
ककतना समय लगा (रेखाधचत्र 12)। जजन राज्यों में विधानसभा के साथ-साथ विधान पररषद भी मौजूद है, िहां बिल 
को पेश करन ेकी तारीख िह है जि उसे पहले सदन में पेश ककया गया। उसे पाररत करन ेकी तारीख िह तारीख है, 
जि बिल को दसूरे सदन में पाररत ककया गया। लेककन ऐसा उन छह में से ससफा  चार विधानमंडलों के सलए ककया जा 
सका है, जहा ंद्विसदनीय विधानमंडल हैं। चंूकक बिहार और उत्तर प्रदेश विधान पररषद के कामकाज का कोई डेटा 
उपलब्ध नहीं था, इससलए िहां विधानसभा में बिल के पेश और पाररत होने िाली तारीखों पर ही विचार ककया गया 
है।  

जहां तक िैिक के ददनों का मुद्दा है, िहां ककसी बिल को पेश करने और पाररत होने के िीच का अंतराल इस िात 
को प्रदसशात नहीं करता कक उस पर विधायी समीिा की गुणित्ता कया थी। इसे अन्य संकेतकों के जररए मापा जा 
सकता है, जैसे सदन में बिल पर चचाा में लगन ेिाला समय, बिल पर िहस का वििरण, और िहस में भाग लेने 
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िाले सदस्यों की संख्या। हालांकक संसद से अलग, अधधकतर राज्य पूरी कायािाही या बिल पर िहस की विस्ततृ 
सूचना प्रकासशत नहीं करते। केरल में सत्र के रेज्यूमेज़ में संशोधन प्रस्तािों की संख्या सदहत िहस पर जानकाररयां 
जारी की जाती हैं। लेककन उत्तर प्रदेश, हररयाणा और गोिा जैसे अन्य राज्यों में इन वििरणों को सदन की 
कायािादहयों से हटा ददया जाता है। 

उपरोकत स्रोतों के समान स्रोतों से ही िजट संिंधी डटेा भी प्राप्त ककया गया। जिकक िजट पेश करने और उन पर 
चचाा की तारीखें आसानी से उपलब्ध थीं, लेककन अधधकतर राज्यों के संिंध में यह जानकारी नहीं समली कक िहां िजट 
पर ककतनी अिधध तक चचाा हुई। अधधकतर राज्यों के संिंध में यह सुयनजश्चत नहीं ककया जा सका कक सदन में 
मंत्रालयी िजट की मांगों की संख्या और धगलोदटन (बिना मतदान के पाररत) की संख्या ककतनी है। हालाकंक, ये 
संकेतक राज्य विधानमंडल के कामकाज के िारे में महत्िपूणा जानकारी प्रदान करत ेहैं। 

डटेा एकत्र करने और उनकी सत्यापन प्रकक्रया की मुख्य चुनौती यह है कक राज्य विधानमंडलों के डटेा प्रकासशत करने 
के तरीकों में िहुत विसंगयतया ंहैं। कुछ राज्य अपनी िेिसाइट्स या नेशनल ई-विधान एजप्लकेशन (यह सभी 
विधानमंडलों के िारे में जानकाररयां जमा करन ेकी एक कें द्रीय पहल है) को यनयसमत रूप से अपडटे नहीं करते। यहां 
हमने जजन संकेतकों को चुना है, सभी राज्यों/कें द्र शाससत प्रदेश में उनसे संिंधधत डटेा उपलब्ध नहीं हैं। इस कमी को 
दरू करने के सलए न्यूज ररपोट्ास पर भरोसा ककया गया। सरकारी दस्तािेजों में भी विसंगयतया ंपाई गईं, जजससे 
सत्यापन प्रकक्रया में समय लगा। कुछ राज्यों में िेत्रीय भाषा में दस्तािेज उपलब्ध थे जजससे डटेा को एकत्र करने 
और उसे सत्यावपत करन ेमें कदिनाइयां िढ़ीं। 
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अनुलग्नक 1: 2022 में राज्य कानूनों की सूची 
इस सूची में 2022 में अधधयनयसमत राज्य कानून ददए गए हैं। ये राज्य विधानसभाओं की िेिसाइट्स और राज्य 

गैजेट्स में उपलब्ध हैं।  

आंध्र प्रिेश 

1.  The Andhra Pradesh Public Employment (Regulation of Superannuation) (Amendment) Act, 2022 

2.  The Andhra Pradesh (Regulation of Trade in Indian Made Foreign Liquor, Foreign Liquor) (Amendment) Act, 2022 

3.  The Andhra Pradesh Value Added Tax (Amendment) Act, 2022 

4.  The Andhra Pradesh Private Universities (Establishment and Regulation) (Amendment) Act, 2022 

5.  The Andhra Pradesh Labour Welfare Fund (Amendment) Act, 2022 

6.  The Andhra Pradesh Mutually Aided Cooperative Societies (Amendment) Act, 2022 

7.  The Andhra Pradesh Official Languages (Amendment) Act, 2022 

8.  The Andhra Pradesh Minorities Component (Outlay, Allocation and Utilization of Financial Resources) Act, 2022 

9.  The Andhra Pradesh Panchayat Raj (Amendment) Act, 2022 

10.  The Andhra Pradesh (Agricultural Produce and Live Stock) Markets (Amendment) Act, 2022 

11.  The Andhra Pradesh Universities (Amendment) Act, 2022 

12.  The Rajiv Gandhi University of Knowledge Technologies (Amendment) Act, 2022 

13.  The Andhra Pradesh Goods and Services Tax (Amendment) Act, 2022 

14.  The Andhra Pradesh Survey and Boundaries (Amendment) Act, 2022 

15.  The Andhra Pradesh Rights in Land and Pattadar Pass Books (Amendment) Act, 2022 

16.  The Andhra Pradesh (Andhra Area) Tenancy Repeal Act, 2022 

17.  The Andhra Pradesh Co-operative Societies (Amendment) Act, 2022 

18.  The Andhra Pradesh Shops and Establishments (Amendment) Act, 2022 

19.  The Andhra Pradesh Labour Welfare Fund (Second Amendment) Act, 2022 

20.  The Dr. N.T.R. University of Health Sciences (Amendment) Act, 2022 

21.  The Andhra Pradesh Payment of Salaries and Pension and Removal of Disqualifications (Amendment) Act, 2022 

22.  The Andhra Pradesh (Regulation of Appointments to Public Services and Rationalisation of Staff Pattern and Pay 
Structure) (Amendment) Act, 2022 

23.  The Andhra Pradesh Capital Region Development Authority and the Andhra Pradesh Metropolitan Region and Urban 
Development Authorities (Amendment) Act, 2022 

24.  The Andhra Pradesh Municipal Laws (Amendment) Act, 2022 

अरुणाचल प्रिेश  

1.  The Arunachal Pradesh (Obsolete and Redundant Regulations) Repeal Act, 2022 

2.  The Arunachal Pradesh Fiscal Responsibility and Budget Management (Amendment) Act, 2022 

3.  The Indira Gandhi Technological and Medical Sciences University (Amendment) Act, 2022 

4.  The Arunachal Pradesh University of Studies (Amendment) Act, 2022 

5.  The Venkateshwara Open University (Amendment) Act, 2022 

6.  The Himalayan University, Itanagar (Arunachal Pradesh) (Amendment) Act, 2022 

7.  The Apex Professional University (Amendment) Act, 2022 

8.  The North East Frontier Technical University (NEFTU) Arunachal Pradesh (Amendment) Act, 2022 

9.  The Arunodaya University Arunachal Pradesh (Amendment) Act, 2022 

10.  The Global University Arunachal Pradesh (Amendment) Act, 2022 

11.  The Arunachal Pradesh Goods and Services Tax (Amendment) Act, 2022 

12.  The Arunachal Pradesh (Re-organisation of Districts) (Amendment) Act, 2022 

13.  The Arunachal Pradesh Civil Courts (Amendment) Act, 2022 

14.  The Arunachal Pradesh Goods and Services Tax (First Amendment) Act, 2022 

https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/1984/1984AP23.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/1993/1993AP15.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/2005/2005%20Andhra%20Pradesh%205.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/2016/2016AP3.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/1987/1987AP34.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/1995/1995AP30.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/1966/1966AP9.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/2022/Act%20No.%206%20of%202022%20AP.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/1994/ActNo-13of1994-AP.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/1966/1966AP16.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/1991/1991AP4.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/2022/ActNo-25of2022-AP.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/2017/2017Andhra%20Pradesh16.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/1995/ActNo-36of1995-AP.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/1989/1989AP1.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/2022/ActNo-21of2022-AP.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/1964/1964AP7.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/1988/1988AP20.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/1987/1987AP34.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/1986/1986AP6.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/1954/1954AP2.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/1994/1994AP2.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/1994/1994AP2.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/2014/2014AP11.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/2014/2014AP11.pdf
https://prsindia.org/files/bills_acts/acts_states/andhra-pradesh/1986/1986AP33.pdf
https://prsindia.org/files/bills_acts/acts_states/arunachal-pradesh/2022/Act%20No.%203%20of%202022%20Arunachal%20Pradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/arunachal-pradesh/2006/Act%204%20of%202006%20Arunachal%20Pradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/arunachal-pradesh/2012/Act%20No.%206%20of%202012%20Arunachal%20Pradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/arunachal-pradesh/2012/Act%20No.%209%20of%202012%20Arunachal%20Pradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/arunachal-pradesh/2012/Act%20No.%2010%20of%202012%20Arunachal%20Pradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/arunachal-pradesh/2013/Act%20No.%206%20of%202013%20Arunachal%20Pradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/arunachal-pradesh/2022/Act%20No.%209%20of%202022%20Arunachal%20Pradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/arunachal-pradesh/2014/Act%20No.%2011%20of%202014%20Arunachal%20Pradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/arunachal-pradesh/2014/Act%20No.%2013%20of%202014%20Arunachal%20Pradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/arunachal-pradesh/2017/Act%209%20of%202017%20Arunachal%20Pradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/arunachal-pradesh/2017/Act7of2017ArunachalPradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/arunachal-pradesh/1980/1980AP3.pdf
https://prsindia.org/files/bills_acts/acts_states/arunachal-pradesh/2021/ActNo-4of2021ArunachalPradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/arunachal-pradesh/2017/Act7of2017ArunachalPradesh.pdf
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15.  The Arunachal Pradesh Tenancy Act, 2022 

  

असम 

1. The Assam Aerial Ropeways Act, 2022 

2. The Assam Aid to Industries (Small and Cottage Industries) (Repealing) Act, 2022 

3. The Assam Borstal Institution (Repealing) Act, 2022 

4. The Assam Children (Repealing) Act, 2022 

5. The Assam Classical Institutions (Sanskrit and Pali Prakrit) (Provincialisation) (Repealing) Act, 2022 

6. The Assam Consolidation of Holdings (Repealing) Act, 2022 

7. The Assam Contingency Fund (Augmentation of Corpus) Act, 2022 

8. The Assam Contingency Fund Acts (Repeal) Act, 2022 

9. The Assam Direct Recruitment Commissions for Analogous Post in Class III and Class IV (Amendment) Act, 2022 

10. The Assam Elementary Education (Provincialisation) (Repealing) Act, 2022 

11. The Assam Excise (Amendment) Act, 2022 

12. The Assam Famine Relief and Insurance Fund (Repealing) Act, 2022 

13. The Assam Fiscal Responsibility and Budget Management (Amendment) Act, 2022 

14. The Assam Fixation of Ceiling on Land Holdings (Amendment) Act, 2022 

15. The Assam Goods and Services Tax (Amendment) Act, 2022 

16. The Assam Industrial Infrastructure Development Corporation (Amendment) Act, 2022 

17. The Assam Land and Revenue Regulation (Amendment) Act, 2022 

18. The Assam Motor Vehicles Taxation (Amendment) Act, 2022 

19. The Assam Municipal (Amendment) Act, 2022 

20. The Assam Municipal Corporation (Amendment) Act 2022 

21. The Assam Municipal Corporation Act, 2022 

22. The Assam Non-Government Educational Institutions (Regulation Of Fees) (Amendment) Act, 2022 

23. The Assam Police (Amendment) Act, 2022 

24. The Assam Repealing Act, 2022 

25. The Assam Repealing Act, 2022 

26. The Assam State Commission for Minorities (Amendment) Act, 2022 

27. The Assam State Higher Education Council (Repealing) Act, 2022 

28. The Assam State Youth Commission Act, 2022 

29. The Assam Taxation (Liquidation of Arrear Dues) (Amendment) Act, 2022 

30. The Assam Taxation (On Specified Lands) (Amendment) Act, 2022 

31. The Assam Town And Country Planning (Amendment) Act, 2022 

32. The Assam Unified Metropolitan Transport Authority Act, 2022 

33. The Assam Venture Sanskrit and Pali Educational Institutions (Provincialisation of Services) (Repealing) Act, 2022 

34. The Auniati University Act, 2022 

35. The Girijananda Chowdhury University, Assam Act, 2022 

36. The Guwahati Building Construction (Regulation) (Amendment) Act, 2022 

37. The Guwahati Metropolitan Development Authority (Amendment) Act, 2022 

38. The Guwahati Municipal Corporation (Amendment) Act, 2022 

39. The Guwahati Municipal Corporation (Amendment) Act, 2022 

40. The Pragjyotishpur University Act, 2022 

41. The Societies Registration (Assam Amendment) Act, 2022 

  

https://prsindia.org/files/bills_acts/acts_states/arunachal-pradesh/2022/ActNo-17of2022ArunachalPradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/ActNo.36of2022Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/ActNo10of2022Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/ActNo.15of2022Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/ActNo16of2022Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/ActNo21of2022Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/ActNo11of2022Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/Act%20No.%209%20of%202022%20Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/Act%20No.%2025%20of%202022%20Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2021/Act%20No.%2042%20of%202021%20Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/ActNo.13of2022Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2000/2000Assam14.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/ActNo12of2022Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2005/2005%20Assam%2027.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/1957/Act1of1957Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2017/ActNo.28of2017Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/1991/ActNo1of1991Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/1963/Assam%20Act%20No.%2015%20of%201963.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2005/2005%20Assam%206.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/ActNo.8of2022Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/ActNo.8of2022Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2018/Assam%20Act%2015%20of%202018.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2007/ActNo.20of2007Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/ActNo17of2022Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/ActNo33of2022Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2003/2003Assam20.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/ActNo19of2022Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/ActNo18of2022Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2005/Assam%20Act%20No.%2011%20of%202005.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/1990/1990Assam12.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/1960/1960Assam2.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/ActNo.43of2022Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/ActNo20of2022Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/ActNo.39of2022Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/Act47of2022Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2010/ActNo16of2010Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/1987/1987%20Assam%2020.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2003/2003%20Assam%209.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2003/2003%20Assam%209.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/ActNo.46of2022Assam.pdf
https://prsindia.org/files/bills_acts/acts_states/assam/2022/ActNo.38of2022Assam.pdf
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बबहार 

1.  The Bihar Taxation Laws (Relaxation of Period of Limitation Provisions) Act, 2022 

2.  The Bihar Urban Planning and Development (Amendment) Act, 2022 

3.  The Bihar State University Service Commission (Amendment) Act, 2022 

4.  The Bihar Agricultural University (Amendment) Act 2022 

5.  The Bihar Police (Amendment) Act, 2022 

6.  The Bihar Fiscal Responsibility and Budget Management (Amendment) Act, 2022 

7.  The Bihar Municipal (Amendment) Act, 2022 

8.  The Bihar Prohibition and Excise (Amendment) Act, 2022 

9.  The Bihar Lokayukta (Amendment) Act, 2022 

10.  The Bihar Goods and Services Tax (Amendment) Act, 2022 

11.  The Bihar Technical Services Commission (Amendment) Act, 2022 

12.  The Bihar Municipal (Amendment) Act, 2022 

छत्तीसगढ 

1.  The Chhattisgarh Regularization of Unauthorized Development (Amendment) Act, 2022 

2.  The Chhattisgarh Land Revenue Code (Amendment) Act, 2022 

3.  The Chhattisgarh Land Revenue Code (Amendment) Act, 2022 

4.  The Chhattisgarh Private Universities (Establishment and Operation) (Amendment) Act, 2022 

5.  The Chhattisgarh Protection of Primitive Tribes (Interest in Trees) (Amendment) Act, 2022 

6.  The Chhattisgarh Swami Vivekananda Technical University (Amendment) Act, 2022 

7.  The Chhattisgarh Electricity Duty (Amendment) Act, 2022 

8.  The Chhattisgarh Speaker and Deputy Speaker (Salaries and Allowances) (Amendment) Act, 2022 

9.  The Chhattisgarh Legislature Leader of Opposition (Salaries and Allowances) (Amendment) Act, 2022 

10.  The Chhattisgarh Members of Legislative Assembly Salary, Allowances and Pension (Amendment) Act, 2022 

11.  The Chhattisgarh Ministers (Salaries and Allowances) (Amendment) Act, 2022 

12.  The Chhattisgarh Ground Water (Management and Regulation) Act, 2022 

13.  The Chhattisgarh Cess (Amendment) Act, 2022 

दिल्ल  

1.  The Delhi Teacher University Act, 2022 

2.  The Ministers of the Government of National Capital Territory of Delhi (Salaries and Allowances) (Amendment) Act, 2022 

3.  The Members of Legislative Assembly of the National Capital Territory of Delhi (Salaries, Allowances, Pension etc.) 
(Amendment) Act, 2022 

4.  The Salary and Allowances of the Chief Whip in the Legislative Assembly of the National Capital Territory of Delhi 
(Amendment) Act, 2022 

5.  The Speaker and Deputy Speaker of the Legislative Assembly of National Capital Territory of Delhi (Salaries and 
Allowances) (Amendment) Act, 2022 

6.  The Leader of Opposition in the Legislative Assembly of the National Capital Territory of Delhi (Salaries and Allowances) 
(Amendment) Act, 2022 

गोिा 

1.  The Goa Goods and Services Tax (Amendment) Act, 2022 

2.  The Goa Fiscal Responsibility and Budget Management (Amendment) Act, 2022 

3.  The Goa Provision of Water Supply (Amendment) Act, 2022 

4.  The Goa Municipalities (Amendment) Act, 2022 

5.  The City of Panaji Corporation (Amendment) Act, 2022 

6.  The Goa Change of Name and Surname (Amendment) Act, 2022 

7.  The Goa Succession, Special Notaries and Inventory Proceedings (Amendment) Act, 2022 

https://prsindia.org/files/bills_acts/acts_states/bihar/2022/Act%20No.%207%20of%202022%20Bihar.pdf
https://prsindia.org/files/bills_acts/acts_states/bihar/2012/2012Bihar20.pdf
https://prsindia.org/files/bills_acts/acts_states/bihar/2017/Act%20No.%2021%20of%202017%20Bihar.pdf
https://prsindia.org/files/bills_acts/acts_states/bihar/2010/2010Bihar12.pdf
https://prsindia.org/files/bills_acts/bills_states/bihar/2022/Bill%20No.%208%20of%202022%20Bihar.pdf
https://prsindia.org/files/bills_acts/acts_states/bihar/2006/Act%20No.%205%20of%202006%20Bihar.pdf
https://prsindia.org/files/bills_acts/acts_states/bihar/2009/ActNo-8of2009Bihar.pdf
https://prsindia.org/files/bills_acts/acts_states/bihar/2016/2016%20Bihar%2020.pdf
https://prsindia.org/files/bills_acts/acts_states/bihar/2011/ActNo.22of2011Bihar.pdf
https://prsindia.org/files/bills_acts/acts_states/bihar/2017/2017Bihar12.pdf
https://prsindia.org/files/bills_acts/acts_states/bihar/2014/2014Bihar13.pdf
https://prsindia.org/files/bills_acts/acts_states/bihar/2009/ActNo-8of2009Bihar.pdf
https://prsindia.org/files/bills_acts/acts_states/chhattisgarh/2002/2002CG21.pdf
https://prsindia.org/files/bills_acts/acts_states/chhattisgarh/1959/Act%20No.%2020%20of%201959%20CHG.pdf
https://prsindia.org/files/bills_acts/acts_states/chhattisgarh/1959/Act%20No.%2020%20of%201959%20CHG.pdf
https://prsindia.org/files/bills_acts/acts_states/chhattisgarh/2005/2005CG13.pdf
https://prsindia.org/files/bills_acts/acts_states/chhattisgarh/2017/Act%2018%20of%202017%20CHG.pdf
https://prsindia.org/files/bills_acts/acts_states/chhattisgarh/2004/2004CG25.pdf
https://prsindia.org/files/bills_acts/acts_states/chhattisgarh/2021/ActNo.11of2021CH.pdf
https://prsindia.org/files/bills_acts/acts_states/chhattisgarh/2002/2002CG18.pdf
https://prsindia.org/files/bills_acts/acts_states/chhattisgarh/1980/1980CG8.pdf
https://prsindia.org/files/bills_acts/acts_states/chhattisgarh/1973/1973CHG7.pdf
https://prsindia.org/files/bills_acts/acts_states/chhattisgarh/2002/2002CG24.pdf
https://prsindia.org/files/bills_acts/acts_states/chhattisgarh/2022/ActNo.18of2022CHG.pdf
https://prsindia.org/files/bills_acts/acts_states/chhattisgarh/2004/Act28of2004CHG.pdf
https://prsindia.org/files/bills_acts/acts_states/delhi/2022/Act2of2022Delhi.pdf
https://prsindia.org/files/bills_acts/acts_states/delhi/1996/1996Delhi4.pdf
https://prsindia.org/files/bills_acts/acts_states/delhi/1995/Act6of1995Delhi.pdf
https://prsindia.org/files/bills_acts/acts_states/delhi/1995/Act6of1995Delhi.pdf
https://prsindia.org/files/bills_acts/acts_states/delhi/2003/2003Delhi5.pdf
https://prsindia.org/files/bills_acts/acts_states/delhi/2003/2003Delhi5.pdf
https://prsindia.org/files/bills_acts/acts_states/delhi/1995/1995Delhi7.pdf
https://prsindia.org/files/bills_acts/acts_states/delhi/1995/1995Delhi7.pdf
https://prsindia.org/files/bills_acts/acts_states/delhi/2002/Act6of2002Delhi.pdf
https://prsindia.org/files/bills_acts/acts_states/delhi/2002/Act6of2002Delhi.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/2017/Act4of2017Goa.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/2006/Act%20No.%2012%20of%202006%20Goa.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/2003/2003GOA28.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/1968/ActNo16of1968Goa.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/2003/2003GOA1.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/1990/1990GOA8.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/2016/Act%20No.%2023%20of%202016%20Goa.pdf
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8.  The Goa Tax on Infrastructure (Amendment) Act, 2022 

9.  The Goa Town and Country Planning (Amendment Act), 2022 

10.  The Goa (Regulation of Land Development and Building Construction) (Amendment) Act 2022 

11.  The Goa Excise Duty (Amendment) Act, 2022 

12.  The Goa Education Development Corporation (Amendment) Act, 2022 

13.  The Goa State Research Foundation Act, 2022 

14.  The Goa Co-Operative Societies (Amendment) Act, 2022 

15.  The Goa Labour Welfare Fund (Amendment) Act, 2022 

16.  The Goa Staff Selection Commission (Amendment) Act, 2022 

17.  The Goa Industrial Development (Amendment) Act, 2022 

18.  The Goa (Regulation of Film Shooting) (Amendment) Act, 2022 

19.  The Goa Preservation of Trees (Amendment) Act, 2022 

20.  The Goa Essential Services Maintenance (Amendment) Act, 2022 

21.  The Goa Electronic Delivery of Notices Act, 2022 

22.  The Goa Information Technology Development (Amendment) Act, 2022  

23.  The Goa Tourist Places (Protection and Maintenance) (Amendment) Act, 2022 

24.  The Goa Registration of Tourist Trade (Amendment) Act, 2022 

25.  The Goa Diseases of Animals (Amendment) Act, 2022 

26.  The Goa School Education (Amendment) Act, 2022 

27.  The Goa Fruit and Ornamental Plant Nurseries (Regulation) (Amendment) Act 2022 

28.  The Goa Agricultural Produce and Livestock Marketing (Promotion & Facilitation) (Amendment) Act 2022 

29.  The Goa Plant Diseases and Pest (Amendment) Act 2022 

30.  The Goa Ferries (Amendment) Act, 2022 

गुजरात 

1.  The Gujarat Land Grabbing (Prohibition) (Amendment) Act, 2022 

2.  The Gujarat Organic Agricultural University (Amendment) Act, 2022 

3.  The Gujarat Unprotected Manual Workers (Regulation of Employment and Welfare) (Repeal) Act, 2022 

4.  The Gujarat Public Safety (Measures) Enforcement Act, 2022 

5.  The Gujarat Private Universities (Amendment) Act, 2022 

6.  The Gujarat Goods And Services Tax (Amendment) Act, 2022 

7.  The Gujarat Control Of Terrorism And Organised Crime (Amendment) Act, 2022 

8.  The Gujarat National Law University (Amendment) Act, 2022 

9.  The Gujarat Municipalities (Amendment) Act, 2022 

10.  The Gujarat Regularization of Unauthorized Development Act, 2022 

हररयाणा 

1.  The Sports University of Haryana Act, 2021 

2.  The Haryana Prevention of Unlawful Conversion of Religion Act, 2022 

3.  The Haryana Laws (Special Provisions) Amendment Act, 2022 

4.  The Haryana Repealing Act, 2022 

5.  The Haryana Fire and Emergency Services Act, 2022 

6.  The Haryana Kisan Kalyan Pradhikaran (Amendment) Act, 2022 

7.  The Haryana Mechanical Vehicles (Levy of Tolls) Amendment Act, 2022 

8.  The Haryana Water Resources (Conservation, Regulation and Management) Authority (Amendment) Act, 2022 

9.  The Haryana Good Conduct Prisoners (Temporary Release) Act, 2022 

10.  The Transplantation of Human Organs (Haryana Validation) Act, 2022 

11.  The Haryana Fiscal Responsibility and Budget Management (Amendment) Act, 2022 

https://prsindia.org/files/bills_acts/acts_states/goa/2009/2009GOA20.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/1975/1975GOA21.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/2008/2008GOA6.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/1964/1964GOA5.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/2003/2003GOA22.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/2022/ActNo8of2022Goa.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/2001/2001%20GOA%2036.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/1987/1987GOA4.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/2019/ActNo.11of2019Goa.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/1965/1965GOA22.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/2021/Goa%20Act%20No.%2029%20of%202021.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/1984/1984GOA6.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/1989/1989GOA20.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/2022/ActNo16of2022Goa.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/2007/2007GOA10.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/2001/2001GOA56.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/1982/1982GOA10.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/1974/1974GOA9.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/1985/1985GOA15.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/1997/1997GOA13.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/2007/2007%20GOA%2011.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/1976/1976GOA12.pdf
https://prsindia.org/files/bills_acts/acts_states/goa/1990/1990GOA9.pdf
https://prsindia.org/files/bills_acts/acts_states/gujarat/2022/The%20Gujarat%20Land%20Grabbing%20(Prohibition)(Amendment)%20Act,%202022.pdf
https://prsindia.org/files/bills_acts/acts_states/gujarat/2022/The%20Gujarat%20Organic%20Agricultural%20University%20(Amendment)%20Act,%202022.pdf
https://prsindia.org/files/bills_acts/acts_states/gujarat/2022/The%20Gujarat%20Unprotected%20Manual%20Workers%20(Regulation%20of%20Employment%20and%20Welfare)%20(Repeal)%20Act,%202022.pdf
https://prsindia.org/files/bills_acts/acts_states/gujarat/2022/The%20Gujarat%20Public%20Safety%20(Measures)%20Enforcement%20Act,%20202.pdf
https://prsindia.org/files/bills_acts/acts_states/gujarat/2022/The%20Gujarat%20Private%20Universities%20(Amendment)%20Act,%202022.pdf
https://prsindia.org/files/bills_acts/acts_states/gujarat/2017/2017%20Gujarat%2025.pdf
https://prsindia.org/files/bills_acts/acts_states/gujarat/2019/2019Gujarat24.pdf
https://prsindia.org/files/bills_acts/acts_states/gujarat/2003/2003GUJARAT9.pdf
https://prsindia.org/files/bills_acts/acts_states/gujarat/1964/1964Gujarat34.pdf
https://prsindia.org/files/bills_acts/acts_states/gujarat/2023/Actno1of2023Gujarat.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2022/ActNo.21of2022Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2022/Act%20No.%2016%20of%202022%20Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2019/2019HR23.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2022/ActNo19of2022Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2022/Act%20No.%2014%20of%202022%20Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2018/2018HR13.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/1996/1996HR9.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2020/ActNo.29of2020%20Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2022/Act%20No.%2015%20of%202022%20Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2022/Act%20No.%2020%20of%202022%20Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2005/2005HR6.pdf
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12.  The Haryana Legislative Assembly (Salary, Allowances and Pension of Members) Amendment Act, 2022 

13.  The Haryana Goods and Services Tax (Amendment) Act, 2022 

14.  The Haryana Water Resources (Conservation, Regulation and Management) Authority (Second Amendment) Act, 2022 

15.  The Haryana Urban Immovable Property Tax (Validation of Lists) Repeal Act, 2022 

16.  The Haryana Small Towns (Tax-Validating) Repeal Act, 2022 

17.  The Haryana Municipal (Tax-Validating) Repeal Act, 2022 

18.  The Haryana Panchayati Raj (Amendment) Act, 2022 

19.  The Haryana Rural Development (Amendment) Act, 2022 

20.  The Haryana Enterprises Promotion (Amendment) Act, 2022 

21.  The Haryana Legislative Assembly (Salary, Allowances and Pension of Members) Second Amendment Act, 2022 

22.  The Faridabad Metropolitan Development Authority (Amendment) Act, 2022 

23.  The Gurugram Metropolitan Development Authority (Amendment) Act, 2022 

24.  The Haryana Minor Canals (Repeal) Act, 2022 

25.  The Haryana State Tube-Well (Repeal) Act, 2022 

26.  The Haryana Sikh Gurdwaras (Management) Amendment Act, 2022 

27.  The Haryana Municipal Corporation (Second Amendment) Act, 2022 

28.  The Haryana Municipal (Second Amendment) Act, 2022 

दहमाचल प्रिेश 

1.  The Himachal Pradesh Municipal Corporation (Amendment) Act, 2022 

2.  The Himachal Pradesh Land Revenue (Amendment) Act, 2022 

3.  The Himachal Pradesh Slum Dwellers (Proprietary Rights) Act, 2022 

4.  The Himachal Pradesh Tenancy and Land Reforms (Amendment) Act, 2022 

5.  The Himachal Pradesh Payment of Income Tax on Salaries and Allowances of Certain Categories Act, 2022 

6.  The Himachal Pradesh Ground Water (Regulation and Control of Development and Management) Amendment Act, 2022 

7.  The Himachal Pradesh Municipal (Amendment) Act, 2022 

8.  The Himachal Pradesh Municipal Corporation (Second Amendment) Act, 2022 

9.  The Himachal Pradesh Town and Country Planning (Amendment) Act, 2022 

10.  The Himachal Pradesh Courts (Amendment) Act, 2022 

11.  The Himachal Pradesh Fiscal Responsibility and Budget Management (Amendment) Act, 2022 

12.  The Himachal Pradesh Freedom of Religion (Amendment) Act, 2022 

झारखंड 

1.  The Jharkhand State Agricultural Produce and Livestock Marketing (Promotion and Facilitation) Act, 2022 

2.  Pandit Raghunath Murmu Tribal University Act, 2022 

3.  The Jharkhand State University (Amendment) Act, 2022 

4.  The Jharkhand Goods and Services Tax (Amendment) Act, 2022 

5.  The Kaushal Vidhya Entrepreneurship, Digital and Skill University Act, 2022 

6.  The Azim Premji University Act, 2022 

7.  The Jharkhand Contingency Fund (Amendment) Act, 2022 

8.  The Sona Devi University Act, 2022 

9.  The Babu Dinesh Singh University, Act 2022 

10.  The Jharkhand Municipal (Amendment) Act 2022 

11.  The Settlement of Arrears of Jharkhand Taxation Acts Act, 2022 

12.  The Jharkhand State Agricultural Produce and Livestock Marketing (Promotion and Facilitation) Act, 2022 

  

https://prsindia.org/files/bills_acts/acts_states/haryana/1975/1975HR2.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2017/ActNo.19of2017Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2020/ActNo.29of2020%20Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2023/ActNo-7of2023-Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2023/ActNo-8of2023-Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2023/ActNo-9of2023-Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/1994/ActNo.11of1994Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/1986/ActNo.6of1986Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2016/Act6of2016Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/1975/1975HR2.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2019/2019HR9.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2017/2017HR34.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2023/ActNo-14of2023-Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2023/ActNo-13of2023-Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/2014/Act22of2014Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/1994/ActNo.16of1994Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/haryana/1973/ActNo.24of1973Haryana.pdf
https://prsindia.org/files/bills_acts/acts_states/himachal-pradesh/1994/Act%20No.%2012%20of%201994%20Himachal%20Pradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/himachal-pradesh/1954/1954HP06.pdf
https://prsindia.org/files/bills_acts/acts_states/himachal-pradesh/2022/Act%20No.%209%20of%202022%20HP.pdf
https://prsindia.org/files/bills_acts/acts_states/himachal-pradesh/1974/1974HP8.pdf
https://prsindia.org/files/bills_acts/acts_states/himachal-pradesh/2022/Act%20No.%2016%20of%202022%20HP.pdf
https://prsindia.org/files/bills_acts/acts_states/himachal-pradesh/2005/Act%2031%20of%202005%20HP.pdf
https://prsindia.org/files/bills_acts/acts_states/himachal-pradesh/1994/1994Himachal%20Pradesh13.pdf
https://prsindia.org/files/bills_acts/acts_states/himachal-pradesh/1994/Act%20No.%2012%20of%201994%20Himachal%20Pradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/himachal-pradesh/1977/1977HP12.pdf
https://prsindia.org/files/bills_acts/acts_states/himachal-pradesh/1976/1976HP23.pdf
https://prsindia.org/files/bills_acts/acts_states/himachal-pradesh/2005/Act%2014%20of%202005%20HP.pdf
https://prsindia.org/files/bills_acts/acts_states/himachal-pradesh/2019/ActNo13of2019HP.pdf
https://prsindia.org/files/bills_acts/acts_states/jharkhand/2023/Act3of2023Jharkhand.pdf
https://prsindia.org/files/bills_acts/acts_states/jharkhand/2022/Act%20No.%2012%20of%202022%20Jharkhand.pdf
https://prsindia.org/files/bills_acts/acts_states/jharkhand/2003/2003Jharkhand6.pdf
https://prsindia.org/files/bills_acts/acts_states/jharkhand/2017/2017Jharkhand12.pdf
https://prsindia.org/files/bills_acts/acts_states/jharkhand/2022/Act%20No.%2010%20of%202022%20JHK.pdf
https://prsindia.org/files/bills_acts/acts_states/jharkhand/2022/Act%20No.%209%20of%202022%20JHK.pdf
https://prsindia.org/files/bills_acts/acts_states/jharkhand/2001/2001JR9.pdf
https://prsindia.org/files/bills_acts/acts_states/jharkhand/2023/Act5of2023Jharkhand.pdf
https://prsindia.org/files/bills_acts/acts_states/jharkhand/2023/Act6of2023Jharkhand.pdf
https://prsindia.org/files/bills_acts/acts_states/jharkhand/2007/2007JR3.pdf
https://prsindia.org/files/bills_acts/acts_states/jharkhand/2023/Act1of2023Jharkhand.pdf
https://prsindia.org/files/bills_acts/acts_states/jharkhand/2023/Act3of2023Jharkhand.pdf
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कनाफटक 

1.  The Karnataka Stamp (Amendment) Act, 2022 

2.  The Karnataka Stamp (Second Amendment) Act, 2022 

3.  The Karnataka Civil Services (Validation of Selection and Appointment of 2011 Batch Gazetted Probationers) Act, 2022 

4.  The Karnataka Ministers Salaries and Allowances (Amendment) Act, 2022 

5.  The Karnataka Legislature Salaries, Pensions and Allowances (Amendment) Act, 2022 

6.  The Karnataka Prisons (Amendment) Act, 2022 

7.  The Karnataka Industrial Area Development (Amendment) Act, 2022 

8.  The Karnataka Fiscal Responsibility (Amendment) Act, 2022 

9.  The Karnataka Gram Swaraj and Panchayat Raj (Amendment) Act, 2022 

10.  The Karnataka Motor Vehicle Taxation (Amendment) Act, 2022 

11.  The Karnataka Protection of Interest of Depositors in Karnataka Financial Institutions (Amendment) Act, 2022 

12.  The Karnataka Land Revenue (Amendment) Act, 2022 

13.  The Karnataka Municipalities (Amendment) Act, 2022 

14.  The Karnataka Silkworm, Seed, Cocoon and Silk Yarn (Regulation of Production, Supply, Distribution and Sale) 
(Amendment) Act, 2022 

15.  The Karnataka State Universities (Amendment) Act, 2022 

16.  The Karnataka Goods and Services Tax (Amendment) Act, 2022 

17.  The Karnataka Prohibition of Land Grabbing (Amendment) Act, 2022 

18.  The Bruhat Bengaluru Mahanagara Palike (Amendment) Act, 2022 

19.  The Karnataka Gram Swaraj and Panchayat Raj (Amendment) Act, 2022 

20.  The Karnataka Stamp (Third Amendment) Act, 2022 

21.  The Karnataka Secondary Education Examination Board (Amendment) Act, 2022 

22.  The Karnataka State Civil Services (Regulation of Transfer of Teachers) (Amendment) Act, 2022 

23.  The Karnataka Land Revenue (Second Amendment) Act, 2022 

24.  The Karnataka Scheduled Castes and Scheduled Tribes (Reservation of seats in Educational Institutions and of 
Appointments or posts in the services under the State) Act, 2022 

25.  The Karnataka Special Investment Region Act, 2022 

26.  The Karnataka Border Area Development Authority (Amendment) Act, 2022 

27.  The Karnataka Stamp (Fourth Amendment) Act, 2022 

28.  The Karnataka Private Medical Institutions (Amendment) Act, 2022 

29.  The Karnataka Land Revenue (Third Amendment) Act, 2022 

केरल 

1.  The Kerala Land Reforms (Amendment) Act, 2021 

2.  The Kerala Plantation Tax (Repeal) Act, 2021 

3.  The Kerala Protection of River Banks and Regulation of Removal of Sand (Amendment) Act, 2022 

4.  The Dekkhan Agriculturists Relief (Repeal) Act, 2022 

5.  The Kerala Abkari Workers' Welfare Fund (Amendment) Act, 2022 

6.  The Kerala Khadi and Village Industries Board (Amendment) Act, 2022 

7.  The Kerala Fiscal Responsibility (Amendment) Act, 2022 

8.  The Kerala Document Writers', Scribes' and Stamp Vendors' Welfare Fund (Amendment) Act, 2022 

9.  The Kerala Co-Operative Societies (Second Amendment) Act, 2022 

10.  The Kerala Maritime Board (Amendment) Act, 2022 

11.  The Kerala Jewellery Workers' Welfare Fund (Amendment) Act, 2022 

12.  The Kerala Public Service Commission (Additional Functions as Respects Certain Corporations and Companies) 
Amendment Act, 2022 

https://prsindia.org/files/bills_acts/acts_states/karnataka/1957/1957Karnataka34.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/1957/1957Karnataka34.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/2022/Act%20No.%2014%20of%202022%20Karnataka.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/1957/1957KR5.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/1957/1957Karnataka2.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/1963/1963KR33.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/1966/1966KR18.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/2002/Act%20No.%2016%20of%202002%20Karnataka.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/1993/ActNo14of1993Karnataka.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/1957/Act%20No.%2035%20of%201957%20Karnataka.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/2005/Act%20No.%2030%20of%202005%20Karnataka.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/1964/1964Karnataka12.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/1964/Act%20No.%2022%20of%201964%20Karnataka.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/1960/1960KR5.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/1960/1960KR5.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/2001/2001Karnataka29.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/2017/2017Karnataka27.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/2014/2014Karnataka38.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/2020/Act%2053%20of%202020%20Karnataka.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/1993/Act%20No%2014%20of%201993%20Karnataka.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/1957/1957Karnataka34.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/1966/1966KR16.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/2020/Act%204%20of%202020%20Karnataka.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/1964/1964Karnataka12.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/2023/Act1of2023Karnataka.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/2023/Act1of2023Karnataka.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/2023/Act5of2023Karnataka.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/2010/2010KR12.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/1957/1957Karnataka34.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/2007/2007Karnataka21.pdf
https://prsindia.org/files/bills_acts/acts_states/karnataka/1964/1964Karnataka12.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/1964/1964KERALA1.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/2023/ActNo.7of2023Kerala.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/2001/2001KERALA18.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/2023/ActNo.11of2023Kerala.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/1989/1989KERALA19.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/1957/1957KERALA9.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/2003/2003KERALA29.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/2013/2013KERALA7.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/1969/1969KERALA21.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/2017/2017KERALA16.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/2009/2009KERALA26.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/1970/1970KERALA19.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/1970/1970KERALA19.pdf
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13.  The Kerala Industrial Single Window Clearance Boards and Industrial Township Area Development (Amendment) Act, 
2022 

14.  The Kerala Public Enterprises (Selection and Recruitment) Board Act, 2022 

15.  The Kerala Local Self Government Common Service Act, 2022 

16.  The Kerala Veterinary and Animal Sciences University (Amendment) Act, 2022 

17.  The Kerala Clinical Establishments (Registration and Regulation) Second Amendment Act, 2022 

18.  The Non-Resident Indians' (Keralites) Commission Amendment Act, 2022 

19.  The Kerala General Sales Tax (Amendment) Act, 2022 

20.  The Kerala High Court Services (Determination of Retirement Age) Amendment Act, 2022 

21.  The Kerala Public Service Commission (Additional Functions as Respects the Services under the Waqf Board) Repeal 
Act, 2022 

22.  The Kerala Agriculture Income Tax (Repeal) Act, 2021 

23.  The Kerala Repealing and Saving Act, 2021 

मध्य प्रिेश 

1.  The Madhya Pradesh Panchayat Raj and Gram Swaraj (Amendment) Act, 2022  

2.  The Madhya Pradesh Panchayat Raj and Gram Swaraj (Second Amendment) Act, 2022 

3.  The Madhya Pradesh University (Amendment) Act, 2022 

4.  The Madhya Pradesh Civil Court (Amendment) Act, 2022 

5.  The Madhya Pradesh Viyavsayik Pariksha Mandal (Amendment) Act, 2022 

6.  The Madhya Pradesh Land Revenue Code (Amendment) Act, 2022 

7.  The Madhya Pradesh Wood Chiran (Regulation) Amendment Act, 2022 

8.  The Madhya Pradesh Tendu Leaves (Business Regulation) Amendment Act, 2022 

9.  The Madhya Pradesh Municipal Laws (Amendment) Act, 2022 

10.  The Madhya Pradesh Municipal Law (Second Amendment) Act, 2022 

11.  The Madhya Pradesh Private Universities (Establishment and Operation) Amendment Act, 2022 

12.  The Indian Stamp (Madhya Pradesh Amendment) Act, 2022 

13.  The Madhya Pradesh Vat (Amendment) Act, 2022 

14.  The Madhya Pradesh Ladli Laxmi (Balika Protsahan) Amendment Act, 2022 

15.  The Madhya Pradesh Goods and Services Tax (Amendment) Act, 2022 

16.  The Madhya Pradesh Municipal Law (Third Amendment) Act, 2022 

17.  The Madhya Pradesh Land Revenue Code (Second Amendment) Act, 2022 

18.  The Madhya Pradesh Private University (Establishment and Operation) Second Amendment Act, 2022 

19.  The Madhya Pradesh Labour Laws (Amendment) Act, 2022 

20.  The Madhya Pradesh Staff Selection Board (Amendment) Act, 2022 

21.  The Madhya Pradesh Repeal Act, 2022 

22.  The Madhya Pradesh Co-operative Societies (Amendment) Act, 2022 

23.  The Madhya Pradesh Drinking Water Preservation (Amendment) Act, 2022 

24.  The Madhya Pradesh Cinemas (Regulation) Amendment Act, 2022 

25.  The Madhya Pradesh Municipal Law (Fourth Amendment) Act, 2022 

महाराष्ट्र 

1.  The NICMAR University, Pune Act, 2022 

2.  Dr. P. A. Inamdar University, Pune Act, 2022 

3.  The Maharashtra Shops and Establishments (Regulation of Employment and Conditions of Services) (Amendment) Act, 
2022 

4.  The Mumbai Municipal Corporation, Maharashtra Education and Employment Guarantee (Cess) and Maharashtra 
(Urban Areas) Protection and Preservation of Trees (Amendment) Act, 2022 

5.  The Mumbai Municipal Corporation (Amendment) Act, 2022 

https://prsindia.org/files/bills_acts/acts_states/kerala/2000/2000KERALA5.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/2000/2000KERALA5.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/2022/Act18of2022Kerala.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/2022/Act15of2022Kerala.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/2011/2011KERALA3.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/2018/ActNo02of2018Kerala.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/2016/Act3of2016Kerala.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/1963/Act%20No15of1963Kerala.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/2008/2008KERALA34.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/2023/ActNo15of2023Kerala.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/2023/ActNo15of2023Kerala.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/2023/ActNo.3of2023Kerala.pdf
https://prsindia.org/files/bills_acts/acts_states/kerala/2022/Act12of2022Kerala.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/1994/1994MP1.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/1994/1994MP1.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/1973/1973MP22.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/1958/Act%20No.%2019%20of%201958%20Madhya%20Pradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/2007/2007MP24.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/1959/1959MP20.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/1984/Act%20No.%2013%20of%201984%20MP.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/1964/1964MP29.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/1956/1956MP23.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/1956/1956MP23.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/2007/ActNo.17of2007MadhyaPradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/1958/Madhya%20Pradesh%20Act%20No.%2018%20of%201958.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/2002/Act%20No.%2020%20of%202002%20Madhya%20Pradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/2018/2018MP29.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/2017/2017MP19.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/1956/1956MP23.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/1959/1959MP20.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/2007/ActNo.17of2007MadhyaPradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/1983/1983MP36.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/2007/2007MP24.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/2023/ActNo-4of2023-MP.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/1961/ActNo.17of1961MadhyaPradesh.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/1987/ActNo3of1987MP.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/1952/1952MP17.pdf
https://prsindia.org/files/bills_acts/acts_states/madhya-pradesh/1956/1956MP23.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/2022/Act%20No.%2036%20of%202022%20MH.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/2022/Act%20No.%2037%20of%202022%20MH.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/2017/2017MH61.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/2017/2017MH61.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/1975/1975MH44.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/1975/1975MH44.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/1988/1988MH3.pdf
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6.  The Mumbai Municipal Corporation, Maharashtra Municipal Corporations and Maharashtra Municipal Councils, Nagar 
Panchayats and Industrial Townships (Amendment) Act, 2022 

7.  The Maharashtra Village Panchayats and Maharashtra Zilla Parishads and Panchayat Samitis (Amendment) Act, 2022 

8.  The Maharashtra Settlement of Arrears of Tax, Interest, Penalty or Late Fee Act, 2022 

9.  The Maharashtra Stamp (Amendment) Act, 2022 

10.  The Maharashtra Local Authorities (Official Languages) Act, 2022 

11.  The Maharashtra Educational Institutions (Regulation of Fee) (Amendment) Act, 2022 

12.  The Maharashtra COEP Technological University Act, 2022 

13.  The Maharashtra Zilla Parishads and Panchayat Samitis (Amendment) Act, 2022 

14.  The Maharashtra Zilla Parishads and Panchayat Samitis (Second Amendment) Act, 2022 

15.  The Maharashtra Village Panchayats (Amendment) Act, 2022 

16.  The Mumbai Municipal Corporation and Maharashtra Municipal Corporations (Amendment) Act, 2022 

17.  The Maharashtra Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Act, 2022 

18.  The Maharashtra Public Universities (Second Amendment) Act, 2022 

19.  The Maharashtra Goods and Services Tax (Amendment) Act, 2022 

20.  The Maharashtra Legislative Council (Chairman and Deputy Chairman) and Maharashtra Legislative Assembly (Speaker 
and Deputy Speaker) Salaries and Allowances, Maharashtra Ministers' Salaries and Allowances, Maharashtra 
Legislature Members' Salaries and Allowances and Leaders of Opposition in Maharashtra Legislature Salaries and 
Allowances (Amendment) Act, 2022 

21.  The Maharashtra Creation of Supernumerary Posts and Appointment of Selected Candidates Act, 2022 

मेघालय 

1.  The Meghalaya Compulsory Registration of Marriage (Amendment) Act, 2022 

2.  The Meghalaya Fiscal Responsibility and Budget Management (Amendment) Act, 2022 

3.  The Contingency Fund of Meghalaya (Amendment) Act 2022 

4.  The Meghalaya Settlement of Areas under State Taxation (Amendment) Act, 2022 

5.  The Registration (Meghalaya Amendment) Act, 2022 

6.  The Meghalaya State Agricultural Produce and Livestock Marketing (Promotion and Facilitation) (Amendment) Act, 2022 

समजोरम 

1.  The Mizoram Road Fund (Amendment) Act, 2022 

2.  The Mizoram Market (Regulation and Facilitation) Act, 2022 

3.  The Mizoram Ease of Doing Business Act, 2022 

4.  The Mizoram (Land Revenue) (Amendment) Act, 2022 

नगालैंड 

1.  The Nagaland Village and Tribal Councils (Fifth Amendment) Act, 2022 

ओडड़शा 

1.  The Odisha Lokayukta (Amendment) Act, 2022 

2.  The Odisha Fiscal Responsibility and Budget Management (Amendment) Act, 2022 

3.  The Odisha Goods and Services Tax (Amendment) Act, 2022 

4.  The Odisha Fire Service (Amendment) Act, 2022 

पंजाब 

1.  The Punjab Rural Development (Amendment) Act, 2022 

2.  The Punjab Agricultural Produce Markets (Amendment) Act, 2022 

3.  The Punjab State Legislature Members (Pension and Medical Facilities Regulation) Amendment Act, 2022 

4.  The Punjab Fiscal Responsibility and Budget Management (Amendment) Act, 2022 

https://prsindia.org/files/bills_acts/acts_states/maharashtra/2020/MHActNo.7of2020.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/2020/MHActNo.7of2020.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/1959/Act3of1959MH.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/2022/Act%20No.%2029%20of%202022%20MH.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/1958/Act%2060%20of%201958%20MH.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/2022/Act%20No.%2031%20of%202022%20MH.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/2014/2014MH7.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/2022/Act%20No.%2035%20of%202022%20MH.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/1962/1962MH5.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/1962/1962MH5.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/1959/Act3of1959MH.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/1988/1988MH3.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/2020/MHActNo.7of2020.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/2017/2017Maharashtra6.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/2017/2017Maharashtra43.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/1956/1956MH47.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/1956/1956MH47.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/1956/1956MH47.pdf
https://prsindia.org/files/bills_acts/acts_states/maharashtra/2022/ActNo.45of2022MH.pdf
https://prsindia.org/files/bills_acts/acts_states/meghalaya/2012/2012Meghalaya13.pdf
https://prsindia.org/files/bills_acts/acts_states/meghalaya/2006/Act4of2006Meghalaya.pdf
https://prsindia.org/files/bills_acts/acts_states/meghalaya/1972/1972Meghalaya5.pdf
https://prsindia.org/files/bills_acts/acts_states/meghalaya/2020/Act%2016%20of%202020%20Meghalaya.pdf
https://prsindia.org/files/bills_acts/acts_states/meghalaya/2022/Act%20No.%208%20of%202022%20Meghalaya.pdf
https://prsindia.org/files/bills_acts/acts_states/meghalaya/2020/Act%209%20of%20Meghalaya%202020.pdf
https://prsindia.org/files/bills_acts/acts_states/mizoram/2007/2007Mizoram5.pdf
https://prsindia.org/files/bills_acts/acts_states/mizoram/2022/ActNo.5of2022MZ.pdf
https://prsindia.org/files/bills_acts/acts_states/mizoram/2022/ActNo.7of2022MZ.pdf
https://prsindia.org/files/bills_acts/acts_states/mizoram/2013/Act5of2013Mizoram.pdf
https://prsindia.org/files/bills_acts/acts_states/nagaland/2022/Act4of2022NG.pdf
https://prsindia.org/files/bills_acts/acts_states/odisha/2018/Act12of2018Odisha.pdf
https://prsindia.org/files/bills_acts/acts_states/odisha/2005/Act6of2005Odisha.pdf
https://prsindia.org/files/bills_acts/acts_states/odisha/2017/Act7of2017Odisha.pdf
https://prsindia.org/files/bills_acts/acts_states/odisha/1993/Act30of1993Odisha.pdf
https://prsindia.org/files/bills_acts/acts_states/punjab/1987/1987PB6.pdf
https://prsindia.org/files/bills_acts/acts_states/punjab/1961/1961PB23.pdf
https://prsindia.org/files/bills_acts/acts_states/punjab/1977/1977PN5.pdf
https://prsindia.org/files/bills_acts/acts_states/punjab/2003/ActNo.11of2003Punjab.pdf
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5.  The Punjab Goods and Services Tax (Amendment) Act, 2022 

पुद्िचूेर  

1.  The Puducherry Civil Courts (Amendment) Act, 2022 

2.  The Puducherry Goods and Services Tax (Amendment) Act, 2022 

3.  The Puducherry Settlement (Amendment) Act, 2022 

4.  The Puducherry Town and Country Planning (Amendment) Act, 2022 

राजस्थान 

1.  The Code of Criminal Procedure (Rajasthan Amendment) Act, 2022 

2.  The Rajasthan Public Examination (Measures for Prevention of Unfair Means in Recruitment) Act, 2022 

3.  The National Law University, Jodhpur (Amendment) Act, 2022 

4.  The Rajasthan Public Examination (Prevention of Unfairmeans (Amendment) Act, 2022 

5.  The Rajasthan State Scheduled Castes and Scheduled Tribes Development Fund (Planning, Allocation and Utilization of 
Financial Resources) Act, 2022 

6.  The Rajasthan Land Revenue (Amendment) Act, 2022 

7.  The Rajasthan Municipalities (Amendment) Act, 2022 

8.  The Rajasthan Legislative Assembly (Officers and Members Emoluments and Pension) (Amendment) Act, 2022 

9.  The Rajasthan Co-Operative Societies (Amendment) Act, 2022 

10.  The Rajasthan Goods and Services Tax (Amendment) Act, 2022 

ससजलकम 

1.  The Sikkim Police (Amendment) Act, 2022 

2.  The Sikkim (Re-Organization of Districts) (Amendment) Act, 2022 

3.  The Code of Criminal Procedure (Sikkim Amendment) Act, 2022 

4.  Netaji Subash Chandra Bose University of Excellence Act, 2022 

5.  The Capital University Act, 2022 

6.  The Sikkim Board of Indigenous Languages (SBIL), Sikkim Act, 2022 

7.  The Sikkim Public Demands Recovery (Amendment) Act, 2022 

8.  The Sikkim (Re-organization of Districts) (Amendment) Act, 2022 

9.  The Sikkim Police (Amendment) Act, 2022 

10.  The Sikkim Public Services Delivery (Right to Service) Act, 2022 

11.  The Sikkim Official Languages (Amendment) Act, 2022 

12.  The Sikkim Casino Games (Regulation) (Amendment) Act, 2022 

13.  The Sikkim Online Gaming & Sports Gaming (Regulation) (Amendment) Act, 2022 

14.  The Sikkim Shops and Commercial Establishments (Amendment) Act, 2022 

15.  The Sikkim Labour (Regulation of Employment and Conditions of Service) (Amendment) Act, 2022 

16.  The Mahatma Gandhi University Sikkim Act, 2022 

17.  The Sikkim Registration and Licensing of Tourist Trade Act, 2022 

18.  The Sikkim Allotment of House Sites and Construction of Building (Regulation and Control) (Amendment) Act, 2022 

तसमलनाडु 

1.  The Cuddalore City Municipal Corporation Act, 2022 

2.  The Kancheepuram City Municipal Corporation Act, 2022 

3.  The Sivakasi City Municipal Corporation Act, 2022 

4.  The Karur City Municipal Corporation Act, 2022 

5.  The Tambaram City Municipal Corporation Act, 2022 

6.  The Kumbakonam City Municipal Corporation Act, 2022 

https://prsindia.org/files/bills_acts/acts_states/punjab/2017/2017PB5.pdf
https://prsindia.org/files/bills_acts/acts_states/puducherry/1966/1966Pondicherry12.pdf
file:///C:/Users/prs/Documents/ARSL/2022/prsindia.org/files/bills_acts/acts_states/puducherry/2017/2017Puducherry6.pdf
https://prsindia.org/files/bills_acts/acts_states/puducherry/1970/1970Pondicherry28.pdf
file:///C:/Users/prs/Documents/ARSL/2022/prsindia.org/files/bills_acts/acts_states/puducherry/1970/1970Pondicherry13.pdf
https://prsindia.org/files/bills_acts/acts_states/rajasthan/2015/2015Rajasthan1.pdf
https://prsindia.org/files/bills_acts/acts_states/rajasthan/2022/Act%20No.%206%20of%202022%20RJ.pdf
https://prsindia.org/files/bills_acts/acts_states/rajasthan/1999/Act%20No.%2022%20of%201999%20RJ.pdf
https://prsindia.org/files/bills_acts/acts_states/rajasthan/1992/Act%20No.%2027%20of%201992%20RJ.pdf
https://prsindia.org/files/bills_acts/acts_states/rajasthan/2022/Act%20No.%208%20of%202022%20RJ.pdf
https://prsindia.org/files/bills_acts/acts_states/rajasthan/2022/Act%20No.%208%20of%202022%20RJ.pdf
https://prsindia.org/files/bills_acts/acts_states/rajasthan/1956/Act%20No.%2015%20of%201956%20Rajasthan.pdf
https://prsindia.org/files/bills_acts/acts_states/rajasthan/2009/Act%20No.%2018%20of%202009%20RJ.pdf
https://prsindia.org/files/bills_acts/acts_states/rajasthan/1957/Act6of1957RJ.pdf
https://prsindia.org/files/bills_acts/acts_states/rajasthan/2022/ActNo.14of2022RJ.pdf
https://prsindia.org/files/bills_acts/acts_states/rajasthan/2017/Act9of2017RJ.pdf
https://prsindia.org/files/bills_acts/acts_states/sikkim/2008/2008SK15.pdf
https://prsindia.org/files/bills_acts/acts_states/sikkim/2021/Act%20No.%2015%20of%202021%20Sikkim.pdf
file:///C:/Users/prs/Documents/ARSL/2022/The%20Code%20of%20Criminal%20Procedure%20(Sikkim%20Amendment)%20Act,%202022
https://prsindia.org/files/bills_acts/acts_states/sikkim/2022/Act%20No.%209%20of%202022%20Sikkim.pdf
https://prsindia.org/files/bills_acts/acts_states/sikkim/2022/Act%20No.%2010%20of%202022%20Sikkim.pdf
https://prsindia.org/files/bills_acts/acts_states/sikkim/2022/Act%20No.%2011%20of%202022%20Sikkim.pdf
https://prsindia.org/files/bills_acts/acts_states/sikkim/2006/2006Sikkim14.pdf
https://prsindia.org/files/bills_acts/acts_states/sikkim/2021/Act%20No.%2015%20of%202021%20Sikkim.pdf
https://prsindia.org/files/bills_acts/acts_states/sikkim/2008/2008SK15.pdf
file:///C:/Users/prs/Documents/ARSL/2022/The%20Sikkim%20Public%20Services%20Delivery%20(Right%20to%20Service)%20Act,%202022
https://prsindia.org/files/bills_acts/acts_states/sikkim/1977/1977SK5.pdf
https://prsindia.org/files/bills_acts/acts_states/sikkim/2022/Act%20No.%2017%20of%202022%20Sikkim.pdf
https://prsindia.org/files/bills_acts/acts_states/sikkim/2008/2008Sikkim23.pdf
https://prsindia.org/files/bills_acts/acts_states/sikkim/1983/1983SK6.pdf
https://prsindia.org/files/bills_acts/acts_states/sikkim/2021/Act%20No.%2011%20of%202021%20Sikkim.pdf
https://prsindia.org/files/bills_acts/acts_states/sikkim/2022/Act%20No.%2021%20of%202022%20Sikkim.pdf
https://prsindia.org/files/bills_acts/acts_states/sikkim/2022/Act%20No.%2022%20of%202022%20Sikkim.pdf
https://prsindia.org/files/bills_acts/acts_states/sikkim/1985/1985SK11.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2022/Act%20No.%201%20of%202022%20Tamil%20Nadu.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2022/Act%20No.%202%20of%202022%20Tamil%20Nadu.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2022/Act%20No.%203%20of%202022%20Tamil%20Nadu.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2022/Act%20No.%204%20of%202022%20Tamil%20Nadu.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2022/Act%20No.%205%20of%202022%20Tamil%20Nadu.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2022/Act%20No.%206%20of%202022%20Tamil%20Nadu.pdf
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7.  The Tamil Nadu Town and Country Planning (Amendment) Act, 2022 

8.  The Chennai City Police (Extension to the cities of Avadi and Tambaram) Act, 2022 

9.  The Tamil Nadu Municipal Laws (Amendment) Act, 2022 

10.  The Tamil Nadu Co-operative Societies (Amendment) Act, 2022 

11.  The Tamil Nadu Agricultural Produce Marketing (Regulation) Amendment Act, 2022 

12.  The Tamil Nadu National Law University (Amendment) Act, 2022 

13.  The Tamil Nadu Public Service Commission (Additional Functions) Act, 2022 

14.  The Tamil Nadu Regulation of Rights and Responsibilities of Landlords and Tenants (Amendment) Act, 2022 

15.  The Tamil Nadu Slum Areas (Improvement and Clearance) Amendment Act, 2022 

16.  The Tamil Nadu Document Writers Welfare Fund Act, 2022 

17.  The Tamil Nadu Non-Resident Tamils Welfare (Amendment) Act, 2022 

18.  The Tamil Nadu Town and Country Planning (Second Amendment) Act, 2022 

19.  The Tamil Nadu State Commission for the Scheduled Castes and Scheduled Tribes (Amendment) Act, 2022 

20.  The Tamil Nadu Value Added Tax (Amendment) Act, 2022 

21.  The Tamil Nadu Payment of Salaries (Amendment) Act, 2022 

22.  The Tamil University (Amendment) Act, 2022 

23.  The Tamil Nadu Apartment Ownership Act, 2022 

24.  The Tamil Nadu Municipal Laws and the Chennai Metropolitan Water Supply and Sewerage (Amendment) Act, 2022 

25.  The Tamil Nadu Urban Local Bodies (Amendment) Act, 2022 

26.  The Tamil Nadu Water Supply and Drainage Board (Amendment) Act, 2022 

27.  The Tamil Nadu Co-operative Societies (Third Amendment) Act, 2022 

28.  The Tamil Nadu Co-operative Societies (Fourth Amendment) Act, 2022 

29.  The Tamil Nadu Prevention of Dangerous Activities of Bootleggers, Cyber law offenders, Drug-offenders, Forest-
offenders, Goondas, Immoral Traffic offenders, Sand-offenders, Sexual-offenders, Slum-grabbers and Video Pirates 
(Amendment) Act, 2022 

30.  The Tamil Nadu Repealing Act, 2022 

31.  The Tamil Nadu Panchayats (Amendment) Act, 2022 

32.  The Tamil Nadu Infrastructure Development (Amendment) Act, 2022 

33.  The Tamil Nadu District Municipalities (Amendment), Act, 2022 

34.  The Tamil Nadu Universities Laws (Third Amendment) Act, 2022 

35.  The Tamil Nadu Business Facilitation (Amendment) Act, 2022 

36.  The Tamil Nadu Transparency in Tenders (Amendment) Act, 2022 

37.  The Tamil Nadu Prohibition of Online Gambling and Regulation of Online Games Act, 2022 

38.  The Tamil Nadu Co-operative Societies (Fifth Amendment) Act, 2022 

39.  The Tamil Nadu Prohibition (Amendment) Act, 2022 

तेलंगाना 

1.  The Telangana Fiscal Responsibility and Budget Management (Amendment) Act, 2022 

2.  The Telangana (Agricultural Produce and Livestock) Markets (Amendment) Act, 2022 

3.  The Telangana Goods and Services Tax (Amendment) Act, 2022 

बत्रपुरा 

1.  The Tripura Repealing and Savings Act, 2022 

2.  The Salaries, Allowances, Pension and other benefit of the Minister, Speaker, Deputy Speaker, Leader of Opposition, 
Govt. Chief Whip and Members of the Legislative Assembly (Tripura) (Seventh Amendment) Act, 2022 

3.  National Law University, Tripura Act, 2022 

4.  The Tripura Police (Second Amendment) Act, 2022 

5.  The Tripura Municipal (8th Amendment) Act, 2022 

6.  The Tripura Land Revenue and Land Reforms (13th Amendment) Act, 2022 

https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1972/1972TamilNadu35.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2022/Act%20No.%207%20of%202022%20Tamil%20Nadu.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2020/Act%20No.%205%20of%202020%20Tamilnadu.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1983/Act30of1983Tamilnadu.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1989/1989Tamil%20Nadu27.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2012/2012TN9.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2022/Act%20No.%2014%20of%202022%20Tamil%20Nadu.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2017/2017TN42.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1971/1971TN11.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2022/ActNo21of2022TamilNadu.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2011/2011TN4.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1972/1972TamilNadu35.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2021/Act17of2021Tamilnadu.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2006/2006TamilNadu32.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1951/1951TamilNadu20.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1982/1982TN9.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2022/ActNo44of2022TamilNadu.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2022/ActNo34of2022TamilNadu.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1999/1999TN9.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1971/1971TN4.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1983/Act30of1983Tamilnadu.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1983/Act30of1983Tamilnadu.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1982/1982TN14.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1982/1982TN14.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1982/1982TN14.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2022/ActNo40of2022TamilNadu.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1994/Act21of1994Tamilnadu.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2012/2012TN22.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1920/1920TamilNadu5.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1965/1965TN33.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2018/Act7of2018TN.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1998/1998TN43.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/2023/Act9of2023TamilNadu.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1983/Act30of1983Tamilnadu.pdf
https://prsindia.org/files/bills_acts/acts_states/tamil-nadu/1937/1937TN10.pdf
https://prsindia.org/files/bills_acts/acts_states/telangana/2020/Act16of2020Telangana.pdf
https://prsindia.org/files/bills_acts/acts_states/telangana/2015/2015Telangana5.pdf
https://prsindia.org/files/bills_acts/acts_states/telangana/2017/2017Telangana23.pdf
https://prsindia.org/files/bills_acts/acts_states/tripura/2022/ActNo-9of2022-Tripura.pdf
https://prsindia.org/files/bills_acts/acts_states/tripura/2008/ActNo-04of2008-Tripura.pdf
https://prsindia.org/files/bills_acts/acts_states/tripura/2008/ActNo-04of2008-Tripura.pdf
https://prsindia.org/files/bills_acts/acts_states/tripura/2022/Act%20No.%203%20of%202022%20Tripura.pdf
https://prsindia.org/files/bills_acts/acts_states/tripura/2007/Police_Act-Tripura_2007.pdf
https://prsindia.org/files/bills_acts/acts_states/tripura/1994/1994TRIPURA7.pdf
https://prsindia.org/files/bills_acts/acts_states/tripura/1960/1960TRIPURA43.pdf
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7.  The Factories (Tripura Amendment) Act, 2022 

8.  The Tripura Fire and Emergency Services Act, 2022 

9.  The Tripura Protection of Interest of Depositors (in Financial Establishment) (Repeal) Act, 2022 

10.  The Tripura State Goods and Services Tax (5th Amendment) Act, 2022 

11.  The Tripura Agricultural Produce Markets (5th Amendment) Act, 2022 

12.  The Dhamma Dipa International Buddhist University Act, 2022 

उत्तर प्रिेश 

1.  The Bhatkhande Sanskriti Vishwa Vidyalaya Act, 2022 

2.  The Uttar Pradesh Private Universities (Amendment) Act, 2022 

3.  The Uttar Pradesh Industrial Area Development (Amendment) Act, 2022 

4.  The Uttar Pradesh Private Universities (Second Amendment) Act, 2022 

5.  The Uttar Pradesh State Universities (Amendment) Act, 2022 

6.  The Intermediate Education (Amendment) Act, 2022 

7.  The Intermediate Education (Second Amendment) Act, 2022 

8.  The Uttar Pradesh Fire and Emergency Services Act, 2022 

9.  The Uttar Pradesh Goods and Services Tax (Amendment) Act, 2022 

10.  The Uttar Pradesh Kshettra Panchayats and Zila Panchayats (Amendment) Act, 2022 

11.  The Uttar Pradesh Recovery of Damages to Public and Private Property (Amendment) Act, 2022 

12.  The Uttar Pradesh Repealing Act, 2022 

13.  The Uttar Pradesh Shree Naimisharanya Dham Teerth Vikas Parishad Act, 2022 

14.  The General Provident Fund (Uttar Pradesh) Rules, 1985-Rule 12 (Amendment and Validation) Act, 2022 

पजश्चम बंगाल 

1.  The Contingency Fund of West Bengal (Amendment) Act, 2022 

2.  The West Bengal Fiscal Responsibility and Budget Management (Amendment) Act, 2022 

3.  The West Bengal University of Teachers Training, Education Planning and Administration (Amendment) Act, 2022 

4.  The West Bengal Cement Control (Repealing) Act, 2022 

5.  The West Bengal Krishi Viswa Vidyalaya Laws (Amendment) Act, 2022 

6.  The West Bengal Clinical Establishments (Registration, Regulation and Transparency) (Amendment) Act, 2022 

7.  The West Bengal Fire Services (Amendment) Act, 2022 

8.  The West Bengal Scheduled Castes and Scheduled Tribes (Identification) (Amendment) Act, 2022 

9.  The Bengal Rhinoceros Preservation (Repealing) Act, 2022 

10.  The West Bengal Fiscal Responsibility and Budget Management (Second Amendment) Act, 2022 

11.  The West Bengal Staff Selection Commission (Amendment) Act, 2022 

12.  The West Bengal Panchayat (Amendment) Act, 2022 

13.  The West Bengal Panchayat Elections (Amendment) Act, 2022 

14.  The Indian Civil Service (Bengal) Loans Prohibition Regulation (Repealing) Act, 2022 

15.  The Private Fisheries Protection (Repealing) Act, 2022 

16.  The West Bengal Municipal Corporation (Amendment) Act, 2022 

17.  The West Bengal Municipal (Amendment) Act, 2022 

18.  The Bengal Districts (Repealing) Act, 2022 

 

  

https://prsindia.org/files/bills_acts/acts_states/tripura/2022/ActNo-10of2022-Tripura.pdf
https://prsindia.org/files/bills_acts/acts_states/tripura/2022/Act%20No.%207%20of%202022%20Tripura.pdf
https://prsindia.org/files/bills_acts/acts_states/tripura/2022/ActNo-8of2022-Tripura.pdf
https://prsindia.org/files/bills_acts/acts_states/tripura/2017/ActNo-9of2017-Tripura.pdf
https://prsindia.org/files/bills_acts/acts_states/tripura/1983/ActNo-15of1983-Tripura.pdf
https://prsindia.org/files/bills_acts/acts_states/tripura/2022/ActNo-13of2022Tripura.pdf
https://prsindia.org/files/bills_acts/acts_states/uttar-pradesh/2022/ActNo.2of2022U.P.pdf
https://prsindia.org/files/bills_acts/acts_states/uttar-pradesh/2019/2019UP12.pdf
https://prsindia.org/files/bills_acts/acts_states/uttar-pradesh/1976/1976UP6.pdf
https://prsindia.org/files/bills_acts/acts_states/uttar-pradesh/2019/2019UP12.pdf
https://prsindia.org/files/bills_acts/acts_states/uttar-pradesh/1973/1973UP10.pdf
https://prsindia.org/files/bills_acts/acts_states/uttar-pradesh/1921/1921UP2.pdf
https://prsindia.org/files/bills_acts/acts_states/uttar-pradesh/1921/1921UP2.pdf
https://prsindia.org/files/bills_acts/acts_states/uttar-pradesh/2022/ActNo.16of2022U.P.pdf
https://prsindia.org/files/bills_acts/acts_states/uttar-pradesh/2020/ActNo5of2020-UP.pdf
https://prsindia.org/files/bills_acts/acts_states/uttar-pradesh/1961/1961UP33.pdf
https://prsindia.org/files/bills_acts/acts_states/uttar-pradesh/2020/ActNo.11of2020UP.pdf
https://prsindia.org/files/bills_acts/acts_states/uttar-pradesh/2022/ActNo.18of2022U.P.pdf
https://prsindia.org/files/bills_acts/acts_states/uttar-pradesh/2022/ActNo.17of2022U.P.pdf
https://prsindia.org/files/bills_acts/acts_states/uttar-pradesh/2022/ActNo.9of2022UP.pdf
https://prsindia.org/files/bills_acts/acts_states/west-bengal/1950/1950WB40.pdf
https://prsindia.org/files/bills_acts/acts_states/west-bengal/2010/ActNo-14of2010-WB.pdf
https://prsindia.org/files/bills_acts/acts_states/west-bengal/2014/ActNo-21of2014-WB.pdf
https://prsindia.org/files/bills_acts/acts_states/west-bengal/2022/ActNo.6of2022WB.pdf
https://prsindia.org/files/bills_acts/acts_states/west-bengal/1974/1974WB49.pdf
https://prsindia.org/files/bills_acts/acts_states/west-bengal/2017/2017WB4.pdf
https://prsindia.org/files/bills_acts/acts_states/west-bengal/1950/1950WB18.pdf
https://prsindia.org/files/bills_acts/acts_states/west-bengal/1994/ActNo-38of1994-WB.pdf
https://prsindia.org/files/bills_acts/acts_states/west-bengal/2022/ActNo15of2022WB.pdf
https://prsindia.org/files/bills_acts/acts_states/west-bengal/2010/ActNo-14of2010-WB.pdf
https://prsindia.org/files/bills_acts/acts_states/west-bengal/2011/Act17of2011WB.pdf
https://prsindia.org/files/bills_acts/acts_states/west-bengal/1973/ActNo-41of1973-WB.pdf
https://prsindia.org/files/bills_acts/acts_states/west-bengal/2003/21of2003WB.pdf
https://prsindia.org/files/bills_acts/acts_states/west-bengal/2022/ActNo.14of2022WB.pdf
https://prsindia.org/files/bills_acts/acts_states/west-bengal/2022/Act16of2022WB.pdf
https://prsindia.org/files/bills_acts/acts_states/west-bengal/2006/2006WB39.pdf
https://prsindia.org/files/bills_acts/acts_states/west-bengal/1993/ActNo.22of1993WB.pdff
https://prsindia.org/files/bills_acts/acts_states/west-bengal/2022/Act17of2022WB.pdf
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अनुलग्नक 2: 2022 में राज्यों द्िारा पाररत बबल की सूची 
इस सूची में ऐसे बिल शासमल हैं जो 2022 में पाररत ककए गए, लेककन 4 मई, 2023 तक उन्हें मंजूरी नही ंसमली।  

आंध्र प्रिेश 

1.  The Andhra Pradesh Charitable and Hindu Religious Institutions and Endowments (Amendment) Bill, 2022 

2.  The Andhra Pradesh Road Development Corporation (Amendment) Bill, 2022 

3.  The Andhra Pradesh Civil Services (Disciplinary Proceedings Tribunal) (Repeal) Bill, 2022 

4.  The Indian Stamp (Andhra Pradesh Amendment) Bill, 2022 

5.  The Andhra Pradesh Land Titling Bill, 2022 

असम 

1. The Assam (Temporarily Settled Areas) Tenancy (Amendment) Bill, 2022 

2. The Assam Cinema (Regulation) (Amendment) Bill, 2022 

3. The Assam Darrang and Lakhimpur Districts (Assimilation of Laws on State Subjects) (Repealing ) Bill, 2022 

4. The Assam Evacuee Property (Repealing) Bill, 2022 

5. The Assam Farmers (Group Irrigation) (Repealing) Bill, 2022 

6. The Assam Fixation of Ceiling on Land Holdings (Amendment) Bill, 2022 

7. The Assam Forest (Removal and Storage of Forest Produce) Regulation (Amendment) Bill, 2022 

8. The Assam Industrial Infrastructure Development Corporation (Second Amendment) Bill, 2022 

9. The Assam Irrigation (Amendment) Bill, 2022 

10. The Assam Irrigation Water Users (Amendment) Bill, 2022 

11. The Assam Jute (Control of Prices) (Repealing) Bill, 2022 

12. The Assam Land (Requisition and Acquisition) (Amendment) Bill, 2022 

13. The Assam Land and Revenue Regulation (Second Amendment) Bill, 2022 

14. The Assam Local Authorities Grants (Charged) (Repealing) Bill, 2022 

15. The Assam Lokayukta and Upa-Lokayukta (Amendment) Bill, 2022 

16. The Assam Maintenance of Public Order (Autonomous Districts) (Amendment) Bill, 2022 

17. The Assam Money Lenders’ (Amendment) Bill, 2022 

18. The Assam Prevention of Begging (Amendment) Bill, 2022 

19. The Assam Professions, Trades, Callings and Employments Taxation (Amendment) Bill, 2022 

20. The Assam Protection of Interest of Depositors (In Financial Establishments) (Repealing) Bill, 2022 

21. The Assam Regulated and Licensed Warehouses (Amendment) Bill, 2022 

22. The Assam Rural Development Cess (Repealing) Bill, 2022 

23. The Assam Shops and Establishment Bill, 2022 

24. The Assam Slum Areas (Improvement and Clearance) (Amendment) Bill, 2022 

25. The Assam State Transport Corporation (Prevention of Unauthorized Travel) (Amendment) Bill, 2022 

26. The Assam State Youth Commission (Amendment) Bill, 2022 

27. The Assam Taxation (Procedure for Rounding Off) (Repealing) Bill, 2022 

28. The Assam Taxation (Transfer of Reference Application) (Repealing) Bill, 2022 

29. The Assam Taxation Law Validation (Repealing) Bill, 2022 

30. The Beedi and Cigar Workers (Conditions of Employment) (Assam Amendment) Bill, 2022 

31. The Building and Other Construction Workers (Regulation of Employment and Condition of Service) (Assam 
Amendment) Bill, 2022 

32. The Building and Other Construction Workers Welfare Cess (Assam Amendment) Bill, 2022 

33. The Code of Criminal Procedure (Assam Amendment) Bill, 2022 

34. The Contract Labour (Regulation and Abolition) (Assam Amendment) Bill, 2022 

35. The Equal Remuneration (Assam Amendment) Bill, 2022 

https://prsindia.org/files/bills_acts/bills_states/andhra-pradesh/2022/Bill%20No.%202%20of%202022%20AP.pdf
https://prsindia.org/files/bills_acts/bills_states/andhra-pradesh/2022/Bill%20No.%2013%20of%202022%20Andhra%20Pradesh.pdf
https://prsindia.org/files/bills_acts/bills_states/andhra-pradesh/2022/Bill%20No.%2014%20of%202022%20AP.pdf
https://prsindia.org/files/bills_acts/bills_states/andhra-pradesh/2022/Bill%20No.%2016%20of%202022%20Andhra%20Pradesh.pdf
https://prsindia.org/files/bills_acts/bills_states/andhra-pradesh/2022/Bill%20No.%2028%20of%202022%20AP.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The_Assam_(Temporarily_Settled_Areas)_Tenancy_(Amendment)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The%20Assam%20Cinema%20(Regulation)%20(Amendment)%20Bill,%202022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/Assam_Darrang_&_Lakhimpur_Districts_(Assimilation_of_Laws_on_State_Subjects)_(Repealing)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/Assam_Farmers_(Group_Irrigation)_(Repealing)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The%20Assam%20Forest%20(Removal%20and%20Storage%20of%20Forest%20Produce)%20Regulation%20(Amendment)%20Bill,%202022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The%20Assam%20Forest%20(Removal%20and%20Storage%20of%20Forest%20Produce)%20Regulation%20(Amendment)%20Bill,%202022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/Assam_IIDC_(Second_Amendment)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The%20Assam%20Irrigation%20(Amendment)%20Bill,%202022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The_Assam_Irrigation_Water_Users_(Amendment)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/Assam_Jute_(Control_of_Prices)_(Repealing)_Act_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The%20Assam%20Land%20(Requisition%20and%20Acquisition)%20(Amendment)%20Bill,%202022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The_Assam_Land_and_Revenue_Regulation_(Second%20Amendment)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/Assam_Local_Authorities_Grants(CHARGED)_(REPEALING)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The%20Assam%20Lokayukta%20and%20Upa-Lokayukta%20(Amendment)%20Bill,%202022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The%20Assam%20Maintenance%20of%20Public%20Order%20(Autonomous%20Districts)%20(Amendment)%20Bill,%202022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The_Assam_Money_Lenders%E2%80%99_(Amendment)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The_Assam_Prevention_of_Begging_(Amendment)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The_Assam_Professions_Trades_Callings_and_Employments_Taxation_(Amendment)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/Assam_Protection_of_Interest_of_Depositors_(In-Financial_Establishments)_(Repealing)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The_Assam_Regulated_and_Licensed_Warehouses_(Amendment)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/Assam_Rural_Development_Cess_(Repealing)_Act_2022.pdf
https://prsindia.org/bills/states/the-assam-shops-and-establishment-bill-2022
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The%20Assam%20Slum%20Areas%20(Improvement%20and%20Clearance)%20(Amendment)%20Bill,%202022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The_Assam_State_Transport_Corporation_(Prevention_of_Unauthorized_Travel)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The%20Assam%20State%20Youth%20Commission%20(Amendment)%20Bill,%202022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/Assam_Taxation_(Procedure_for_Rounding_off)_(Repealing)_Act_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/Assam_Taxation_(Transfer_of_Reference_Application)_(Repealing)_Act_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/Assam_Taxation_Law_Validation_(Repealing)_Act_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The_Beedi_and_Cigar_Workers_(Conditions_of_Employment)%20(Assam_Amendment)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The_Building_and_Other_Construction_Workers_(Regulation_of_Employment_and_Condition_of_Service)_(Assam_Amendment)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The_Building_and_Other_Construction_Workers_(Regulation_of_Employment_and_Condition_of_Service)_(Assam_Amendment)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The%20Building%20and%20Other%20Construction%20Workers%20Welfare%20Cess%20(Assam%20Amendment)%20Bill,%202022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The_Code_of_Criminal_Procedure_(Assam_Amendment)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The_Contract_Labour_(Regulation_and_Abolition)_(Assam_Amendment)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The_Equal_Remuneration_(Assam_Amendment)_Bill_2022.pdf
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36. The Factories (Assam Amendment) Bill, 2022 

37. The Industrial Disputes (Assam Amendment) Bill, 2022 

38. The Inter-State Migrant Workmen (Regulation of Employment and Conditions of Services) (Assam Amendment) Bill, 
2022 

39. The Minimum Wages (Assam Amendment) Bill, 2022 

40. The Payment of Gratuity (Assam Amendment) Bill, 2022 

41. The Plantations Labour (Assam Amendment) Bill, 2022 

42. The Public Gambling (Extension to Mizo District) (Repealing) Bill, 2022 

43. The Registration (Assam Amendment) Bill, 2022 

44. The Tinsukia and Dibrugarh Electricity Supply Undertakings (Acquisition) (Repealing) Bill, 2022 

बबहार 

1.  The Bihar Sugarcane (Regulation of Supply and Purchase) (Amendment) Bill, 2022 

2.  The Bihar Chhoa (Control) Amendment Bill, 2022 

3.  The Bihar Special Court (Amendment) Bill, 2022 

छत्तीसगढ 

1.  The Chhattisgarh Co-operative Society (Amendment) Bill, 2022 

2.  The Chhattisgarh Public Service (Reservation for Scheduled Castes, Scheduled Tribes and Other Backward Classes) 
(Amendment) Bill, 2022 

3.  The Chhattisgarh Educational Institution (Reservation in Admission) (Amendment) Bill, 2022 

  

दिल्ल  

1.  The Delhi Sikh Gurdwaras (Amendment) Bill,2022 

2.  The Delhi Electricity Reforms (Amendment) Bill, 2022 

गोिा 

1.  The Registration (Goa Amendment) Bill, 2022 

2.  The Goa Irrigation (Amendment) Bill 2022 

3.  The Goa Command Area Development (Amendment) Bill 2022 

4.  The Goa Tillari Irrigation Development Corporation (Amendment) Bill 2022 

5.  The Goa Ground Water Regulation (Amendment) Bill 2022 

6.  The Goa Building (Lease, Rent and Eviction) Control (Amendment) Bill, 2022 

7.  The Goa Media Persons and Media Institutions (Prevention of Violence and Damage or Loss to Property) Bill, 2022 

8.  The Goa Public Health (Amendment) Bill, 2022 

गुजरात 

1.  The Gujarat Cattle Control (Keeping and Moving) In Urban Areas Bill, 2022 

2.  The Gujarat Electricity Industry (Reorganisation And Regulation) (Amendment) Bill, 2022 

हररयाणा 

1.  The Haryana Prohibition of Change of Public Utilities Bill, 2022 

2.  The Haryana Municipal (Amendment) Bill, 2022 

3.  The Code of Criminal Procedure (Haryana Amendment) Bill, 2022 

4.  The Haryana Municipal Corporation (Amendment) Bill, 2022 

5.  The Haryana Municipal (Amendment) Bill, 2022 

6.  The Haryana Shree Mata Bhimeshwari Devi Mandir (Ashram), Beri Shrine Bill, 2022 

https://prsindia.org/files/bills_acts/bills_states/assam/2022/The_Factories_(Assam_Amendment)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The_Industrial_Disputes_(Assam_Amendment)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The%20Inter-State%20Migrant%20Workmen%20(Regulation%20of%20Employment%20and%20Conditions%20of%20Services)%20(Assam%20Amendment)%20Bill,%202022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The%20Inter-State%20Migrant%20Workmen%20(Regulation%20of%20Employment%20and%20Conditions%20of%20Services)%20(Assam%20Amendment)%20Bill,%202022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The_Minimum_Wages_(Assam_Amendment)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The%20Payment%20of%20Gratuity%20(Assam%20Amendment)%20Bill,%202022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/The%20Plantations%20Labour%20(Assam%20Amendment)%20Bill,%202022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/Public_Gambling_(Extension_to_Mizo_District)_(Repealing)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/assam/2022/Tinsukia_and_Dibrugarh_Electricity_Supply_Undertakings_(Acquisition)_(Repealing)_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/bihar/2022/Bill%20No.%207%20of%202022%20Bihar.pdf
https://prsindia.org/files/bills_acts/bills_states/bihar/2022/Bill%20No.%2012%20of%202022%20Bihar.pdf
https://prsindia.org/files/bills_acts/bills_states/bihar/2022/BillNo.14of2022Bihar.pdf
https://prsindia.org/files/bills_acts/bills_states/chhattisgarh/2022/Bill%20No.%2017%20of%202022%20CGH.pdf
https://prsindia.org/files/bills_acts/bills_states/chhattisgarh/2022/BillNo.18of2022CHG.pdf
https://prsindia.org/files/bills_acts/bills_states/chhattisgarh/2022/BillNo.18of2022CHG.pdf
https://prsindia.org/files/bills_acts/bills_states/chhattisgarh/2022/BillNo.19of2022CHG.pdf
https://prsindia.org/files/bills_acts/bills_states/delhi/2022/Bill%20No.%201%20of%202022%20Delhi.pdf
https://prsindia.org/files/bills_acts/bills_states/delhi/2022/Bill%20No.%206%20of%202022%20Delhi.pdf
https://prsindia.org/files/bills_acts/bills_states/goa/2022/Bill%20No.%2010%20of%202022%20GOA.pdf
https://prsindia.org/files/bills_acts/bills_states/goa/2022/Bill%20No.%2020%20of%202022%20GOA.pdf
https://prsindia.org/files/bills_acts/bills_states/goa/2022/Bill%20No.%2021%20of%202022%20GOA.pdf
https://prsindia.org/files/bills_acts/bills_states/goa/2022/Bill%20No.%2022%20of%202022%20GOA.pdf
https://prsindia.org/files/bills_acts/bills_states/goa/2022/Bill%20No.%2023%20of%202022%20GOA.pdf
https://prsindia.org/files/bills_acts/bills_states/goa/2022/Bill%20No.%2027%20of%202022%20GOA.pdf
https://prsindia.org/files/bills_acts/bills_states/goa/2022/Bill%20No.%2042%20of%202022%20Goa.pdf
https://prsindia.org/files/bills_acts/bills_states/goa/2022/Bill%20No.%2043%20of%202022%20Goa.pdf
https://prsindia.org/files/bills_acts/bills_states/gujarat/2022/Bill%20No.%207%20of%202022%20GUJ.pdf
https://prsindia.org/files/bills_acts/bills_states/gujarat/2022/The%20Gujarat%20Electricity%20Industry%20(Reorganisation%20And%20Regulation)%20(Amendment)%20Bill,%202022.pdf
https://prsindia.org/files/bills_acts/bills_states/haryana/2022/Bill%20No.%202%20of%202022%20Haryana.pdf
https://prsindia.org/bills/states/the-haryana-municipal-amendment-bill-2022
https://prsindia.org/files/bills_acts/bills_states/haryana/2022/BillNo-19of2022Haryana.pdf
https://prsindia.org/files/bills_acts/bills_states/haryana/2022/Bill%20No.%207%20of%202022%20Haryana.pdf
https://prsindia.org/bills/states/the-haryana-municipal-amendment-bill-2022
https://prsindia.org/files/bills_acts/bills_states/haryana/2022/Bill%20No.%2025%20of%202022%20HR.pdf


राज्य कानूनों की िावषाक समीिा 2022  पीआरएस लेजजसलेदटि ररसचा 

 

32 

 

दहमाचल प्रिेश 

1.  The Himachal Pradesh Ceiling on Land Holdings (Amendment) Bill, 2021 

झारखंड 

1.  The Jharkhand Extension of Consequential Seniority to Government Servants Promoted on the Basis of Reservation to 
the Posts in the State Services  Bill, 2022 

2.  The Jharkhand Settlement of Arrears Taxation Bill, 2022 

3.  The Jharkhand Excise (Amendment) Bill, 2022 

4.  The Jharkhand Reservation in Vacancies of Posts and Services (Amendment) Bill, 2022 

5.  The Jharkhand Local People and the resulting Social, Cultural and other Benefits Bill, 2022 

6.  The Court Fees (Jharkhand Amendment) Bill, 2022 

केरल 

1.  The Kerala Motor Transport Workers’ Welfare Fund (Amendment) Bill, 2022 

2.  The Kerala Co-Operative Societies (Amendment) Bill, 2022 

3.  The University Laws (Amendment) Bill, 2022 

4.  The Kerala Lok Ayukta (Amendment) Bill, 2022 

5.  The Kerala Cashew Factories (Acquisition) (Amendment) Bill, 2022 

6.  The University Laws (Amendment) (No.2) Bill, 2022 

7.  The University Laws (Amendment No.3) Bill, 2022 

महाराष्ट्र 

1.  The Maharashtra Public University (Reform) Bill, 2022 

  

समजोरम 

1.  The Mizoram Fisheries (Second Amendment) Bill, 2022 

2.  The Mizo Language Development Board Bill, 2022 

3.  The Mizoram Goods and Services Tax (Amendment) Bill, 2022 

नगालैंड 

1.  The Nagaland Fiscal Responsibility and Budget Management (Fifth Amendment) Bill, 2022 

2.  The Nagaland Groundwater (Regulation & Control of Development and Management) Bill, 2020 

ओडड़शा 

1.  The DRIEMS University, Odisha Bill, 2022 

2.  The C.V. Raman Global University, Odisha (Amendment) Bill, 2022 

3.  The Gandhi Institute of Engineering and Technology University, Odisha (Amendment) Bill, 2022 

4.  The Odisha District Planning Committees (Amendment) Bill, 2022 

पंजाब 

1.  The Punjab State Vigilance Commission (Repeal) Bill, 2022 

2.  The Punjab Village Common Lands (Regulation) Amendment Bill, 2022 

राजस्थान 

1.  The Vyas Vidhya Peeth University, Jodhpur Bill, 2022 

2.  The Haridev Joshi University of Journalism and Mass Communication, Jaipur (Amendment) Bill, 2022 

3.  The Saurabh University, Hindaun City (Karauli) Bill, 2022 

https://prsindia.org/files/bills_acts/bills_states/himachal-pradesh/2021/Bill%20No%206%20of%202021%20HP.pdf
https://prsindia.org/files/bills_acts/bills_states/jharkhand/2022/Bill%20No.%203%20of%202022%20JHK.pdf
https://prsindia.org/files/bills_acts/bills_states/jharkhand/2022/Bill%20No.%203%20of%202022%20JHK.pdf
https://prsindia.org/files/bills_acts/bills_states/jharkhand/2022/BillNo8of%202022JHK.pdf
https://prsindia.org/files/bills_acts/bills_states/jharkhand/2022/BillNo12of2022JHK.pdf
https://prsindia.org/files/bills_acts/bills_states/jharkhand/2022/BillNo13of2022JHK.pdf
https://prsindia.org/files/bills_acts/bills_states/jharkhand/2022/BillNo14of2022JHK.pdf
https://prsindia.org/files/bills_acts/bills_states/jharkhand/2022/BillNo16of2022JHK.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/Bill%20No.%20105%20of%202022%20KRL.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/Bill%20No.%2088%20of%202022%20Kerala.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/Bill%20No.%20132%20of%202022%20KRL.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/Bill%20No.%20133%20of%202022%20KRL.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/Bill%20No.%20141%20of%202022%20KRL.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/Bill%20No.%20149%20of%202022%20KRL.pdf
file:///C:/Users/prs/Documents/ARSL/2022/The%20University%20Laws%20(Amendment%20No.3)%20Bill,%202022
file:///C:/Users/prs/Documents/ARSL/2022/The%20Maharashtra%20Public%20University%20(Reform)%20Bill,%202022
https://prsindia.org/files/bills_acts/bills_states/mizoram/2022/Bill%20No.%2052%20of%202022%20MZ.pdf
https://prsindia.org/files/bills_acts/bills_states/mizoram/2022/Bill%20No.%2053%20of%202022%20MZ.pdf
https://prsindia.org/files/bills_acts/bills_states/mizoram/2022/BillNo.57of2022MZ.pdf
https://prsindia.org/files/bills_acts/bills_states/nagaland/2022/Nagaland%20FRBM%20Bill,%202022.pdf
https://prsindia.org/files/bills_acts/bills_states/nagaland/2022/The_Nagaland_Groundwater_(Regulation_&_Control_of_Development_and_Management)_Bill_2020.pdf
https://adminyii2.prsindia.org/files/bills_acts/bills_states/odisha/2022/Driems_University_Odisha_Bill_2022.pdf
https://adminyii2.prsindia.org/files/bills_acts/bills_states/odisha/2022/C.V._Raman_Global_University_Odisha_Bill_2022.pdf
https://adminyii2.prsindia.org/files/bills_acts/bills_states/odisha/2022/Gandhi_Institute_of_Engineering_Bill_2022.pdf
https://adminyii2.prsindia.org/files/bills_acts/bills_states/odisha/2022/Odisha_District_Planning_Committees_Bill_2022.pdf
https://prsindia.org/files/bills_acts/bills_states/punjab/2022/Bill_No-9-PLA-2022.pdf
https://prsindia.org/files/bills_acts/bills_states/punjab/2022/Bill%20No.%2010%20of%202022%20PUN.pdf
https://prsindia.org/files/bills_acts/bills_states/rajasthan/2022/Bill%20No.%202%20of%202022%20Rajasthan.pdf
https://prsindia.org/files/bills_acts/bills_states/rajasthan/2022/Bill%20No.%2013%20of%202022%20Rajasthan.pdf
https://prsindia.org/files/bills_acts/bills_states/rajasthan/2022/Bill%20No.%2014%20of%202022%20Rajasthan.pdf
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4.  The Dunes University, Jodhpur Bill, 2022 

5.  The Rajasthan Agricultural Produce Markets (Amendment) Bill, 2022 

तसमलनाडु 

1.  The Tamil Nadu Co-operative Societies (Second Amendment) Bill, 2022 

2.  The Chikkaiah Naicker College, Erode (Transfer and Vesting) Bill, 2022 

3.  The Tamil Nadu Universities Laws (Amendment) Bill, 2022 

4.  The Chennai University (Amendment) Bill, 2022 

5.  The Tamil Nadu Siddha Medical University Bill, 2022 

6.  The Tamil Nadu Dr. Ambedkar Law University (Amendment) Bill, 2022 

7.  The Tamil Nadu Dr.M.G.R. Medical University, Chennai (Amendment) Bill, 2022  

8.  The Tamil Nadu Agricultural University (Amendment) Bill, 2022 

9.  The Tamil Nadu Universities Laws (Second Amendment) Bill, 2022 

10.  The Tamil Nadu Private Colleges (Regulation) Amendment Bill, 2022 

11.  The Tamil University (Second Amendment) Bill, 2022 

12.  The Cigarettes and Other Tobacco Products (Prohibition of Advertisement and Regulation of Trade and Commerce, 
Production, Supply and Distribution) Tamil Nadu Amendment Bill, 2022 

तेलंगाना 

1.  The Azamabad Industrial Area (Termination and Regulation of Leases) (Amendment) Bill, 2022 

2.  The Telangana Municipal Laws (Amendment) Bill, 2022 

3.  The Telangana Public Employment (Regulation of Age of Superannuation) (Amendment) Bill, 2022 

4.  The University of Forestry Telangana Bill, 2022 

5.  The Telangana Universities Common Recruitment Board Bill, 2022 

6.  The Telangana Motor Vehicles Taxation (Amendment) Bill, 2022 

7.  The Telangana State Private University (Establishment and Regulation) (Amendment) Bill, 2022 

बत्रपुरा 

1.  The Tripura Fiscal Responsibility And Budget Management (5th Amendment) Bill, 2022 

उत्तर प्रिेश 

1.  The Code of Criminal Procedure (Uttar Pradesh Amendment) Bill, 2022 

पजश्चम बंगाल 

1.  The West Bengal University Laws (Amendment) Bill, 2022 

2.  The West Bengal Private University Laws (Amendment) Bill, 2022 

3.  The West Bengal Krishi Viswa Vidyalaya Laws (Second Amendment) Bill, 2022 

4.  The West Bengal University of Animal and Fishery Sciences (Amendment) Bill, 2022 

5.  The West Bengal Taxation Tribunal (Amendment) Bill, 2022 

6.  The West Bengal University of Health Sciences (Amendment) Bill, 2022 

7.  The Aliah University (Amendment) Bill, 2022 

8.  The Kolkata Municipal Corporation (Amendment) Bill, 2022 

9.  The Bengal Juvenile Smoking (Repealing) Bill, 2022 

10.  The West Bengal Taxation Laws (Amendment) Bill, 2022 
 

 

  

https://prsindia.org/files/bills_acts/bills_states/rajasthan/2022/Bill%20No.%2015%20of%202022%20Rajasthan.pdf
https://prsindia.org/files/bills_acts/bills_states/rajasthan/2022/Bill%20No.%2019%20of%202022%20Rajasthan.pdf
https://prsindia.org/files/bills_acts/bills_states/tamil-nadu/2022/Bill%20No.%2011%20of%202022%20Tamil%20Nadu.pdf
https://prsindia.org/files/bills_acts/bills_states/tamil-nadu/2022/Bill%20No.%2016%20of%202022%20Tamil%20Nadu.pdf
https://prsindia.org/files/bills_acts/bills_states/tamil-nadu/2022/BillNo24of2022TamilNadu.pdf
https://prsindia.org/files/bills_acts/bills_states/tamil-nadu/2022/BillNo25of2022TamilNadu.pdf
https://prsindia.org/files/bills_acts/bills_states/tamil-nadu/2022/BillNo26of2022TamilNadu.pdf
https://prsindia.org/files/bills_acts/bills_states/tamil-nadu/2022/BillNo29of2022TamilNadu.pdf
https://prsindia.org/files/bills_acts/bills_states/tamil-nadu/2022/BillNo39of2022TamilNadu.pdf
https://prsindia.org/files/bills_acts/bills_states/tamil-nadu/2022/BillNo40of2022TamilNadu.pdf
https://prsindia.org/files/bills_acts/bills_states/tamil-nadu/2022/BillNo48of2022TamilNadu.pdf
https://prsindia.org/files/bills_acts/bills_states/tamil-nadu/2022/BillNo50of2022TamilNadu.pdf
https://prsindia.org/files/bills_acts/bills_states/tamil-nadu/2022/BillNo55of2022TamilNadu.pdf
https://prsindia.org/files/bills_acts/bills_states/tamil-nadu/2022/BillNo57of2022TamilNadu.pdf
https://prsindia.org/files/bills_acts/bills_states/tamil-nadu/2022/BillNo57of2022TamilNadu.pdf
https://prsindia.org/files/bills_acts/bills_states/telangana/2022/BillNo-6of2022Telangana.pdf
https://prsindia.org/files/bills_acts/bills_states/telangana/2022/BillNo-7of2022Telangana.pdf
https://prsindia.org/files/bills_acts/bills_states/telangana/2022/BillNo-8of2022Telangana.pdf
https://prsindia.org/files/bills_acts/bills_states/telangana/2022/BillNo-9of2022Telangana.pdf
https://prsindia.org/files/bills_acts/bills_states/telangana/2022/BillNo-10of2022Telangana.pdf
https://prsindia.org/files/bills_acts/bills_states/telangana/2022/BillNo-11of2022Telangana.pdf
https://prsindia.org/files/bills_acts/bills_states/telangana/2022/BillNo-12of2022Telangana.pdf
https://prsindia.org/files/bills_acts/bills_states/tripura/2022/TripuraBillNo-6of2022.pdf
https://prsindia.org/files/bills_acts/bills_states/uttar-pradesh/2022/Bill%20No.%20130%20of%202022%20U.P.pdf
https://prsindia.org/files/bills_acts/bills_states/west-bengal/2022/Bill%20No.%209%20of%202022%20WB.pdf
https://prsindia.org/files/bills_acts/bills_states/west-bengal/2022/Bill%20No.%2010%20of%202022%20WB.pdf
https://prsindia.org/files/bills_acts/bills_states/west-bengal/2022/Bill%20No.%2011%20of%202022%20WB.pdf
https://prsindia.org/files/bills_acts/bills_states/west-bengal/2022/Bill%20No.%2012%20of%202022%20WB.pdf
https://prsindia.org/files/bills_acts/bills_states/west-bengal/2022/Bill%20No.%2014%20of%202022%20WB.pdf
https://prsindia.org/files/bills_acts/bills_states/west-bengal/2022/Bill%20No.%2015%20of%202022%20WB.pdf
https://prsindia.org/files/bills_acts/bills_states/west-bengal/2022/BillNo.17of2022WB.pdf
https://prsindia.org/files/bills_acts/bills_states/west-bengal/2022/BillNo.31of2022WB.pdf
https://prsindia.org/files/bills_acts/bills_states/west-bengal/2022/BillNo.32of2022WB.pdf
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अनुलग्नक 3: 2022 में राज्यों द्िारा जार  अध्यािेशों की सूची 

बबहार 

1.  The Bihar Municipal (Amendment) Ordinance, 2022 

2.  The Bihar Goods and Services Tax (Amendment) Ordinance, 2022 

गोिा 

1.  The Goa Fiscal Responsibility and Budget Management (Amendment) Ordinance, 2022 

2.  The Goa Staff Selection Commission (Amendment) Ordinance, 2022 

3.  The Goa Municipalities (Amendment) Ordinance, 2022 

गुजरात 

1.  The Gujarat Land Grabbing (Prohibition) (Amendment) Ordinance, 2022 

2.  The Gujarat Control of Terrorism and Organised Crime (Amendment) Ordinance, 2022 

दहमाचल प्रिेश 

1.  The Himachal Pradesh Municipal Corporation (Amendment) Ordinance, 2022 

2.  The Himachal Pradesh Payment of Income Tax on Salaries and Allowances of Certain Categories Ordinance, 2022 

3.  The Himachal Pradesh Goods and Services Tax (Amendment) Ordinance, 2022 

4.  The Himachal Pradesh Urban Rent Control (Amendment) Ordinance, 2022 

कनाफटक 

1.  The Karnataka Protection of Interest of Depositors in Financial Establishments (Amendment) Ordinance, 2022 

2.  The Karnataka Protection of Right to Freedom of Religion Ordinance, 2022 

3.  The Karnataka Municipalities (Amendment) Ordinance, 2022 

4.  The Karnataka Land Revenue (Amendment) Ordinance, 2022 

5.  The Bruhat Bengaluru Mahanagara Palike (Amendment) Ordinance, 2022. 

6.  The Karnataka Gram Swaraj and Panchayat Raj (Amendment) Ordinance, 2022 

7.  The Karnataka Scheduled Castes and Scheduled Tribes (Reservation of Seats in Educational Institutions and of 
Appointments or posts in the Services under the State) Ordinance, 2022 

केरल 

1.  The Kerala Co-operative Societies (Amendment) Ordinance, 2022 

2.  The Kerala Maritime Board (Amendment) Ordinance, 2022 

3.  The Kerala Lok Ayukta (Amendment) Ordinance, 2022 

4.  The Kerala Jewellery Workers Welfare Fund (Amendment) Ordinance, 2022 

5.  The Kerala Local Self Government Common Service Ordinance, 2022 

6.  The Kerala Industrial Single Window Clearance Boards and Industrial Township Area Development (Amendment) 
Ordinance, 2022 

7.  The Kerala Private Forest (Vesting and Assignment) Amendment Ordinance, 2022 

8.  The Kerala Lok Ayukta (Amendment) Ordinance, 2022 

9.  The Kerala Maritime Board (Amendment) Ordinance, 2022 

10.  The Kerala Livestock and Poultry Feed and Mineral Mixture (Regulation Of Manufacture and Sale ) Ordinance, 2022 

11.  The Kerala Co-Operative Societies (Amendment) Ordinance, 2022 

12.  The Kerala Public Health Ordinance, 2022 

https://prsindia.org/files/bills_acts/bills_states/bihar/2022/OrdinanceNo01of2022Bihar.pdf
https://prsindia.org/files/bills_acts/bills_states/bihar/2022/OrdinanceNo02of2022Bihar.pdf
https://prsindia.org/files/bills_acts/bills_states/goa/2022/OrdinanceNo1of2022Goa.pdf
https://prsindia.org/files/bills_acts/bills_states/goa/2022/OrdinanceNo2of2022Goa.pdf
https://prsindia.org/files/bills_acts/bills_states/goa/2022/OrdinanceNo3of2022Goa.pdf
https://prsindia.org/files/bills_acts/bills_states/gujarat/2022/OrdinanceNo.1of2022Gujarat.pdf
https://prsindia.org/files/bills_acts/bills_states/gujarat/2022/OrdinanceNo.2of2022Gujarat.pdf
https://prsindia.org/files/bills_acts/bills_states/himachal-pradesh/2022/OrdinanceNo1of2022HP.pdf
https://prsindia.org/files/bills_acts/bills_states/himachal-pradesh/2022/OrdinanceNo2of2022HP.pdf
https://prsindia.org/files/bills_acts/bills_states/himachal-pradesh/2022/OrdinanceNo3of2022HP.pdf
https://prsindia.org/files/bills_acts/bills_states/himachal-pradesh/2022/OrdinanceNo4of2022HP.pdf
https://prsindia.org/files/bills_acts/bills_states/karnataka/2022/OrdinanceNo1of2022Karnataka.pdf
https://prsindia.org/files/bills_acts/bills_states/karnataka/2022/OrdinanceNo2of2022Karnataka.pdf
https://prsindia.org/files/bills_acts/bills_states/karnataka/2022/OrdinanceNo3of2022Karnataka.pdf
https://prsindia.org/files/bills_acts/bills_states/karnataka/2022/OrdinanceNo4of2022Karnataka.pdf
https://prsindia.org/files/bills_acts/bills_states/karnataka/2022/OrdinanceNo5of2022Karnataka.pdf
https://prsindia.org/files/bills_acts/bills_states/karnataka/2022/OrdinanceNo6of2022Karnataka.pdf
https://prsindia.org/files/bills_acts/bills_states/karnataka/2022/OrdinanceNo7of2022Karnataka.pdf
https://prsindia.org/files/bills_acts/bills_states/karnataka/2022/OrdinanceNo7of2022Karnataka.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/OrdinanceNo1of2022Kerala.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/OrdinanceNo2of2022Kerala.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/OrdinanceNo3of2022Kerala.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/OrdinanceNo4of2022Kerala.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/OrdinanceNo5of2022Kerala.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/OrdinanceNo6of2022Kerala.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/OrdinanceNo6of2022Kerala.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/OrdinanceNo7of2022Kerala.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/OrdinanceNo8of2022Kerala.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/OrdinanceNo9of2022Kerala.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/OrdinanceNo10of2022Kerala.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/OrdinanceNo11of2022Kerala.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/OrdinanceNo12of2022Kerala.pdf
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13.  The Kerala Public Service Commission (Additional Functions as Respects Certain Corporations and Companies) 
Amendment Ordinance, 2022 

14.  The Kerala Public Enterprises Selection and Recruitment Board Ordinance, 2022 

15.  The Kerala Public Health Ordinance, 2022 

मध्य प्रिेश 

1.  The Madhya Pradesh Private University (Establishment and Operation) Amendment Ordinance, 2022 

2.  The Madhya Pradesh Private University (Establishment and Operation) Second Amendment Ordinance, 2022 

3.  The Madhya Pradesh Municipal Corporation (Amendment) Ordinance, 2022 

4.  The Madhya Pradesh Land Revenue (Amendment) Ordinance, 2022 

5.  The Madhya Pradesh Municipal Corporation (Second Amendment) Ordinance, 2022 

6.  The Madhya Pradesh Municipal Law (Amendment) Ordinance 2022 

महाराष्ट्र 

1.  The Mumbai Municipal Corporation, Maharashtra Education and Employment Guarantee (Cess) and Maharashtra 
(Urban Areas) Protection and Preservation of Trees (Amendment) Ordinance, 2022 

2.  The Mumbai Municipal Corporation (Amendment) Ordinance, 2022 

3.  The Maharashtra Zilla Parishads and Panchayat Samitis (Amendment) Ordinance, 2022 

4.  The Maharashtra Municipal Councils, Nagar Panchayats and Industrial Townships (Amendment) Ordinance, 2022 

5.  The Maharashtra Village Panchayats (Amendment) Ordinance, 2022 

6.  The Maharashtra Public Universities (Amendment) Ordinance, 2022 

7.  The Mumbai Municipal Corporation and Maharashtra Municipal Corporations (Amendment) Ordinance, 2022 

8.  The Maharashtra Zilla Parishads and Panchayat Samitis (Second Amendment) Ordinance, 2022 

9.  The Maharashtra Zilla Parishads and Panchayat Samitis (Third Amendment) Ordinance, 2022 

10.  The Maharashtra Contingency Fund (Amendment) Ordinance, 2022 

11.  The Maharashtra Agricultural Produce Marketing (Development and Regulation) (Amendment) Ordinance, 2022 

12.  The Mumbai Municipal Corporation (Second Amendment) Ordinance, 2022 

13.  The Yashwantrao Chavan Maharashtra Open University, Kavi Kulaguru Kalidas Sanskrit Vishvavidyalaya (University) 
and Maharashtra Public Universities (Amendment) Ordinance, 2022 

  

मेघालय 

1.  The Meghalaya Fiscal Responsibility and Budget Management (Amendment) Ordinance, 2022 

2.  The Meghalaya Compulsory Registration of Marriage (Amendment) Ordinance, 2022 

3.  The Meghalaya Settlement of Arrears (Under the State Taxation Acts) (Amendment) Ordinance, 2022 

4.  The Contingency Fund of Meghalaya (Amendment) Ordinance, 2022 

5.  The Meghalaya Fiscal Responsibility and Budget Management (Amendment) Ordinance, 2022 

6.  The National Law University of Meghalaya Ordinance, 2022 

7.  The Meghalaya Professions, Trades, Callings and Employment Tax (Amendment) Ordinance, 2022 

8.  The Meghalaya Goods and Services Tax (Amendment) Ordinance, 2022 

9.  The Meghalaya Fiscal Responsibility and Budget Management (Amendment) Ordinance, 2022 

10. The Contingency Fund of Meghalaya (Amendment) Ordinance, 2022 

ओडड़शा 

1. The Odisha Municipal Corporation (Amendment) Ordinance, 2022 

2. Shri Jagannath Temple (Amendment) Ordinance, 2022 

https://prsindia.org/files/bills_acts/bills_states/kerala/2022/OrdinanceNo13of2022Kerala.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/OrdinanceNo13of2022Kerala.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/OrdinanceNo14of2022Kerala.pdf
https://prsindia.org/files/bills_acts/bills_states/kerala/2022/OrdinanceNo15of2022Kerala.pdf
https://prsindia.org/files/bills_acts/bills_states/madhya-pradesh/2022/OrdinanceNo1of2022MP.pdf
https://prsindia.org/files/bills_acts/bills_states/madhya-pradesh/2022/OrdinanceNo2of2022MP.pdf
https://prsindia.org/files/bills_acts/bills_states/madhya-pradesh/2022/OrdinanceNo3of2022MP.pdf
https://prsindia.org/files/bills_acts/bills_states/madhya-pradesh/2022/OrdinanceNo4of2022MP.pdf
https://prsindia.org/files/bills_acts/bills_states/madhya-pradesh/2022/OrdinanceNo5of2022MP.pdf
https://prsindia.org/files/bills_acts/bills_states/madhya-pradesh/2022/OrdinanceNo6of2022MP.pdf
https://prsindia.org/files/bills_acts/bills_states/maharashtra/2022/Ordinance%20No.%201%20of%202022%20MH.pdf
https://prsindia.org/files/bills_acts/bills_states/maharashtra/2022/Ordinance%20No.%201%20of%202022%20MH.pdf
https://prsindia.org/files/bills_acts/bills_states/maharashtra/2022/Ordinance%20No.%202%20of%202022%20MH.pdf
https://prsindia.org/files/bills_acts/bills_states/maharashtra/2022/Ordinance%20No.%203%20of%202022%20MH.pdf
https://prsindia.org/files/bills_acts/bills_states/maharashtra/2022/Ordinance%20No.%204%20of%202022%20MH.pdf
https://prsindia.org/files/bills_acts/bills_states/maharashtra/2022/Ordinance%20No.%205%20of%202022%20MH.pdf
https://prsindia.org/files/bills_acts/bills_states/maharashtra/2022/Ordinance%20No.%206%20of%202022%20MH.pdf
https://prsindia.org/files/bills_acts/bills_states/maharashtra/2022/Ordinance%20No.%207%20of%202022%20MH.pdf
https://prsindia.org/files/bills_acts/bills_states/maharashtra/2022/OrdinanceNo8of2022MH.pdf
https://prsindia.org/files/bills_acts/bills_states/maharashtra/2022/OrdNo.9of2022MH.pdf
https://prsindia.org/files/bills_acts/bills_states/maharashtra/2022/OrdNo.10of2022MH.pdf
https://prsindia.org/files/bills_acts/bills_states/maharashtra/2022/OrdNo.11of2022MH.pdf
https://prsindia.org/files/bills_acts/bills_states/maharashtra/2022/OrdNo.12of2022MH.pdf
https://prsindia.org/files/bills_acts/bills_states/maharashtra/2022/OrdNo.13of2022MH.pdf
https://prsindia.org/files/bills_acts/bills_states/maharashtra/2022/OrdNo.13of2022MH.pdf
https://prsindia.org/files/bills_acts/bills_states/meghalaya/2022/Ordinance%20No.%201%20of%202022%20Meghalaya.pdf
https://prsindia.org/files/bills_acts/bills_states/meghalaya/2022/Ordinance%20No.%202%20of%202022%20Meghalaya.pdf
https://prsindia.org/files/bills_acts/bills_states/meghalaya/2022/Ordinance%20No.%203%20of%202022%20Meghalaya.pdf
https://prsindia.org/files/bills_acts/bills_states/meghalaya/2022/Ordinance%20No.%204%20of%202022%20Meghalaya.pdf
https://prsindia.org/files/bills_acts/bills_states/meghalaya/2022/Ordinance%20No.%205%20of%202022%20Meghalaya.pdf
https://prsindia.org/files/bills_acts/bills_states/meghalaya/2022/Ordinance%20No.%206%20of%202022%20Meghalaya.pdf
https://prsindia.org/files/bills_acts/bills_states/meghalaya/2022/Ordinance%20No.%207%20of%202022%20Meghalaya.pdf
https://prsindia.org/files/bills_acts/bills_states/meghalaya/2022/OrdinanceNo8of2022MG.pdf
https://prsindia.org/files/bills_acts/bills_states/meghalaya/2022/OrdinanceNo9of2022MG.pdf
https://prsindia.org/files/bills_acts/bills_states/meghalaya/2022/OrdinanceNo10of2022Meghalaya.pdf
https://adminyii2.prsindia.org/files/bills_acts/bills_states/odisha/2022/Ord1of2022Odisha.pdf
https://prsindia.org/files/bills_acts/bills_states/odisha/2022/Ord2of2022Odisha.pdf
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तसमलनाडु 

1.  The Chennai City Police (Extension to the cities of Avadi and Tambaram) Ordinance, 2021 

2.  The Tamil Nadu District Municipalities (Amendment) Ordinance, 2022 

3.  The Tamil Nadu Prohibition (Amendment) Ordinance, 2022 

4.  The Tamil Nadu Prohibition of Online Gambling and Regulation of Online Games Ordinance, 2022 

5.  The Tamil Nadu Agricultural Produce Marketing (Regulation) Second Amendment Ordinance, 2022 

उत्तर प्रिेश 

1.  The Bhatkhande State Sanskriti University Ordinance 2022 

2.  The Uttar Pradesh State Universities (Amendment) Ordinance, 2022. 

3.  The Uttar Pradesh Industrial Area Development (Amendment) Ordinance, 2022 

4.  The Uttar Pradesh Private Universities (Amendment) Ordinance, 2022 

5.  The Uttar Pradesh Maharishi University of Information Technology (Amendment) Ordinance, 2022 

6.  The General Provident Fund (Uttar Pradesh) Rules, 1985-Rule 12 (Amendment and Validation) Ordinance, 2022 

7.  The Intermediate Education (Amendment) Ordinance, 2022 

8.  The Uttar Pradesh Kshettra Panchayats and Zila Panchayats (Amendment) Ordinance, 2022 

9.  The Intermediate Education (Second Amendment) Ordinance, 2022 

10.  The Uttar Pradesh Fire and Emergency Services Ordinance, 2022 
 

1 Report by the National Commission to Review the Working of the Constitution, 

https://legalaffairs.gov.in/sites/default/files/chapter%205.pdf. 
2 The Karnataka Conduct of Government Business in the State Legislature Act, 2005, 

https://prsindia.org/files/bills_acts/acts_states/karnataka/2005/2005KR26.pdf. 
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17 The University Laws (Amendment) Bill, 2022, 
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